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LOK SABHA

Wednesday, April 17, 1968/ Chaitra 28,
1890 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair}
ORAL ANSWERS TO QUBESTIONS
Border Roads in Himacha! Pradesh
*1287. SHRI PREM CHAND VERMA:

Will the Ministet of DEFENCE be pleased
tostate ;-

(#) The target fixed for the construction
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of border roads in Himachal Pradesh dur-
ing 1967-68 and 1968-69 and funds allotted
for the same during these years ;

(b) the mileage of roads completed

during 1967 ; and

(c} whether the development of border
roads is proceeding according to the
schedule and if not, the reasons therefor ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): {(a) to {c).
A statement, containing the reply is placed
on the Table of Lok Sabha.

STATEMENT

(a) The plan of construction of roads
in Himachal Pradesh included in the imme-
diate programme of Border Roads Develop-
meat Board, and amount allotted for 1967-
68 and proposed to be spent in 196869
under Capital Outlay are as under :

Formation Surfacing Funds allotted /
cutting Soling  Metalling  Black- earmarked
topping
(In Miles) (Rs. in lakhs)
196768 55.6 61 61 96 328.91
1968-69 59.8 68 68 it 370.28

(b} Achievement during 1967-68 against
the plan is indicated below :(—

Formation cutting : 57.00 miles.
(Class 9) .
Sarfacing :  Soling 40.00 miles.
Metalling 63.50 miles.
Black- 88.00 miles.
topping

(c) In 1967-68, the target set for General

Reserve Engineer Force in  respect of
formation  cutting was exceeded but
Himachal Pradesh, P.W.D. c¢ould not

achieve the same. In surfacing, there was
a slight short-fall in respect of both Gnene-
ral Reserve Engineer Force and P.W.D.
This was due to un-expectedly heavy raing
and snow conlitioas. '

wit 5w wr wwt ;& A N w@)-
& & 7g Sy w1gar ¢ fF fear ewiE
qFLT 47 77 A FY T o7 ag TR
T 5 AWg A U T g Al
it sfsfiymes @@, o it fFRi
fefezae ¥ o fF ardz fefgweg &, O
oy = W A TR E ek Wy
frt 7 ey agr® ¥ 99w o7 o & o
Nz ¥ game N § Mg T
9T ? W AN AW g aArAn fw
fran (AP faow o wgt A
A ¥ P WA agg s 7 7
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SHRI SWARAN SINGH : As 1 have
explained in the statement that I have
placed on the Table of the House, this
work is entrusted to two organisations :
the Border Roads Development Organisa-
tion and the Himachal Pradesh P.W.D.
So far as the Border Roads Development
Organisation is concerned, it is a military
organisation and no case has come to our
notice where an engineer who had been
posted in any part has not resumed his
duty or has shirked going there. With
regard to Himachal Pradesh, the hon.
Member might know better. I have no
information at the present momeat. I have
explained that the main reason why there
was shortfall was due to excessive snow this
year.

fiwagant: Fwr ANy @
STy S 5 @€ Qv AT
T fto Ty o o 7 TWAG FT #IX
Jooog fer 3 & W fel U
TFEaTl gad Y awEg ¥ TIARIE,
Y. AL, TR, F & 7 G@&T
Ngfede yacts Y& @I
g ot 9 & qEdt A fg-
a9 WX F ogrdy genat § faedt § fow
¥ frsag ot afasr & a2t a% ¥ATC AR
@0 Ty ¥ fag Y wEw g
s gifeg qEqT &, AEI-gE, NEAEI,
AT AR *hrE, ARE, ISR,
fawen, @R @Y st s, 3]
e <rew § T fos ¥ 927 TR W)
FRAT 7 gAR WT & g fewl @
fow Al gear agt 97 oK fea &
g5 A geEg ¥ T AEET A&
S & P gl Y @ fawfa & 9=
#) B 25T & w9 WM F fAQ 40
Twaa foy g 7w adl @ At
&Y H1X Fur R & VFF § qarleas
FHIR qEHT Y AT ARG ¥ FOA T
faame w00 7

SHRI SWARA_N SINGH : At the
present moment we are concentmting to

complete the progromme that we have
pndertaken, that js mainly the Hindustan-
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Tibet road and.also, on the other side, the
Pathankot-Mandi - Kulu - Manali - Rohtang
road, but these are the two main roads.
The others are mostly interlinks.

SHRI HEM RAJ: In view of the
fact that Narkonda remains snowbound
almost the year round, there was an alter-
native proposal to construct a road from
Khirathpur by the river Sutlej. May 1
know whether that has been taken up or
not and if it has been taken up, what is the
progress made therein ?

SHRI SWARAN SINGH : Khirath-
pur-Bilaspur road has already been com-
pleted mostly, but there is no other pro-
posal to extend that along the Sutlej. At
present, the Hindustan-Tibet Road does
pass over Narkonda but it does not remain
snow-bound for that long a period as the
hon. Member said.

st vz fagwt avddt : ol g
# ¥ 4 werwe v ) fw ggw
o7 Feoe fRaT FT A A Ad & frww
T T ¥ qge A A @ § WA
Mm@ N TEF WAL ? AR
T T —wR g F1 e T=go
o 24 4TI 31 fgg @ § a@ma ¥
Ty 7Y & A #4717 A€ TwEE @R
& Fraradie § f5 o7 domadt & W@
geT! & frat ey fafred &1 dRR
VT AT SO g A T ¥ 7

SHR1 SWARAN SINGH: With
regard to the first part, the work of widen-
ing and improving the road up to Manali
is aimost complete ; from Manali, between
Rohtang-Kieling, as you know, that is a
fairly difficult pait, and the more difficult
part out of this also is with the Border
Roads Development Organisation. This
year the progress was not quite up to the
expectations mainly on account of the
excessive snowfall. I think the Himachal
Pradesh P.W.D. are doing reasonably well.
If we find that they require any assistance
we will be glad ito give them, or even we
can take over the work ourselves,

Wt W T qeE, X 3y
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STAAT STgar g fF 5w SR e §@ey
T ) gew) & § ot fedw femede M
7% s o Afg ¥ F o TR
ofar #t sk sarar AARF AT AT
A, T F oggE aE W @ ¥
aifs w= A werd ) AR g W
i § OF g @) 77 9Twl I W
s ft ¢ g@ 7 @ g7 ofw #1 A
wfe7 7 g Fx a1 fogw sfevr § waw
wfer 7 @R T FT W A AW FTAN
N AN g gwEE A
Qe ¥ wr wwdt &, 98 & W
MR ?

ot vy g : wa soFT § @ @@
F

= gEN W AW | AT §
=t e oy @, 7w woEE
I FET S R )

Really, Sir, if one is in depression, no
one can boost the morale of such a person.
It is an amazing suggestion : that by our
improving our roads we provide facilities
to the enemy, is something which I cannot

accept, and I would appea! to the hon.
Member not to think on those lines.

Grants to States

*1259. SHRI B. N. KUREEL : Wil
the PRIME MINISTER be pleased to state:

(a) whether some States could not draw
the Central. grants for various schemes as
they were not able to arrange the matching
grants within the State during the Third
Plan period and the period thereafter upto
the end of 1967-68 ; and

(b) If sd, which are the States and
what were the various schemes for which
grants were not drawn ?

"THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): {a) and (b).
Allocation of assistance to States in the
form of loans and grants, are made by the
Ministry of Finance at the beginning of

CHAITRA 38, 1890 (SAKA)
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each financial year and funds are released
to the States in instalments. Final adjust-
ments which determine the actuai utilisa-
tion of grants are made on the basis ot
audited figures of expenditure supplied by
the State Governments.

The audited figures for the Third Plan
period as a whole and upto the end of
1967-68 are still awaited from the State
Governments.

o} &o AT FANX : FT IE. G
RN Tawd Fag T@ W § F I
TRy gF ¥ 1967-68 ¥ faftw W ¥
agh g s wfgami ¥ FeaRm # AT
T & s 71 QeETg of 99 #Y
TR TR Ty
qre ag) et ifs gw dfam o
}QRE AT AT w@R?

st qo Wo WA @ AN qoO%

#EieE, 4 g af wrEAw ke d
gafm o @ # Teaa § @’ 2

1 PPN W &FEIT A1 AW A
FAF I RWE I WMT T T T w]
fomr ?

oft o o Wwr: gHA Ay Fg At
f s fafaedt 1 7g g & e
IR " ot faam v &fe, . (s
... % oreger wgew & wgm ooy @A™
TG G T & 7d qEdE § I
Y AR o '

Wdo Ao AW : woAN wERT,
# ozAe fufey & fom @ @@
frar a7 | ¥ guw A A war R
& qr 3 777 ?

oW HAY, Wy Tfe A, g
it aay qRfere v s (st g
W) : A IEIN Ay 5 oY agh @
& mEamar

sft &0 AT0 AW : FAT 7 F@IC
Naaedidiag fam 5 WO
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TET @ & A I AR A qEe
2 ot &y O Al T gt oW
oY ag W qul A 9K AF aw A A
{7

o o AW : T AT AT
fry ot & e W 0

=t gew a1 wgaw . ¥ 3g ST
TR § W THA AT AT e 9
goraTe TN #Y MNEr ¢ G § ag ey
aqr § AFR A TET IE W e
% agi SRR @ @ A1 A
T gl A% IRy W EAH
gaW TE § W g WR SO @ &
W TER 9H § s fKedd @
{IHAT HC 98 @I ¢ ? 941 59 @R ¥
FAATN A H T T wm oA g ?
afy g ot fevfem oo Yoy s R ?
ag fowmm fe-fer aoai Y 7

st xe e m : IE @ I
WA W G §, T RV
SEE @R A T AFHE g
E-—~8a & 38 fawe @ & T
TEFIL g8 oneat & fr oy sgmar v
faeft 2, wax @EEaT X A TOFER
ofonw feew & - @ ¥ fad i
TGS U ATEE-ATEST  FAT FL qAT
AgA AT HIHAT F g A TW
Trag fraraar § 1 5 MY Iy we
fe feemdt w0 1 fvrg 3 FF
T ggEar 3w ¥ T8 fradh —
femge o 21

SHRIMATI SUSHILA ROHATGI :
How is it that UP with 17 per cent popu-
lation to its credit and a very backward
economy to its discredit and with the uni-
que distinction of having all the Prime
Ministers from that State, only gets about
$ to 6 per cent of the money given in the
form of grants or aid ? Is it because the
various Governments in UP have not been
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able to demand more money in the form of
aid and grents for the various schemes or
is it because they have not succeeded in
pressing the Centre to give more money
for the various schemes ?

SHRI B. R. BHAGAT : As 1 said,
guidelines bave been evolved and as a result
of that, 70 per cent of the assistance is
given on the basis of population and the
balance of 30 per cent is given on various
other considerations. This is uniform for
al] the States. No State is discriminated
against.

SHR1 UMANATH : There is a stipu-
lation that the amount must be spent only
for that particular project for which it is
earmarked and if the State Governments
are not able to get the matching grants,
the whole thing falls through. May !
know whether the Government is prepared
to give up this stipulation that that parti-
cular amount must be spent only for those
projects and allow the State Governpuents
to treat it as a general grant so that they
can use it for other projects if it is mpot
possible to use it for that particular pro-
ject ?

SHRI B.R. BHAGAT : In the case
of certain centrally-aided projects, this
stipulation is there, because it is nota
cent per cent grant from the centre. Part
of it is given from here and a part of it is
provided by the States. So, the States
have to provide the matching grants.
Sueh projects are naturally affected if the
States are not able to provide the match-
ing grants. :

ot ®o aro foandt : A TR
I Rzw W foemr @, WA fumly
Qg A e T I AT I W
R o s sgr PR wew
o fordt W € & o R @
&9 7% ¥ ferd armpf it g & A
WU T I W WAT W O [
vy ?

sft wc 1o ww : fFE SA oW
ATy, A e Tt wiedt ¢
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oft forweer w1 : & wam e SRR
I A9Ed § 5 Rz B ggman ¥
¥ fad g ¥ ¥ ar weefon
(wr7zoe) Farar —dgAEE & W
ax a1 frgg F wme o ? 9w efe ¥
firgre & mfroax dRfmfedte o-4d-
Foaer &Y sdudie & falr A9 @l ®
og a% fort agmar QAL ?

st Qo o W : T@ ¥ wvEw A
¥ O awry Go 1267 3, farm ¥ ST
Hgnor Qeife tw @ § fow & o
T & fF R AT 9 @R qgTEaT 4R
&g ¥ fagw 99 ¥ kom0

SHRI CHENGALRAYA NAIDU:
What are the guidelings fixed by the Plan-
ning Commission on the basis of which the
Central Government allots funds ? In some
States, they are given more fumds for ex-
tension of electricity and providing drink-
ing water in villages. In Andhra, they are
not able to extend electricity for want of
funds. They have taken up a aumber of
drinking water wells, but they are not able
to complete them for lack of funds. At
least for providing drimking water in the
villages, will the Government consider pro-
viding some funds.

SHRI B. R. BHAGAT: The guide-
lines are :  Every State should reccive first
a quantum of 70 per cent of the total
amount to be distributed in proportion to
population. The balance of 30 per cent is
1o be distributed after taking into account
(i) the special needs of Jammu and Kashmir,
Assam and Nagaland ; (i) the requirements
of continying irrigation and power projects
and (iii) the need for accelerated develop-
ment of certain backward areas.

MR. SPEAKER : Next question No.
J260. Questions Nos. 1262 and 1269 also
deal with the same subject of Kachchativu
island. All these cap be. taken together.
Mr. Patodia is absent, but it does not
matter. Mr. Hem Barua is here.

Annua) Festival in Kachebativa Ysland

*1260. SHRI SWELL: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the asnual festival in the
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Kachchativu Island was celsbrated this
year ;

(b) the number of pilgrims from Iadia
who visited the Island ; and

(¢) whether any Indian Official accom-
panied the piigrims to look after the law
and order and to generally ensure that the
festival passed off peacefully ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : (a) Yes, Sir.

(b) Over 2,000 Indian pilgrims are re-
ported to have visited the island.

(c) As in previous years, no Indian
official accompanied the pilgrims to the
Island.

Clearance for Pilgrims to Kachchativa Island

%1262. SHRI D. N. PATODIA : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it is a fact that the Govern-
ment of Ceylon sent plain-clothed Police-
men to Kachchativu Isjand for the duyration
of the Catholic Festival held there recently;

(b) whether it is also a fact that the
pilgrims were asked to obtain clearance
cards from these Policemen before entering
the Island ; and

(c) if so, the reaction of Govemmeni
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : (a) Government
have seen some press reports to this effect.

(b} No, Sir.

(c) Does not arise.

Indian Pilgrims Prevented from Going
3to Kachchativa Istand
{* SHRI HEM BARUA : Will
the Winister of EXTERNAL AFFAIRS e
pleased to state ;

(a) whether it is a fact that about 2,000
Indian pilgrims were prevented by the
Indian Government from going to the
Kachchativu lIsland on pilgrimage at the
recent festival held there ; and

(b) if so, the reasonas thercfor ?
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THE MINISTER OF STATE IN THE

MINISTRY OF EXTERNAL AFFAIRS

(SHRI B. R. BHAGAT) : (a) No, Sir.

(b} Does not arise.

SHRI SWELL: Reporting on this
festival that was held in this island this
year, Sratesman's special representative who
went to Kachchativu from here says :

“As I launded on Kachchativu after a
two-hour trip by motor launch from
Rameswaram, the first thing 1 saw
was a Ceylonese naval patro] boat an-
chored on the western side of the is-
land traditionally the landing point of
pilgrims and till now studiously avoid-
ed by the Ceylonese authorities.”

Then, he says :

“Scores of motor launches and fishing
boats were anchored on the eastern side
of the island—-traditionally the land-
ing point for Ceylonese pilgrims most of
whom were busy cooking there lunch.
Another Ceylonese naval launch was
anchored not far away and some mem-
bers of the Ceylon crew had even set
up a temporary wireless station on the
island, Overhead a Ceylon Air Force
reconnaissance aircraft flew low over
the island almost over 30 minutes while
C:ylonese detectives in plain clothes
were very much in evidence keeping an
eye on potential illicit immigrants from
among Indian pilgrims. In fact, the
conspicuous absence of any Indian
officials —there were a few but they
appeared to have come purely for an
outing rather than for any official work
— and the prominent presence of Cey-
lonese naval vessel, the wireless station
and the frequent flights overhead of the
Ceylonese Air Force plane, all com-
bined left little doubt in most people’s
minds about which country is actually
in contro! of Kachchativu.”

Previous to this, the Ceylonese Prime
Minister had said in the Ceylonese Parlia-
ment :

“Ceylon's position has always been
that Ceylon has exercised effective con-
trol over this island and our claim is
well-founded in terms of historical re-
cord.”

In view of the answer that the Minister
of State bas given that no Indian official
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went to Kachchativu and in view of the
fact that Ceylon was overwhelmingly pre-
sent officially in Kachchativu, would the
Government accep! this position that Kach-
chativu, was under the effective control of
the Ceylonese Government ?

SHRI B. R. BHAGAT : 1 am sorry
the hon. member has asked all these details
which have a bearing on the dispute over
the island. It will not be in public in-
terest to go into all these things.

et e weARY ¢ qg afew g
ATd! AT §F I FIT & AT, T@A
I &Y W E...

off 7ol oy o, FEY qr Ay

o S A wRy E—
e TRXE, 9% W AE A gwA L
Ty ag ¥g § fFgw A w A g fan
L&

MR. SPEAKER :
first.

Let us hear him

SHRI B. R. BHAGAT : As was stated
in this House, the Ceylon Government has
assured us that they will not do anything
which they did not do earlier and we also
gave the assurance that we will not do
anything in this matter during the festival.

We have not done anything new this
year, and the Ceylon Government is bound
by the assurance that they will not do any-
thing new. As for the fact whether they
did something, we will look into this
matter. But all this has no bearing on
the question of this Island. As we have
said this matter will be discussed with the
Ceylon Government. More than that, to
say that they are in effective control
etc., i8 not in our interest. There is
nothing in effective control. The point
is that this matter will be discussed
with the Ceylon Government. They main-
tain that position, we maintain this posi-
tion. To say anything more will not be
in the interests of the country, 1 repeat it.

SHR1 SWELL : Before 1 ask my
second question, I think you are to protect



1059 Oral Answrs

the rights of the members of this House,
and one of our fundamental rights in being
here is to get clear answers from the
Government. From the answer of the
Minister of State I have understood no-
thing. It is a pettifogging answer. If this
island belongs to India, is it or is it not
the duty of the Government to sece what
is happening in that part of the territory ?
If the . Government has done ijts duty, I
would like to get this confirmed from
them whether all these facts mentioned in
this newspaper reporter’s report are correct
or mnot, and if these people from Ceylon
have come to Kachchathivu. I would like
to know whether they came on their own
whether they consulted this Government
or received permission from the Govern-
ment. This is only in clarification of my
first question,

MR. SPEAKER : He need not give
any information which is not necessary,
only facts whether petrol boats were there
belonging to Ceylon, whether officials of
Ceylon went there whether Indian officials
went there or not.

SHRI B. R. BHAGAT : About patrol-
ling, we have earlier said that we have also
been patrolling. We have also been exer-
cising control to see that there is no illicit
immigration from Ceylon to India.

o st ww Wy s, T AR
R gy s g A @
m:nz%éﬁﬁmmng Hqa A T
RE?

MR. SPEAKER : For every scntence
if there is this shouting, I will go to the
next question. Others also know about
Kachchativu, not only you.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : 1 have stated in the House
before that this island is disputed and that
we mean to discuss this matter with the
Government of Ceylon. We have aiso
stated about patrolling. There were naval
patrol boats according to our information,
and some boats were used to take drinking
water for the pilgrims because as I stated
earlier, there is no drinking water there.
They are there for checking illegal
jmmigration also " and for other such
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purposes. What my colleague, the Minis-
ter of State, meant when he said that it
would not be in the public interest to go
into the details, is that if we have to nego-

tiate, we have to be careful in saying
things.
SHR1 SWELL : Although 1 am not

satisfied with the answer, I will ask my
second question. It is not a question of
patrolling omly, it is a question of a wire-
less station also.

I would ask a historical question, and
I would like a historical answer. Isita
fact that Queen Victoria, in her Proclama-
tion, decreed that Kachchathivu was a part
of India, and is it a fact also that in the
conference of 1921 between the two Govern-
ments, the Government of India and the
Government of Ceylon, it was agreed that
though the proprietory rights of the Raja
of Ramnad would continue, Kachchathivu
would be on the Ceylon side of the strait,
and is it a fact also that the Minister of
State of External Affairs only last year had
accepted this position that although the
proprietory rights of the Raja of Ramnad
continued, Kachchathivu belongs to Ceylon
and there is no dispute ?

SHRI B. R. BHAGAT : This is preci-
sely the kind of detail into which I said we
should not go. We are aware of reports
about such Proclamation. I do not know
what the member wants us to confirm. As
for the rights of the Raja of Ramnad, this
type of going into the details of the nature
of the evidence is like giving away our case
by indulging in arguments like this. [ beg
of the House not to go into these things
because it will prejudice our case.

SHRI P. N. SOLANKI : Then it shoud
not have been admitted.

MR. SPEAKER : When you put a
question, it cannot be disallowed by the
Chair, and they cannot say that they do not
want to answer this. Therefore, I would
appeal again. The Prime Minister has said
that negotiations are going on now. You
can ask for information but not committing
the Government on the floor of the House
to something this side or that side. Nego-
tiations are not going on now, They wijll
mest. ’ ‘ ‘
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SHR!I HEM BARUA: Without
committing the Government this way or
that way, may 1 draw attention to a very
relevant thing ? 1t was on 7th May, 1966
that the then Minister of State for External
Affairs, Mr. Dinesh Singh, said that the
Kuchchathivu island is a part of the estate
of the Raja of Ramnad as it is not in dis~
pute. These are his words and I quote
verbatim. Now in 1968 the Prime Minister
has acknowledged the dispute possibly be-
cause of the fact that we have already
quarrelled with two of our neighbours,
China and . Pakistan, and we cannot afford
to quarrel with  another neighbour.
The fact remains that during this festival
the Ceylonese Government had their patrol-
ling parties there, and six frigates of
Ceylonese Navy were already guarding the
coastline there, and two aircraft were
hovering over the island during the festival.
These are facts and these facts have been
reported in the newspapers very widely.
But New Delhi was conspicuous by its
absence in the island. This is what has
happened.

The dispute has been acknowledged
by thé Prime Minister and she has said on
another occasion there is no drinking water,
but she forgets the fact during the festival
Indian pilgrims who wete there went with-
out drinking water, even children and
women were crying for water in the island,
that is what is reported.

In that context, may I know whether,
when a particular piece of territory is in
dispute and then negotiations for - a peace-
ful settlement are proceeding, that piece of
territory should not be considered as no
man’s land ? You are absent there, but
you have allowed the Ceylonese to be pre-
sent there, that is the trouble.

SHRIMATI INDIRA GANDHI : First
of all, let me correct the impression. There
are no negotiations as such going on right
now. We had spoken with the Ceylon
Government, and they said that according
to agrecment between the two- Governments
all such matters could be discussed and
settled peacefully. That meeting has not
been arranged.

With regard to what Mr. Dinesh Singh
said, I do not know exactly what he said
and in what context be said it.” So, I
would not liké to comment on it until I
have seen the full statement,
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SHRI HEM BARUA : Will you please
ask her to find out Mr. Dinesh Singh's
statoment ?

SHRIMATI INDIRA GANDHI: An
Hon’ble Member said something about our
not going there and so on, 1 have stated
earlier also that it is only once a year
when St. Anthony’s Festival takes place
that people go there for this festival.

They are mostly Catholics and there
are a number of other pilgrims also. That
festival takes place in the month of March.
That is why people had gone thcre. Many
people use this occasion for meeting their
friends and relatives who come from Ceylon.
As the Minister of State has said, itis
true—and 1 have also satd just now—and
it is our information also, that there were
naval launches and there was a plane which
petrolied.

SHR! HEM BARUA : S8ir, my ques-
tion has not been answered. She has
admitted that during this festival only
people go to the island. During this festi-
val Ceylonese pilgrims came to the island
and Indian pilgrims also came. But along
with Ceylonese pilgrims Ceylonese officials
also came with transmitter sets and all
those things, whereas India was not to be
seen anywhere in the picture—by ‘India’ I
mean the Indian Government. It was
absent. )

SHRIMAT! INDIRA GANDHI : As
I clarified this point earlier also the whele
difficulty about the island is that it is used
for illegal immigration and smugglling into
Ceylon. That is why it is important for
them to check who is coming in and so on.
But Indian pilgrims were there.

SHRI HEM BARUA : Sir, whén she
says that there is smiuggling, am I to under-
stand that all the srougslers of India go to
Ceylon through that island ?

MR. SPEAKER : Order, order.

SHRI NARENDRA SINGH MAHIDA:
Sir, by a Presidential Proclamation we
have extended our territorial waters to
twelve miles. - May I know whether this
isind is Withif the terrltorial whters ag
Proclulmad by the President 7
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SHRI B. R. BHAGAT: That is a
separate question. But exiension of terri-
torial waters in this region will also need
the consultation with ths Government of

Ceylon.

SHRIMAT! INDIRA GANDHI :
Where the entire waters are less than that
usually the line is drawn half and half.

&t wew fagrdt =oldt : wsaw
HEITE, R g 39 A ST N o
ot fr 3T e Rt oo Aw
AT ¥ d X gwr a1 ek faed
HTATT T &7 F7 A7 a7 fiF werEly
o o W wAre Wt sfawe st
T & 39 7 v AT g KT gAY
wrgaT g 9% 77 oA M Aew #F fag
st § oo & Ay agi e,

sfterty gfer il < W9 F1 A FEH
g A7 Irfed 971
st wew fg?  aTeRlt : owsawr
ERET, TAT &N w7 a0 Ad &)
“In Patk Bay—All the chank beds off
the maipland of the Zamindari together
with those off Kachchateevu island and

off the northern and eastern coasts of
Rameswaram.”

s AT fre ¥ oee & AR
g dw @z @ 1913 § g A

I F UER FEETEY AIRAE 9T T
THATE &7 AfEFC 911 9 a7

Haysfag e i giis A s®
F a § oy §A g § 6 e
#fake ¥ dFed A faex oo a
I7 T OF goweq 10 wE, 1986 ¥ w_ew-
A weEe & g 9T fa@ § SR
frdfen & TR &1 gaTear &%
ag w7 fooar a1 f& Feardg W &
i A g A waaEi ¥
T F R T AEFTQ T /@
& T oo T wogy AR R AT ER
93 907 T 43 & fis weanfry war m ?
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SHRIMAT! INDIRA GANDHI: There
are documents of various kinds. Some we
have, same we do not have and we are trying
to get them. They are all being examined,

SHRI CHINTAMANI] PANIGRAHI ;
1 would like to know when first the
Government of Ceylon brought to the
notice of the Government of India its
claim on this island. When the Govemn-
ment of India first said that there was no
dispute and when they have agreed that
there is dispute over this ?

SHRIMATI INDIRA GANDH!: As
1 said on an earlier occasion, the dispute
has been acknowledged by some authorities
as far back...(Inerruption).

SHRI 8. KANDAPPAN : The whole
attitude of the Government with regard to
this island is lukewarm and contradictory
on many an occasion. This issue was
taken up on the floor of this House some
years back by Dr. Lobia. Even then it
was said that it is a disputed territory and
the Government is going to talk with the
Government of Ceylone over this. I would
like to know since then what were the
attempts on the part of our Government to
take up this matter with the Government
of Ceylon and settle this matter once for
all. In this connection 1 would like to
mention that once we recognise the sove-
reignty of Ceylone over that territory it
will have far-reaching implications by way
of our conceding territorial waters over
there and that will have repercussions over
our fishing rights, the pearl fisheries and
the proposed Sethusamudram Canal. These
are all vital matters to be gone into while
settling this dispute. | am sorry the
Minister in his reply to Shri Hem Barua’s
main question misled the House thorough-
ly. The piigrims were waiting at our ports
in Tuticorin and near Rameshwaram for
two days before embarking on the island.
He has distorted the whole thing and
simply given a negative ‘No’. Itis nota
fact. I am prepared to prove it that they
were held up by the port authorities for
two days. Why were they held up for two
days ? What were the reasons for that ?
Was it done by the port authorities them-
selves or was it ynder jnstructiops from
the Centre ?
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SHRIMATI INDIRA GANDHI: There
were no instructions from the Centre.
According to our information the port
officer - felt that the boats which were to
take the pilgrims were not fully equipped
with safety devices, life-saving devices and
all that and therefore they were held up.

SHRI S. KANDAPPAN : Sir, is it
not contradictory ? What about the first
part of my question ?

SHRI HEM BARUA : Sir, are we to
go by Shri Morarji Desai’'s words that
yesterday was yesterday in relation to this
island ?

SHRI B. R. BHAGAT: The Port
Commissioner allowed them to go. No-
body was prevented from going.

SHRI S. KANDAPPAN : My question
has not been answered. What were you
doing all these four years ? Why did you
not take any initiative in the matter ?

SHRIMATI INDIRA GANDHI: Of
course, we fully realise the complexity of
the question. That is why we want to go
into it very thoroughly and we do not want
to make any statement here without going
into' it thoroughly. The hon. Member
wanted to have a categorical reply.

SHRI S. KANDAPPAN : 1t is now
four years since this question was first
taken up on the floor of this House.

SHRI SHIVAJI RAO S. DESHMUKH:
Would the hon. Minister of State firmly
assure the House that extension of terri-
torial waters is an operation of law and it
is not dependent on negotiations conducted
“by India either inside or outside the terri-
tory or with a foreign government ?

SHRI B. R. BHAGAT : As was stated
where the limit is less than the prescribed
distance of twelve miles then the line
drawn is dividing it half and half. That
is the general regulation, the law. Natural-
1v, where the line should be is to be deter-
mined by mutual agreement.

,th W RIARNY : WeAw WA,
oo Feardg & AR ¥ a7 IqTHT A
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feagiaar ot g oia fsam
WX TR FT U9 T a1 §7 AL A
e &9 T & 5 a8 Feurg i Aee
AT A qw W ¥ 0w
TR Y g i oF v d fed ww
TE RN E

“Hardly one-fourth square-mile in
area, Kachchativu is bhalf coral and
half sand in its physical composition ;
and its only vegetation is thriving crop
of cactus. But the barren island pro-
mises to become famous one day, for
it is believed that there are valuable
petroleum deposits in its seabed.”

Tl ¥ TF WA TR A 9
dgfET g | & qEel Al TERY
g ST g § 6 T g A oag
Aga e frew Ao ar 97 A
7 e femfeey £ 7 qot w
T T 7y w0 & fF 59 v 1 A
e g v & s @te g FFag
fecewa ¥ 7am 1040 § sRT® &
a1 7 a1 fggmm AR ¥ @9
) TEAEHT FT FEWT FF gEywrw fwar
g ar oy g a0 o
78 W e ¥ :

“A new situation arose early in the
sixties, when the Governor of Ceylon
raised the question of using the island
as an aerial practice and firing range,
and sought the co-operation of the

Indian civil authorities in the interests
of general safety.””

et afcfeafa & ag & wo 77 feege
5T FOAIEY KT TH § EAT AT qG T
Fgo AR ATy HAFT WA TF WG A
T e w & o 7 fear ?

st gferar mie @ At WfEw R
ar A, T A TR A T E, e
T AR AgR § R IEE aETENe ¥
fadr gfeaa oux B ¥ @A™ T8
2 | afer drela ¥ frgelt @erd & w9
# 59 7 Qa7 994w fowr a1 )
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Members of Parliament Sent to U. N. O.

< +

*1263. SHRI1 A. SREEDHARAN :
SHRI KAMESHWAR
SINGH :

Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) .whether it is a fact that the Mem-
bers of Parliament are sent to U. N. O.; .

(b) if so, the total number of M. Ps.
sent. till now : and

{c) the status accorded to the M.Ps.
by Government in U. N. 0. 7

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): (a) Yes, Sir.
A number of Members of Parliument have
been included in our delegations to the
U. N. General Assembly Sessions.

(b) 69.

(¢) They have functioned as representa-
tives, alternate representatives as well as
Parliamentary advisers.

SHRI A. SREEDHARAN : Some of
the members of the Indian Delegation to
the United Nations have been selected in
such a way as to provide a joy ride for the
members of the ruling party and, naturally,
their performance has been far from satis-
factory. United Nations is a body where
mere speech-making will not do : a lot of
political experience in lobbying and diplo-
matic manoeuvre is necessary. In view of
this, 1 would like to ask the government
whether they have adopted any criteria for
the selection of personnel to serve on
Indian Delegation, of MPs in particular and
other members of the delegation in
general.

SHRI B. R. BHAGAT : The criterion
is the suitability of the members and their
experience. These are government dele-
gations,. By and large, our delegations
are highly spoken of : they have done very
well.

SHRI PILOO MODY : By and large ?

. SHRI A. SREEDHARAN : 1 do not
‘think any sensible man in the world will
‘say that our delegates have been highly
spoken of, except the Minister. Regard-
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ing the status of MPs I find they have
served in various capacities. Since the
MPs represent the country in the supreme
Parliament of the sovereign nation, may
1 know whether Government have any pro-
posal under consideration to see that MPs
in future will serve as full members of the
Delegations ?

SHRI B. R. BHAGAT : According to
the rules of the United Nations, there can
be only 5 representatives and 5 alternate
representatives. 'We are anxious right
from the beginning to provide opportuni-
ties to an adequate number of MPs to go
to the United Nations and participate in
the discussions. It is rather impossible to
provide opportunities to all of them be-
cause only five representatives are allowed.
Therefore, other categories were evolved
and they are going there in those posts.

&t wwme fag c et a) 9@
aiferaTie geey IR MW F My ¥
A 3% QoA & €7 F ar § &
e § 5 9 ) 9y A0 Rew W
fear ST & 7

quT soft, wg mfer s, g
ot qa aafaent s (st of
wiet) 7y HEeed ey faega AR
I T RIW AFIHEH F I AT

SHR1 THIRUMALA RAO: May !
know the difference in status and functions
between delcgates, alternate delegates and
parliamentary advisers ? : )

SHRI B. R. BHAGAT : - In each com-.
mittee when the representatives are présent
they sit. In their absence, the altermate
representatives take part. The Members of
Parliament arz members in practice ; they
are not advisers ; they are parliamentary
advisers. Whenever they are functioning
in the committee, they take precedence
over others.

MR. SPEAKER : Shri Piloo Mody.

SHRI PILOO MODY : Sir, 1 want to
answer questions. I have had a dismal
experience of asking them,
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o waraw g - FaT WA L
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sheat ghaer ot : TTIE uw @
T weaew oY foer & @1 § N, IF
TEHARIE AT ® T Ha QE
o IR agm SrER wm e g

SHRI KANWAR LAL GUPTA . Was
he arrested or not ?
SHRIMATI INDIRA GANDHI : [d0

not think so, but 1 cannot say for certain.
He bas been a Minister. He has done ex-
cellent work at the United Nations during
his visit. With regard to the other part of
the hon. Member’s question, that is the
fetter Shri Tiwary has written to me. He
has given certain views to whith the -
most consideration will be given. But,
do not thiok......

SHR1I KANWAR LAL GUPTA: |
wanted to know the details of his report.

SHRIMATI INDIRA GANDH1 : His
letter has appeared in the press. Hon.
Members are avid readers of newspapers
and I am sure they can keep themselves in-
formed. But I do not agree with every-
thing that Shri Tiwagy has said.

SHRI BAL RAJ MADHOK: H we
are to get the information from the news-
papers, what are these people here for ?
They have to give the information. What
the hon. Prime Minister has said is an
insult to the House. She shouid svithdraw
those words.
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MR. SPEAKER : All the letters may
not be placed on the Table.

SHRI KANWAR LAL GUPTA : Be-
cause it does not suit them; they do not
tell us. They want only flattery.

SHRI D. C.
want to know who was the leader
of the Delegation at this time and
how many Members of Parliament who
have gape to the United Nations have ever
taken part in the debate on the Extersai
Affairs Ministry in this House or shown
any interest in foreign affairs.

SHARMA : [

SHRI B. R. BHAGAT * The Defence
Minister was the Leader of the Indian Dele-
gation last time. As 1 said earlier, the
total number of members who have gone
to United Nations so far is 69.

SHRI D. C. SHARMA : [ wanted to
know how many of these MPs whom you
have sent to the United Nations have parti-
cipated in the external affairs debate on
the floor of this House and how many of
them are comversant with foreign affairs.

SHR] V. KRISHNAMOQORTHI : |
have not read the paper which deals with
letter written by Shri Tiwary to the Prime
Minister. May I ask of the Priawe Minister
to kindly tell us the allegations brought
forward by Shri Tiwary with regard te the
Delegation and what she is going to do in
future.

SHRIMATI INDIRA GANDHI :
There is no allegation as such. It is not
a report ; it is a letter.

SHRI KANWAR LAL GUPTA :
What are the contents of that letter ? Why
are you shy of mentioning it ?

SHRIMATI INDIRA GANDHI: 1

om aot shy. Please do not get excited...
(fnterruptions).
MR. SPEAKER : 1 do not think it is

such an important document. Why should
we show so much concern for it ? If some
bedy is writing to Shri Gupta, is he going
to lay it on the Table ? Let us mnot give
too much of importance to that letter.
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SHRT HEM BARUA : Sir, 1do not
agree with you. That letter is important.

SHRIMAT! INDIRA GANDHI: I
am not at all shy of mentioning the con-
tents of that tetter. 1 just thought I would
save the time of the House.

You cannot say that there are allega-
tions. Firstly, he has raised the point as
to why we had made them advisers instead
of delegates or alternate delegates. The
second point was that he had visited
various embassies on his way back home
and he wanted to report about that.

SHRI KANWAR LAL GUPTA : What
is that report ?

SHRIMATI INDIRA GANDHI: He
has seid, ““I will come and report to you
later.”” It is Bot in the letier.

Thea, he had aiso visited oftices of
several public enterprises in London and
other places and he said that he was gather-
iag facts and figures which he would give.

SHR1 ATAL BIHARI VAJPAYEE :
What about the image of India goiag
down ?

SHRI KRiSHNA KUMAR CHATTER-
JI : Even agreeing with the Prime Minjs-
ter about the viewpoints of an impor-
tant Mamber of this House regardiag the
functioning of the delegation, it has to be
admitted that repeated complaints have
becn made that the delegatioms working in
fareign countries have nat performed well
and that Indian viewpoints have not
been proparly presented there. In view of
this fact 2 serious probe is necessary. Will
the Prime Minister eolighten this House
whether she is going to make a serious
probe into the whole affair and bring be-
fore this Parliament her considered and in-
formed views about this ?

SHRIMATI INDIRA GANDHI : OQur
delegation and the permanent rcpresenta-
tive at the UN have done expeHent work .
Everybody who has come from there, in-
ctading the Secretary General, has com-
mented on it. There is.no need for a special
probe. As far as a regular evaluation is
concerned, we are all the time doing it and
trying to search with regard to the UN and
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our embassies as to how things can be
improved. That is the regular practice.

=} wieT W AT N wERw
F aqrar & e ol o 69 TR A Me
iz g marew ¥ aif
dgacs #ree F7 0 Far @ § o
s gyger dw A 7

=t 7o o WA : S gy

ft e w@ dear AW RET R 7

o 7o o WA : TF A #f Fo THo
TE ;TR A ST & g
ar Y i

st wiee W Rar: g i
ot FraT @ vy S ?

SHRIKARTIK ORAON : About this
number 69 I would like to know from the

“hon. Minister the criterion for determining

the number and whether it keeps on fluc-
tuating every year or it keeps coustant.

SHRI B. R. BHAGAT : It depends
upon the nature of work in that particular
year.

MR. SPEAKER : 69 did not go this
year. That pumber is for all the years.

SHRI B. R. BHAGAT : Since 1947,

SHR{ BAL RAJ MADHOK : in ans-
wer to an oarlier question, the hon. Minis-
ter said that they do not have any fixed
crideria for it.

SHR1 B. R. BHAGAT :
those words,

I never used

SHRI BAL RAJ MADHOK : BRBut at

.least you did not answer that question.

SHR! B. R. BHAGAT: Iam somy.
Words should not be put into my mouth.

SHRI BAL RAJ MADHOK : But you
did not reply to that question. But my
guestion is this. The UN sessions are
generally he Id to discuss particnlar issues
and when you select your delegations, 4o
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you keep in mind that the people you send
have some knowledge of the particular
issue or the subject that is coming up and
if they have any knowledge, have they ever
given any evidence of the special knowledge
of those subjects in the House or outside
except when they go to the UNO to sit
there and loiter about ?

SHRIMATI INDIRA GANDHi: 1
think, this is an insult to the Members, to
say that they go and loiter there.

SHRI BAL RAJ MADHOK : I is
not an insult to the Members ; it is an
insult to those who select them.

Israeli Attack on Jordan

+

*1264. SHRI SHIVA CHANDRA
JHA :
SHRI RABI RAY :

Will the Minister of
AFFAIRS be pleased to state :

(a) whether India raised the issue of
the recent Israeli attack on Jordan in the
Security Council ;

EXTERNAL

(b if so, the details thereof and special-
ly the response of other Nations to India’s
proposal ; and

(c) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
to {c). The discussions in the Security
Council took place as a result of the re-
quest made by the Jordanian Permanent
Representative to the U. N. that an urgent
meecting of the Council be called to con~
sider the situation arising out of the lsraeli
attack. The Israeli permanent Representa-
tive also requested such a mecting of the
Security Council. India, therefore, did
not raise the issue as suggested in part (a)
of the question. Consequently, parts (b}
and {c) of the question do not arise. The
Security Council adopted a unanimous Re-
solution on March 24, 1968 which was laid
on the Table of the House in comnection
with an answer given by the ' Prime Minis-
ter to unstarred question No. 6813 on
April 10, 1968.
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“If Israel has to live in peace, she
can always do so in friendship with her
neighbours. She camnot do so with
the help of a country far away. That
is the point.”

I FgT § i gyoree o ik
¥ AT ST & &) wuw gefedi # aew
FHwawr 9 & 97 gl A wER
 oitfF ged ago g § | T w1 woEA
7g ¥ fr sifom soroee i w3g w1
¢, wiaw w9 §, fafred &0 § g
A1 & Y gm A feR&
e faw § gifraee) ow gar g, W
TEE 99 g & SERr WY Ww AW
agi o IeegqEe o fFar mr § e ®
WO F 2L A AT AN IW@A gwe
firar a1 oo faq F=0 ey am
wr Y fefiorefer fao Mesad a7t %
£ | IR ot oy @ qg A ar
gy welle ¥ g T @ &
TS A ) frar ag AR ¥ oA
¢ frqy afwa foraem sa3 e ag 9w
*&f wfas a1 oy e AR 91
T qIE 4 g 5 Sradew WA
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s foar | T G oy waw et
t fr foY =9 N swdw ¥ sdewn
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& ag wr W g R gk o s
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THHFATFIRAAYY ak § A
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@ A 1 Sww qqr A Frar & 7
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MR. SPEAKER : If you have follow-
ed that question, you can answerit. 1
have not followed anything. Please ask a
short question and clearly.

off forrwwy W ;¥ oy @Y faege
arF 1 yETE § audET ™ 91 6K
¥z g ore g AfeT sER
-1 qHAFT ¥ T@asd # f q7-
ard 9T =t dfeTs o 99 A agT
sfafafa @ 98 ¥ w1 & foaem A
T Y wrrwase 4 feuna &
s et g fF g ffisifer &
= feafy ¥ art & s fificiefea &
TR g ERT ¢ R g T ¥
GUEE THREG T HL AT TAATH AT
s qogary § 7

W w7, Wy wi@ W, fen
At aar 3fae-ard wey (e shr
wa) : g FfaSfer awme W@
AT WE T g7 fwat o<

oY fra wx W der ofggr &
grerT I AR ) a8 & fF s
e T q¥FT Faar smg) § AT
g g fr qar g o F amw A8 T
TEITT @A AT @ & fF 21 o et
e T fagr we i T 9T 9w WO
1 ArETE E SRl 1 § e s R ok
T g QT A e A AN T I F
faars grfees YT & ?

siwet efry wislt ;g fagoEw
qga Fede & S W g9 4T W0 A
argw & fro wfm g Afw & & &
% FEHIAT €1 AT | &9 A g fog
ag 3faa 7 & e ww A dEm A
SETH TET ST |

SHRI SRADHAKAR SUPAKAR : In

view of the fact that the mission of MR.
Gunnar Jarring has not proved very succeas,
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ful and in view of our vital interest in the
opening of the Suez Canal, may I know
what further steps India proposes to take
to case the tension between Israel and the
Arab countries ?

SHRIMATI INDIRA GANDHI : Mr.
Jarring is still continuing his efforts and, [
think, we should await the results.

SHRI 8. S. KOTHARI : The gulf bet-
ween India and Israel continues to widen.
Does the Government intend to take certain
steps to narrow down that gulf or to im-
prove relations by extending diplomatic
relations with Israel ?

SHRIMATI INDIRA GANDHI : [ do
not think the gulf is widening.
SHRI BEDABRATA BARUA : May

I know if there is any fresh initiative, non-
aligned or otherwise, to settle this issue and
persuade Israel to see some sense and with-

draw from the occupied Arab territory ?

SHRIMATI INDIRA GANDHI: It
just depends upon what you mean by ‘initia-
tive'. There is no step as such. As the
hon. Member knows, certain suggestions
have been made that peaple should get to-
gether to dicuss such matters.

SHRI SWELL : 1Itis a fact that Mr.
Jarring’s latest proposal is that Israel
should withdraw from the territories occu-
pied by her including the west bank of
Jordan and that those areas will be declar-
ed for sometime as no man’s land and that
the United Nations force will be inducted
into this area and, if so, I would like to
know the Government's attitude to this
latest proposal of Mr. Jarring.

SHRIMATI INDIRA GANDHI : The
Government would like a peaceful solution
which is acceptable to all the people con-
cerned and which does not humiliate any
side. Mr. Jarring is making various pro-
posals and trying to get an agrecment.
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Indian Repatriates from Foreign
Countries

*1258. SHRI M. L. SONDH!: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) the total number of Indian repatri-
ates from various countries in the last five
years ;

(b) where and how these Indians re-
turning home were resettled and whether
they are still facing unemployment ;

{c) how many of- them voluntecred to
be settled at places other than in States to
which they belonged ; and

(d) the total expenditure on the rehabi-
litation of these repatriates ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): (a) Data in
respect of important countries from which
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repatriation has taken place are as
follows :~—
Country Number of
repatriates
Burma 1,59,806 as on
Ceylon 4,614 30.3.1968.
Mozambique 2,300 J :
Aden 4,140 (during 1967)
East African

countries of Kenya, 1 10,000 approxi-
Uganda & Tanzania J mately

Figures about other countries arz being
collected.

(b) The available data, statewise, are
being compiled and will be placed on the
Table of the House.

" (¢) Information is not available. Nor-
mally the repatriates wish to settle in the
state of their origin.

(d) Rs. 467.56 lakhs.

Propaganda in British Press about Power
Vacamm in Indian Ocean

*1261. SHRI MADHU LIMAYE:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether Government’s atteation has
bsen drawn to ‘the propaganda in the
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British Press to the effect that India pro-
posed to fill the power vacuum created by
the British withdrawal from the Indian
Ocean region and that India was prepared
to give bases to U.S.S.R. ; and

(b) if so, the real state of affairs/facts
in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH): (a)
and (b). Presumably the hon. Member has
in mind certain report which appeared in
the British Press wrongly attributing to the
Chief of Indian Naval Staff a statement
about India’s inteations about filling the
so called vacuum in the Indian Ocean.
The attention of the hon. Member is in-
vited to the answer given by the Defence
Minister in the Lok Sabha to Starred
Question No. 1141 on April 10, 1968,

Indian Families coming to India

*1265. SHRI SITARAM KESRI : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state ;

(a) the number of Indian families that
have arrived in India since the imposition
of restrictions by U. K. on the entry of
Indians there ; and

-{b) the steps taken by Government in
providing assistance and reliel to those
familles ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b). Indian nationals are not affected
by the restrictions imposed under the
Commonwealth Immigration Act. They
have been coming to India in the normal
course and as such the question of provid-
ing them any assistance or relief does not
arise, -The Goverament of India do not
have precise information about the number

of such persons who have arrived in
India.

Advertimnents to Slhll and Mediom
Newspapers

*1266. SHRI HIMATSINGKA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state’ the
steps taken by Government in the light of
the recommendation of the Enquiry
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Committee on Small Newspap=rs to increase
substantialy the share of Government
advertisements to small and medium
néwspapers ?

THE MINISTER, OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH): A statement is laid on the
Table of the House.

STATEMENT

The following steps have been taken to
increase the share of Government advertis-
ments to small and medium newspapers : —

(1) confining mass compaigns Jike
Family Planning to small and medium
newspapers which are mostly published in
indian languages :

{2) release of advertismeénts in bigger
size to small and medlum papers and in
smaller size to big papers ;

k)] sponsormg specxal supplements on
significadt occasions like Famlly Plannmg
Fortnight in medium and small papeérs ;

(4) the media list for some compgigns
such as the Unit Trust of India and Small
Savings formhing part of 4 $ustainéd éomp-
aign, have béen diversifled with 4 view to
covering more Indian language newspapers,
which by and large belong to the small and
medium categories, in order to secure wider
readership, particularly in the rural areas ;
and

(S) advertisérents of U.P.8.C.; Maiafi
Council of Agricultural Reséarch; etc. dré
now inserted in smaller space without im-
pairing the visual impact and the savings
effected thereby are being utilised for
release of more advertisements to su!all and
medium newspapers.

PHifitipI8é Govéinitng Céiitril Adistints
4 Stites

$i27. sSHRI ANNUCHEZHIAN
Will the PRIME MINISTER be pléaséd fo
stite :

{a) whetfier #t is a fact that the Natio:
nal Development Council appoidtéd &
Conntttittee of Chiet Ministers to dtudy the
piinciplés of Cenfral assitancé to thd
Statés during the Foutth Plan ;

{by if so, hé critéria suggestéd by the
Eommitiée and whetﬁer these¢ have béen
c8ndideréd by thé NMISHAN Eeve‘lopment
Council ; and

CHAITRA 28, 1890 (SAKA}
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(c) the recommendations made by the
National Devélopment Council in this
o931y ahd the action taken to fmplesibht
them ?

THE pPRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MIMISTER

OF PLANNING _ AND MINISTER
OF EXTERNAL AFFAIRS (3HRIMATI

INDIRA GANDHI) : (a) to (c). ] A state-
meht i§ placed on the Table of the
House.

STATEMENT

At its meeting held in August, 1966 the
National Dévelopment €buncil appointed &
Committee of Chief Ministers to study
patterns of assistance. The questipn of
the pnan]cé of distriblition of Céntral
a5sistunte to the States was considered by
the N, D. C, itself at that meetiog. As no
afited concliéibns wete reached in the
N. D. C. meeting, the Planning Commis-
sion was asked to deal with the matter in
the light of discussions in the N. D. C.

The Plannin Commlsswn evolved the
following guidelines on the basis of which
the Central assistance for the States, Fourth
Fivé Plan, as &nvisaiEd in 1966, was
fixed :

n Eve,ry State should receive first a
quarltuth of the 702 of the total arhount to
Be disttibiited in propottion to its popula.
tion.

(2) The balance should again be dis-
tributedl buf afier takmg account of i) the
spectl tteeds of Jammu afid Kashmir,
Assam and Nagaland (i1) the reqmrements
o contmumg xmgatxon and p power pro,)ects
all Hii) the ndsd fot dbcelethted dévelop-
ment of certain backward regions.

fufew e wfafaa & afoedr

+i%70. J!ﬁo § i
g i

() o fafeq o ki
¥ & sfiati § 45 4 iy sy
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®E?

aRfw-end s § Ig-Ae (ot
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(®) s aff w=m . -
Recruitment of Officers in the Armed Forces

" %1272, SHRI BHOGENDRA JHA :
Will the Minister of DEFENCE be pleased
to state :

(s) the present proportion of the djrec-
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tly recruited officers of the armed forces to
those promoted from the rank of Jawans ;

(b) whether Government propose to
increase the proportion of those to be pro-
moted from the rank of Jawans ;

(c) if so, the details thereof ; and

(d) if not, the reasons therefor ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) The pro-
portion between directly recruited officers
and those promoted from other ranks in the
three wings of the Armed Forces is roughly
as follows :—

Army 4:1
Air Force 10:1
Navy 5:2
(b) No, Sir.
(c) Does not arise.
{d) Adequate opportunities already

exist for the serving soldiers to rise to the
Commission rank,

Emergency Commissioned Officers

#1273. SHRI BAL RAJ MADHOK :
Will the Minister of DEFENCE be pleased
to state :

{a) the total number of Emergency
Commissioned Officers recruited during the
Emergency from (i) Government employees
(ii) Other employees (iii) Students (iv)
Business men and (v) Soldiers from Army,
Navy and Air-Force ;

(b) how many of them have been
released category-wise and how many have
been given permanent Commission up to
March 31, 1968 ;

{c) how many of the released Emer-
gency Commissioned Officers bave been so
far absorbed in the Border Security Force,
Kashmir Militia, Railway Protection Force,
Border Roads Organisation and State Police
Forces ;

(d) how many of them havs been absor-
bed .in the Central and State Public
Service ; o

(e) whether Govérnment have reoeived
complaints from the Emergency Commis-
sioned officers about the unhelpful attitude
of different Central and State Government
departments including Railways in the
matter of absorbing them in available
vacancics ; ang T
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(f) if so, what steps have been taken to
remove these complaints ?

. THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) to {d).
Two statements giving the required in-
formation are laid on the Table of the

House. [Placed in Library. See No, LT-
911/68].
{e) Yes, Sir. .

_{h We have impressed upon the various

employing authorities ‘the" desirability of
absorbing the released ECOs as far  as
possible.

‘Indis’s Stand on Nuclear Non-Proliferation

Treaty
*1274, SHRI SHASHI BHUSHAN
BAJPAT : Will the Minister of -EXTER-

NAL AFFAIRS be pleased to state :

(a) the reaction of Governments of
U.S.S.R. and U.S.A. to India’s decision in
regard to the nuclear non-proliferation
Treaty ; and .

(b) the names of other countnes of the
world which have agreed to the said
Treaty ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : (a) The draft
Treaty on non-proliferation of nuclear
weapons sponsored by the USA and the
USSR is expected to be discussed in the
UN General Assembly in April-May, 1968.
The USA and the USSR have naturaly
expressed the hope that all non-nuclear
weapon countries would sign the Treaty.

(b) The required information *is not
available at present. The positions of
other countries will 'be known at the
General Assembly session.

Supply of Books and Magazines from’
Hanoi to Consulate General of
Vietnam in Delhi

*1275. Dr. RANEN SEN: Will the
Minister of EXTERNAL AFFAIRS -be
pleased to state :

(a) whether the atiention of Govern-
ment had been drawn to a news-item publi-
shed in the “Hindustan Standard” of
Calcutta dated the 19th March, 1968 that

" CHAITRA 28, 1890 (SAKA)
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supplies of magazines and books.from Hanoi
to the Consulate-General of Democratic
Republic of Vietnam in Delhi, have been
stopped by the Government of India.since
October, 1967 ; and

(b) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY  OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH): (a)
The Governmenf of India has seen the
press “teport referred to by the hon.
Member. The  Government have not issued
any orders stopping the import of maga-
zines and books from' Hanoi by the ‘DRVN
Consulate General. Further enquiries are
however being made from the customs
authorities.

(b) Does not arise.
Nuclear Weapons

*1277. SHRI SAMAR GUHA : Wiil
the Minister of DEFENCE be pleased. to
state : -

(a) whether'it is a fac't that besides

-puclear bombs, different nuclear powers

have developed tactical nuclear  weapons
like, nuclear artillery and nuclear rockets
for use in ground manoeuvre ;

(b) whether it is also a fact-that China
is developing similar tactical nuclear
weapons for similar purposes ; and i

(c) if so, whether Government propose
to send military missions to USA, USSR,
UK and France to get Indian Defence
Services acquainted with the (echmque of
these tactical nuclear weaponry ?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH : (a) to (c). Some
countries have developed tactical nuclear
weapons suitable for ground warfare. It is
not unlikely that China has plans to develop
similar weapons. Although there is no
proposal to send a.military mission abroad,
nor does it-seem mnecessary since Govern-
ment do try to keep abreast of the develop-
ments taking place elsewhere.

" ofeewriteR e wyw W fotho
* 1278, st ugrorw fag oAt < W

et A1 7g AN A FU FI fF
(%) oftie @ ar @Es ¥

frafor § s wfemat @ o1 @
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Atomic Plant at Somasila, Andhra
Pradesh

*1279. SHRI K. NARAYANA RAO:
Will the PRIME MINISTER be pleased to
state :

(a) whether the Chief- Minister of
Andhra Pradesh Ras approached the
Central Government for the location of- an
atomic power station at Somasila in Andhra
Pradesh ; and

{b) if so, Government’s reactio there-
to?

THE RRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND. MlNlﬁTER OF EX-
TERNAL AFFAlRS (SHRIMATI I‘NDIRA
GANDHI) (a) ‘A xequest ‘has_been_recei-
ved from the Andhra Pradesh Government
to locate an, atomic power statlon in that
State in the V Plan penod

(b) The request wxll be exammed along
‘with similar requests from’ other States,
after the feasibility studies initiated by the
Atomic Energy Commission regardmg esta-
blishment of new atomic power ‘stations
'dunng the V plan penod are completed

v e, G Lt

# wwmaTe W SER

*1280. W o yaTC SR : @

o T SR T I TR A e
mﬁf‘s

() a ag a% & fg AR ¥
B 8 guwsfs d 8 MR R
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Proposais Submitted by Nagaland Peace
Observers

*i283 SHRI  BENI  SHANKER
SHARMA : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :

(a) whether the Nagaland peace obser-
vers have submitted a proposal to Govem-
ment and the underground Nagas for a
joint meeting to review the overall situa-
tion concerning the cease-fire agreement in
Manipur and Nagaland ; and

(b) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY, OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir.

(b} The Governor of Nagaland was re-
quested to dea] with the matter, The
Government of India have been informed
that a meeting has been fixed on the 28th
April, 1968. a1 Dimapur.
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Programme Drawijng Set-up
*i284. SHRI JYOTIRMOY BASU:

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have any
plans to include State Government repre-
sentatives in the programme drawing set-up
in their respective States ;

(b) if so, the details thereof ; and

(c) if not,
pose to do so ?

whether Government pro-

THE MINISTER OF INFORMATION

AND BROADCASTING (SHRI K. K.
SHAH) : (a) Yes, Sir.
(b) Representatives of the various

State Governments are invited to attend
meetings of all the Advisory Committees
attached to A. I. R. Stations.” For exam-
ple, the Director of Information or a corres-
ponding officer of the State Govt. is always
invited to attend meetings of the Pro-
gramme Advisary Committee at a Station.
The concerned officers of the Agriculture
Department and other similar Departments
are invited to be present at meetings of
Rural Advisory Committees. The Officers
concerned with Labour Welfare are simi-
larly associated with the Advisory Com-
mittees for Industrial Workers Programmes
and the Officers of the Fducation Depart-
ment are associated with the School Broad-
casts Consultative Panels.

In order to make the participation of
the State Governments’ representatives
more intensive, a scheme is under considera-
tion for reconstituting the Programme Ad-
visory Committees of A, I, R. Stations in
each State.

(c) Does not arise.

Specialised Training in Television for
Staff

*1285. SHRI ONKAR LAL BERWA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

{a) whether it is a fact that employees
working in Television are being sent to
West Germany, Italy and England for
specialized training in Television against
scholarships offered by .these countries ;

ABRIL 1, iseé
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{b) if so, how many Programme Execu-
tive, Producers, Technicians and other cate-
gories from staff artistes, category-wise,
have been sent for training up-till now ;
and

{c) the procedure of selection of the
candidates for these scholarships and
whether this procedure has been strictly
followed in the selections made so far ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.

SHAH) : (a) Yes, Sir.
(b) (i) Programme Executives 8
(ii) Producer (Staff Artist) 1
(iii) Engineers 8
(iv) Other categories of
Staff Artists .. Nil

(c) Selection is made keeping in view
the technical suitability, special experience
in a particulat field and the usefulness to
the service after obtaining the particular
training by the officer concermned. These
general principles are observed, as far as
practicable, in selecting persons for train-
ing abroad. Besides, the conditions in re-
gard to qualifications experience etc., set
out in the offer of scholarship are also
adhered to.

Ships Employed for Haj Pilgrims

7490. SHRI BABURAO PATEL:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of pilgrims who go oa
Haj annually and the number of ships em~
ployed for this purpose ;

(b) the average fare from India te
Jeddah and back per head for different
classes on board the ship ;

(c) the total annual rupee earnings of
the Haj traffic during the last three years
and the share of traffic of each shlppmc
company, company-wise ; and

(d) whether a tax per pilgrim is levied
by Government and if so, its amount ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI): (a) The number of Muslim
pilgrims, including infants, who went om
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Haj Pilgrimage during the last three years
is given below :

1966 15,533
1967 15,544
1968 15,171

Out of the yearly total given above the
number that proceeded by sea and the num-
ber that proceeded by air is given below :

By Sea By Air
1966 14,524 1,009
1967 14,450 1,094
1968 14,176 995

Pilgrims who proceeded by sea were
carried in three ships in a total of 10 sail-
ings each during 1966 Haj and 1967 Haj
and in 11 sailings during 1968 Haj.

Pilgrims who proceeded by air were
carried by Air-India Caravelles and Saudi
Airlines in 10 flights during Haj, 1966 ; by
Air India in seven flights (Bqeing) during
Haj 1967 and by Air-India and Saudi
Arabian Airlines in 6 flights (Boeings) dur-
ing Haj 1968.

(b) The passage fares fixed by the
Mogul Lines Ltd., the sole Shipping Co.
which carried sea Haj Traffic are given
below :

CHAITRA 28, 1890 (SAKA)

Sea Year Passage fare
Class round trip inclu-
sive of food
1966 Rs.

Deck Class  ...... 479.85

First Class ... 1335.60

First Class  ...... 1375.60

(with attached

bath)
1967 and 1968

Deck Class ... 600.00

First Class ...... 1670.00. .

First Class  ...... 1720.00

(with attached

bath) .
_AIR - Passage Fare
’ (Round trip)
Rs.

1966 1622.00

1967 2100.00
2233.00

1968

"{c) The gross Rupec earnings of the
Mogul Line Ltd., which carried thie whole
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Sea Haj traffic 'during the last two years is
given below : :

Rs.
1966 76,50,646.40
1967 97,41.990.27

The figures of 1968 are still under com-
pilation.

The increase in the earnings of 1967
was due to 25%, increase in pilgrim fare
following devaluation.

{d) No tax is levied by Government on
Haj pilgrims. The 'Haj Committee, Bom-
bay charges a Registration Fee of Rs. 10/-
per pilarim. The proceeds are spent by
Haj Committee for the welfare of the pil-
grims both in Bombay and Jeddah. A
part of the proceeds is also given as sub-
sidy to the various State Haj Committees
to be spent on matters connected with Haj
pilgrimage.

Aid to Foreign Countries

7491, SHRI BABURAO PATEL:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) the various types of total aid and
its value, country-wise, given during the
last three years by India to Indonesia,
Afghanistan, Iraq, Syria, Yemen, Jordan
Iran, Kuwait, Lebanon, Saudi Arabia,
Sudan, U. A. R. and Turkey ; and

(b) the grounds on which this aid was
given to these countries when India itself is
short of funds and in need of aid ? ’

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI); (a) A statement showing
assistance given by India to these countries
under various programmes during the last
three years is placed on the Table of the
House.  [Placed in Library. See No. LT-
902/68].  The assistance provided is in the
form of providing services of technical ek:
perts, provision of scholarships, gift of
machinery and equipment, credits, etc.

(b) It has been our belief, which we
have also expressed in appropriate inter-
pational forums and elsewhere, that there
must be much greater cooperation amongst
developing countries in different fields.
One form of such cooperation is for thosg
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countriés having reached comparatively
advanced stages of industrial, techmological
and sciemtific development to share their
know how, expertise and facilitiés with
others. The Magnitude of such asbistance
is, however, small and in the view of
Government the fact that we are ourselves
in receipt of foreign assistance or are short
of funds, should nét stand in the way of
mutuaily advantageous cooperation amdngst
developing countries ?

Expenditure on Advertisements

SHRI BABURAO PATEL :
SHRI M.L. SONDHI :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) the amount spent on Gevernient
advertisements in newspapers and @eriddi-
cals, year-wise, during the last 5 years ;

(b) the nutmber of periodicals
newspapers  patronized,
duting the said period ;

(c) the criteria by which the choicé of
media is made ; and

(d) the names of advertising agencies
and the of busi annually placed
through them.

7492,

and
language-wise,

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K.K.
SHAH) : (a) Thé réquisite information is
given below :—

Rs.
1963-64 —_ 66,37.057
1964-65 - 68,98,828
1965-66 — 82,44,560
1966-67 — 77,78,409
1967-68 (upto
December 1967)— 49,13,192

(b) The hamber of rewspdpers afid
périddicals uséd for Governmeént advefiiss-
flents during the dast 5 yédrs is givéf in
the statement Mid on thé ‘Tadble of fhé
Mouse. [Placed i Library. See No. LT-
903/68). -

(<) In selecting newspapers and periodi-

cals for advertisémetits, the following
principles are képt in viéw :—
() effective  circulation (normmbly

pdpers having a paid circuiatioh
below 1,000 are not used) ;
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(if) régularity in publication (2 period
of six months’ uninterrupted publi-

cation is essential) ;

(ifi) <lass of readership :
{iv) adherence to accepted standards
of jdurnalistic cthics and other
factors such as production stan-
dards, the language and aread
intended to be covered within the

funds available etc.

THe political affiliation of or thé policy
followed by a newspaper is not taken into
account in placing Government advertise-
médts, Papers béloriging to all political
pariies and supporting differént shades of
political opinion are used for Governmént
advertisefients.  Advertisements are not
isswed, however, to Hewspapéts which
indulgé directly or indiréctly in virulent
anid persistent propagands inciting commo-
nal Ratfed and violericé of which offened
the socilly aceépted codé of pitblic décency
and morals or papers which aim at subver-
ting national interests.

(d) THe Directorate of Advertising and
Visul PuBlicity release advértiséments
direct to fnewspapbrs and petibdicals and
not through any advertising agency.

qfrerit arfeeem & wra wft dandt o3
g et

7464 W sifwww At W@
o T 4g qaTy A FOr T 5

(%) =ar ¥0w FORTE qUT dTe,
F Ty g ¥ &4 S Ak qfem
arfFedT & arg it St 9T sfifeer
gadt &aEn =) qogE w7 ¥ Ay e
sgwr Ium fer & AT

(@) afe g, @ frod fiw a9f &
wy S Frdady o o€ § faddt: S
A A @A A AN B avaw €Y q@nd
FqT 9% g a1 gu e ¥
guR @ FY faurr ¥ ?

sfacan ah (@ fow) (%)
aeT (@), o, T, o i3
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SRy 9T FTONR & 91 afww o
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e 3, WR TS FEIX AE@qW geR
SRY g8 O A wEfw e e
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Central Information Service

7495. SHRI ONKAR LAL BERWA :
Will the Mingister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether it is a fact that over 200
officers are working in Grade 1V of the
Central Information Service in purely ad
hoc capacity ; and

(b) how Government propose to regula-
rise them aad when ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K,
SHAH) . (a) 108 Officers are currently on
ad hoc basis.

(b) They will be regularised by the
Urion Public Service Commission on the

3

basis of an open competitive i n

CHAITRA 28, 1890 (SAKA)
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North and South Vietnam, Laos and
Cambodia because of financial difficulijes ;

{b) whether it is also a fact that be-
cause of the absence of the executive

-powers vested with the commission it has

not been able to function effectively ; and

(c) if so, whether there is any move
under the consideration of Government to
sound the Geneva Powers in thia regard ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY. MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) The Commissions in Laos
and Vietnam are effecting some temporary
reductions in the strength of their personnel
and this includes temporary withdrawl of
certain Teams. No reduction is contemp-
lated in regard to Cambodian Commission
which is already very small.

(b) and (¢). The commissions were set
up to supervise and control the impiemen-
tation by the parties of the provisions of
the Geneva Agreements 1954 conceming
Cambodia, Laos and Vietnam. In re-
gard to Laos the subsequent Geneva
Agresment of 1962 forms the basis of the
Commission®s present activities, Under
these Agreemonts the responsibility for the
execution of the provisions of the Agroo-
ments have been placed on the parties to

likely to be held during the current year,
14 ad hoc appointees who fulfil the prescri-
bed qualifications and age limits would be
eligible to compete. Efforts are being
made to give the over-aged ad hoc appoin~
see credit for the length of service ren-
deréd so as to qualify them to take the
examination. 24 officials are likely to be
covered by this relaxation. The services
of the remaining 70 officials will need to
be dispensed with as and when U.P.S.C.
nominees are available.

Inspection Centres of International
Central Commisston

7496. SHRI HARDAYAL DEVGUN:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is'a fact that the Inter-
gational. Control .Commission is closing
down scveral of the Inspection Centtes in

the Agr and the Commission is to
exercise onmly supervisory control. The
Commission bave to function ia accordance
with the charter given to them by the
Geneva Powers and there is no move under
consideration to ask the Geneva Powers to

invest the commission with executive
powers.
Tibetan Refugees
*7497. SHRI BABURAO PATEL

Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) the number of Tibetan refugees
that entered India during the last year
ending the 31st December, 1967 ;

(b) the names of the types of tribes to
which these Tibetan refugees belong and
whether they are all hostile to the present
Chinese rule in Tibst ;

{c) the names ¢f Passes through which
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these Tibetan refugees came and the steps
taken to screen them before allowing them
to enter India’; and ’

(d) the steps taken to rehabititate these
Tibetan refugees and the parts of India
where they have been settled and in what
number ?

THE PRIME MINISTER, MINISTER
OF ‘ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) 945.

(b) The names of the tribes are not
known to us. All these refugees belong to
areas close to the Indo-Tibetan border.’
They had to leave their homes and take
shelter in India on account of religious
persecution at the hands of Chinese authori-
ties.

{c} It would not be in the interests of
the refugees and their families left behind
in Tibet to furnish this information. As
for the arrangements about screening them,
details have been furnished to this House
on many occasions, the more recent being
in answer to Starred Question No. 722
dated 18th December, 1967, Unstarred
Questions No., 1479 dated 2ist February,
1968 and No. 6282 dated 3rd April, 1968.

(d) It is proposed to settle 113 Tibetan
refugees in Ladakh, about 125 in Himachal
Pradesh and the rest in Mysore,

Gifts Sent by Marwari Relief
Society to Vietnam

7498. SHRI JYOTIRMOY BASU:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

{a) whether it is a fact that Marwari
Relief Society in Calcutta has recently sent
gifts to north and South Vietnam ;

{b) if so, the value of the gifts ; and

(c)‘ if so, the proportion in value and
quantity to North and South Vietnam ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDBHI) : (a) to {c). The Government of
India has no information on the subject.
Information is being collected and shal] be”
jaid o the Table of the House,
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Indo-West German Talks

74%9.. SHRI R. R. SINGH DEO:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether the date for the Indo-
German talks under the Indo-West German
agreement for periodical exchange of views
on world issues of mutual interest has been
fixed ;

(b) if so, whether the agenda of the
meeting has been finalised ; and

(¢} if so, the details thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) No Sir.

(b) and {(c). The matter is under consi-
deration and a decision is expected soon.

Work Munshis in A.[.R.

7500. SHRI ABDUL GHANI DAR:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to refer
to the reply given to Unstarred Question
No. 3685 omrthe 11th December, 1967 and
state ¢

{a) the total number of work Munshis
in work charged staff who have been regu-.
larised so far in A.LLR. ; and

(b) the time expected to be taken to
regularise all such staff ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) and (b). No Work-Munshi
has so far “been absorbed against regular
post in A.LR. This question is, however,
under consideration and it may take some
time before a decision is taken,

Work Munshis in A.LR.

7501. SHRI ABDUL GHANI DAR :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(5) wﬁether it is a fact that basic quali-
fications for work Munshi and clerk are
the same in All India Radio ; and

(b) if so, the reasons of not regularising
work Munshi against clerical posts ?
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THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) Basic qualifications for Work-
Muashis and Clerks in All India Radio are
the same i.e Matriculation but in the case
of Clerks, knowledge of typing is an
additiopa! qualification. The prescribed
age limit in the case of Clerk Grade II is
21 years and that in the case of Work~
Munshi, it is 35 years. Work-Munshis are
engaged on work-charged establishment.

(b) The question of absorbing the work-
charged Munshis- on regular basis is under
consideration.
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Bilateral Relations with Burma

7503, SHRI R. BARUA :
SHRI M. S. OBEROI :
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether any steps have been taken
for greater cooperation in bilateral relations
between India and Burma subsequent to
the visit of General Ne Win. of Burma
recently ; and

(b) if so, details of the steps taken or
contemplated and how far they would help
in furthering the relations between the two
countries ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) :  (a)_Yes, Sir.

(b) It would not be proper to divulge
the details as they are of a confidential
Rrature.
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Diet for Jndian Armed Forces

7504. SHRI SHIVA CHANDRA
JHA : Will the Minister of DEPENCE
be pleased to state :

(a) whether it is a fact that the Indian
Armoed Forces do not get nutritious diet ;
and ’

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) No, Sir, The Indian Armed
Forces get nutritious and weH balanced
diet.

{b) Does not arise.
Principles of Plapning

7505. SHRI SHIVA CHANDRA JHA :
Will the PRIME MINISTER be pleased
to state :

(a) whether on the experience gained by
the implementation of the Three Plans,
Government bave formulated any funda-
mental principles of planping ; and

(b) if so, what are they ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (e) and (b). The Constitution
lays down gemeral directives for the eco-
nomic and social policy of the State, and
successive plans have e¢laborated the aims
and objectives of planned development. A
strategy of Indian Planning has evolved
during the three five year plans. The
Fourth Five Year Plan is being framed in
the light of all these. However, from
time to time situations change and new
problems arise and fresh experiences
gained. Each five-year plan has to take
into account its particular context and try
to make the required adjustments.

State Income

7506. SHRI ANBUCHEZHIAN: Will
the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that a special
unit has been set up in the Central Statisti-
cal Organisation to work out the State
incomes on a uniform basis ;
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(b) if so, when it was set up ; and

(c) how long the Central Statistical
Organisation will take to bring out com-
parative figures of State lncomes over a
period ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) No, Sir. The Central
Statistical Organisation provides the
standard methodology to the State Statisti-
cal Bureaus for preparing State Income
estimates of their respective States.

(b} Does not arise.

{¢) Comparable estimates for the years
196061 to 1964-65 for the six commodity
producing sectors i.e, agriculture, animal
husbandry, forestry, fishery, mining and
quarrying and factory establishments, are
already available. Availability of estimates
for the remaining sectors would depend
upon the completion of work by the State
Statistical Bureaus.
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A. L. R. Station, Darbhanga

7512. SHRI BHOGENDRA JHA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer to the reply given to Unstarred Ques-
tion No. 329 on the 14th February, 1968
and state :

(a) whether the financial sanction for
the All India Radio Station, Darbhanga
has since been received ;

(b) if so, the details thereof ; and
(¢) if not, the reasons therefor ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) to (c). No, Sir. Due to
lack of resources the project relating to
the setting up of an All India Radio Station
at Darbhanga is not proposed to be taken
up during 1968-69.

Darbhanga Radio Station

7513. SHRI BHOGENDRA JHA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer to the reply given to Unstarred Ques-
tion No. 4511 on the 20th March, 1968 and
state :

(a) the details of the preliminary survey
conducted for locating suitable site for the
installation of transmitter and studio at
Darbhanga ;

(b) the expenses to be incurred on this
project with details thereof ;

(c) whether due to financial stringency,
all such projects are being postponed ;
and

(d) if not, which of them are being
taken up and by what time ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) A few sites have been locat-
ed at Darbhanga which, on preliminary
examination, appear suitable for setting up
the transmitter and studio installation, but
in the absence of financial approval to
this scheme, further action has been
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(b) The total expenditure on the scheme
is estimated at Rs. 33 lakhs, of which
Rs. 16.5 lakhs is expected to be incurred on
trapsmitter installation- Rs. 15.5 lakhs on
studios and office accommodation and Rs.
1 lakh for receiving facilities.

(c) and (d). Due to financial strin-
gency, it has not been found feasible to
provide budget provision for number of
projects during 1968-69 but these will be
taken up again for consideration for 1969-
70 budget on the basis of relative merit
and subject to the necessary resources being
made available.

Regional Centre of Central Song and
Drama Division

7514, SHRI BHOGENDRA JHA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer to the reply given to Unstarred Ques-
tion No. 4608 on the 20th March, 1968 and
state : .

{(a) the reasons for not training or re-
cruiting local artists when target for per-
formances is rapidly increasing ;

(b) how many out of the 196 pro-
grammes given by the Ceatral Song and
Drama Division’s Regionai Centre at
Darbhanga (Bihar) were in Maithili and
how many in other languages of Bihar and
Hindi and which dates and places ; and

(c) how many out of the target of 600
for 1968-69 are proposed to be in
Maithili ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) The Song and Drama Divi-
sion does not impart pre-employment train-
ing to the artists. However, experienced
artists, familiar with local dialects and the
traditional forms of folk entertainment are
recruited as and when required, and are
given guidance and instructions from time
to time to prepare them for different pro-
grammes.

(b) Out of the 194 performances given
in 1967-68, 140 were in Maithili, 40 in
Bhojpuri and 14 in Hindi and other
dialects. The details are given in annexure,
laid on the Table of the House. [Placed in
Library. See No.LT—905/68.}

{e) About 300, .

CHAITRA 28, 1890 (§4K4)
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Non-Commissioned Officers

7515. SHRI BAL RAJ MADHOK :
Will the Minister of DEFENCE be pleased
to state .

(a) whether it is a fact that the British
introduced the system of Non-Commission-
ed officers to provide a link between the
soldiers and Commissioned Officers, who
used to be all Englishmen ;

(b) whether it is also a fact that with
the Indianisation of the Army after the
Independence the rank of Non-Commission -
ed officers has become redundant ;

(c) whether it is also a fact that sug-
gestions have been made to abolish the
rank of Non-Commissioned Officers all
together ; and

(d) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) Presumably, the Hon'ble
Member has in mind the system of Junior
Commissioned Officers previously known as
Viceroy’s Commissioned Officers. This
rank was introduced to provide Com-
manders of Sub Units and not merely as a
tink between the Soldiers and the British
Officers.

(b) No, Sir. The Junior Commission-
ed Officers are still considered to be
essential.

(c) and (d). The question of usefulness

of JCOs Cadre has been given the most
careful consideration from time to time
and it has been decided that it has a use-
ful role to play and should continue.

Foreign Exchange Eamed by Export of
Films

7516. SHRI RAM CHARAN : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state the
total amount of foreign exchange earned
by the export of the Indian films shot in
foreign countries during the last two
years ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : Information is being collected
and will be Jaid on the Table of the
House. '



1109 Writtert Answers

Release of Cartridges for Sale

7517. SHRI RAM CHARAN : Will
the Minister of DEFENCE be pleased to
state :

{a} whether it is a fact that his Minis-
try is going to release about 25 lakhs of
12 Bore Double Barrel cartridges for sale
in the open market ; and

{b) if so, what will be the whole-sale
Retail Price of these cartridges ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) About 25 lakh cartridges
for 12-bore shot guns are under releas: to
dealers for sale in the open market.

(b) The whole-sale peice is Rs. 81/- and
the retail price Rs. 90/- per hundred cart-
ridges.

Underground Nuclear Tests by U.S.A.
& US.SR.

7518. SHRI SAMAR GUHA : Wil
the PRIME MINISTER be pleased to
state

(a) the number of underground nuclear
tests conducted by U.S.A. and US.SR,
since signing of the Nuclear Test Ban
Treaty ; and

(b) whether these underground tests
provide equal scopes and opportunities for
underground mass fission tests by all other
signatory ~ countries of the Treaty for im-
proving their knowledge about the scientific
process and technology of nuclear fission ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) The test ban treaty does
not require the parties to give information
regarding the underground tests comducted
by them. Therefore, the Government does
not have any official information regarding
the tests conducted by USA and USSR.

(b) No, Sir.
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Nepal Citizenship Act

7520. SHRI BABURAO PATEL :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) the salient features of the Citizen-
ship Act or rules passed by the Government
of Nepa! in so far as they affect the citizens
of Indis In Nepal ;

(d) whether provisions of this new Act
would adversely affect the right of the
Indian citizens to go and settle down in
Nepal ;

(c) whether the said Act controls, in
any manner, the population of Gorkhas and
their occupation in India ; and

(d) whether the said Act was passed in
full consultation with the Government of
India ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) The Nepal Citizenship
Act of 1964 passed by the Government of
Nepal, and the subsequent amendment to
the act in 1967, do not affect the citizens of
India in Nepal. Indian nationals in Nepal
are governed by provisions of the Treaty of
Peace and Friendship of 1950, signed bet-
ween the two countties.

(6) The amendment of 1967 liberalises
the rules and regulations, facilitating the
acquiring of Nepalese citizenship by persong
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who have lived in Nepal for a number of
years and have not yet applied for Nepalese
citizenship. It may be mentioned that
Indian nationals wishing to go to Nepal for
purposes of settlement have to conform to
the regulations made from time to time by
HMG of Nepal. Where the regulations are
sometimes not in conformity with provisions
of the Treaty of Peace and Friendship
signed between the two Governments in
1950, the matter is brought to the notice of
HMG of Nepal with whom the final deci-
sion rests.

(¢) Gorkhas are a community settled
both in Nepal and India. Gorkhas who
are Indian citizens and are engaged in
Occupations in India are not affected by
any legislation passed in Nepal,

(d) Since Nepal is a sovereign and inde-
pendent country the question of HMG of
Nepal consulting the Government of India
with regard to acts which apply to the
people residing in its territory and do not
affect Indian citizens does not arise.
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Indian Statistical Institnte Workers’

Organisation

SHRI BENI SHANKER
SHARMA :
SHRI S. M, BANERIJEE :

Will the PRIME MINISTER be pleased
to state :

(a) whether a deputation of the Indian
Statistical Institute Workers’ Organisation,
Calcutta which met the Prime Minister and
some Union Ministers recently has urged
that the proposal to introduce the compu-
terized service in the Institute be abandon-
ed on the ground that it would throw many
;mployegs out of job ; and

7523.
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(b) if so, the decision takem in the
matter ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) Yes, Sir.

(b) A proposal to supplement conven-
tional tabulation machines by electronic
computers for comprehensive and speedy
analysis of National Sample Survey data is
under consideration. Every effort will
however be made to safeguard the interests
of the existing personnel and as far as possi-
ble their retrenchment would be avoided
when the computers are introduced.

Launching of Second Rocket from
Thumba Station

7524. SHRI K. P. SINGN DEO
Will the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that a second
rocket was launched from the Thumba
Rocket Launching Station on the 30th
March, 1968 ;

(b) the expenditure incurred thereon ;
and

(c) the results achieved ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) Yes, Sir.

(b) Incremental expenditure to India
connected with the rocket flight was ap-
proximately Rs. 12,000/,

(c) The experiment was successful and
the results are being evaluated.

Foreigners in Indian Defence Esta-
blishments

7525. SHRI JYOTIRMOY BASU:
Will the Minister of DEFENCE be pleased
to state :

(a) the number of foreigners serving
with the Indian Defence Establishments ;
and

{b) the details thereof ?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRIL. N.
MISHRA) : (a) and (b). Information is
being collected and will be Iaid on the
Table of the House.
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7529. SHRI ONKAR LAL BERWA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state ;

{a) whether it is a fact that trained
persons, from the Film Institute of India
are availabie for different jobs ia Television,
but their talent is not being used because
some Engineering Stafl from A. L R. is
alrendy working on those jobs which are
not meant for them ; and

(b) if so, the steps being taken to fix
up preper personnsi on proper jobs ?

THE MIDNISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) and (b). Persons trained in
the Film Institute of India and other simi-
lar institutions whose services can be uti-
¥ized for various positioms and jobs in the
TV Centre, have been and are being eagag-
ed from time to time according to require-
ments.

The question of replacing onginawsing
personnel performing the fuactions of
Cameraman and Vision mixers in the TV
Centre progressively by persons trained at
the Film Institute is under consideration of
Government.

Sgacialived Twaining in Televisen

7530. SHR! ONKAL LAL BERWA :
Wit the Minister of INFORMATION AND
BROADCASTING be pleased to state :

~ (a) whether it is 2 fact that many per-
sons who had received specialised training
in television from abroad are being trsms-
ferred from Television Centre (A. I. R.)
Delli to ether plaves where training given
to them is unutilised ; and '
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(b) if so, the reasons for not utilizing
their training in the Television Centre and
transferring them elsewhere ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) So far 43 officers have receiv-
ed specialised training abroad in Television.
Of these, 2 are dead, 3 have left All India
Radio and 2 are on deputation elsewhere
leaving a balance of 36. Of these, 13 are
working in the Delhi TV Centre and 7 are
associated with the planning and develop-
ment of television. All who are continu-
ing with All India Radio are being utilized
at TV,

{b) At present, there is only one TV
Station operating in the country viz. Delhi
TV Centre. The draft Fourth Five Year
Plan of A. 1. R. provides for the setting up
of TV Stations at Bombay, Calcutta, Mad-
ras and Kanpur, besides the expansion of
the Delhi TV Centre. Trained personnel
available with us are expected to be more
fully utilized when these Stations are set

up.
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Cinema Plots in Bulandshahr

7532, SHRI RAM CHARAN: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether it is a fact that M/s.
Gopi Mal and Company of Bulandshahr
was given the permission for having all
the four cinema plots during- the Exhibi-
tion there in February, 1968 ; and

(b} if so, why all the four cinema plots
were allotted to this firm when this from
does not have any cinema of its own ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K.K.
SHAH) : (a) and (b). This is a matter
which falls within the purview of the State
Government. The State Government have
informed that the four plots were allotted
to M/s Gopimal & Company on the basis
of the highest bid received for the plots in
question. The four plots were clubbed
together at the specific and unanimous
request of all the bidders participating at
the auction. Prior possession of a Cinema
House is not an essential prerequisite for
putting up new Cinema Houses.

Festival in Kachachativa Island
" 7533. SHRI MAYAVAN :
SHRI NARAYANAN :
SHR! DEIVEEKAN :
SHRI DHANDAFPANI :
SHRI SUBRAVELU ;
SHRI C. CHITTYBABU :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government of India made
any arrangements for the supply of drinking
water, tent facilities for the Indian pilgrims
during the Kachachativu festival held
recently ; :

(b) whether Government imposed heavy
restrictions on the Indian pilgrims ; and

{¢c) if so, the details therec)f?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : {(a) and (b). No Sir. Such
arrangements are normally made by the
pilgrims themselves, as in past years.

(c) Does not arise.

Hindi Examination for I. ¥. § Officers

7534. - SHRI SUBRAVELU :
SHRI DEIVEEKAN :
SHRI DHANDAPANI : -
SHRI NARAYANAN :

Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether Govermnent have issued
instructions to the effect that officials of
the Indian Foreign Service would be con-
firmed only on their qualifying Hindi
Examination ; and

(b) if so, whether such instructions
are not in violation of the Official Langu-
ages Act as amended recently ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) Yes, Sir. Officers of the
Indian Foreign Service are required to pass
a simple test in Hindi before confirmation.

(b) No, Sir.
Buildings for Defence Offices taken on Rent

7535. SHRI R. S. VIDYARTHI:
Will the Minisier of DEFENCE be pleased
to state :

{a) the names and number of buildings
which have been taken on rent from the
agencies other than Government to accom-
modate Defence Offices ; and

(b) the apnual rent being paid sepa-
rately for each building ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) and (b). The information
is being collected and will be laid on the
Table of the House.

CHAITRA 28,
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Promotion in Research and Development

Organisation

7536. SHRI R. S. VIDYARTHI:
Will the Minister of DEFENCE be pleased
to state :

(a) whether it isa fact that in the
Research and Development Organisation
of his Ministry Departmental Promotions
from Senior. Scientific Assistants to Junior
Scientific Officers are made on the basis of
allotment of subject groups and not on the
combined roster basis ; and

(b) whether it is also a fact that due
to this, many Senior Scientific Assistants
placed in certain subjects get promotions
much later than their counterpart in other
subjects inspite of having better qualifica-
tions and laboratory experience ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) Yes, Sir. -

(b) Expansion in research and develop-
ment activities in some subjects has been
more rapid than in others. Consequently
promotions in such subjects have also been
quicker.

Or

Research and Devel g

7537. SHRI R. S. VIDYARTHI: Will
the Minister of DEFENCE be pleased to
state the number of posts of Junior Scien-
tific Officers in Research and Development
Organisation of his Ministry filled separa-
tely by departmental promotions from
Senior Scientific Assistants and by direct
recruitment including Research Fellowship/
Apprennticeship Scheme in each of the 17
subject groups, year-wise since 1962 ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRIL. N.
MISHRA) : The iaformation is given in
the statements at Annexures ‘A’ and ‘B’,
laid on the Table of the House. [Plaeed
in Library. See No. LT—907/68). Under
the rules, upto 50 per cent of the vacancies
in the grade of Junior Scientific Officer
may be filled by promotion. The pumber
of promotees has been less than the permis-
sible figure because most of the Research
and Development Establishments/Labora-
tories came up between 1962-64 and depart-
mental candidates were not available/
eligible for promotion, ’
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Fitm Fipance Corporation
7539. SHRI GADILINGANA

GOWD :
SHRI A. DIPA

Wiit the Minister of INFORMATION
AND BROADCASTING be ploased to
Etate :

(a) the present procedure bemg follow-
ed for granting ioans by the Film Fimance
Corporation for film production ;

(b) whether film producers have greatty
criticised the existing procedure of granting
loans ;

{c) whether Government have decided
to amend the procedure ; and

(d) if so, the details theseof and
whether the same is likely to meet the
requirements of the film producers ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) The applications for loans
from the Film Finance Corporation are

APRIL 17, 1968
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processed in accordance with the bye-laws
of the Corporation. As per procedure laid
down, all .applications are required to be
submitted in the prescribed form along-
with application fee, deposit and service
charges, synopsis of film and a detailed
script.  After initial scrutiny of the appli-
cation, the script, the story, the budget,
record and performance of the producer,
director, the star cast etc. are examined
from the professional angle. The report
of the Technical Advisor in this behalf is
considered farther by a four-member Script
Committee drawn from people with Film
background and experience which records
its views on the merits of the application,
the extent of loan, if any that should be
sanctioned etc  Finally, all applications,
which in the opinion of the Corporation
qualify for gramt of loan or otherwise are
placed bofore the Board of Directors for
their decision.

After the Board has sanctioned the
loan, necessary formalities such as filling
of loan agreement, security where necessary
for the loan etc. are completed. Before
the release of each instalment of the loan,
the producer is normally required to fur-
nish for the Corporatica’s prior approval,
a detailed set-wise breakdown of expendi-
tore of the shooting programme or record-
ing work on which the instalment of loan
is to be spent. Proper accounts doly certi-
fied by a Chartered Accountant, showing uti-
lisation of each preceding tnstalment as also
the rushes of the film shooting are generul-
ly required to be shown before the next
instalment is released.

() to (d). There have boen comptaints/
criticism in regard to some of the proce-
dures and the pre-requisites prescribed for
releases of instalments of toans. Some of
the points brought out were duly consider-
ed and the bye-laws have been amended
wherever desirable. Further amendments
if pecessary will be made to simplify the
procedure in the light of experience gained.

Unvelling of Mahatma Gaadhi's Statue
in London

7541. SHRI MAHANT DIGVIAL
NATH : Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that an usveil-
ing ceremony of a bronze statue of
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Mahatma Gandhi will be held in London
in the middle of May next ,

(b) if so, who has borne the cost of
the statue ;

(c) whether the Government of India
have been received an invitation to parti-
cipate in the ceremony ; and

(d) if so, the details thereof and who
will be representing the Government of
India ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL  AFFAIRS (SHRIMATI
INDIRA GANDHI) : (a) Yes, Sir. On 17th
May, 1968.

(b) The British Government allotted
£4,000 for this purpose and various persons
in India donated £2,600. The local
Borough Council have also donatad space
for it in Tavistock Square, London.

(¢) and (d). The High Commissioner
has been invited to and requested to speak
on the occasion and wiil represent the
Government of India.

Planes Carrying Naclear Bombs
Overflying India

7542. SHRI SWELL: Will the Minister
of EXTERNAL AFFAIRS be pleased to
state :

(a) whether planes of foreign countries
carrying nuclear bombs are in the habit of
overflying India :

(b) whether Government at any time
protested to any couatry against it ; and

(c) if so, the outcome thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) No, Sir, not to our
knowledge.

{b) and (c).” Do not arise.

Job Classification by Planning
Commission

7543, SHRI K. LAKKAPPA : Will
the PRIME MINISTER be pleased to
state :

{a) whether any job classjfication has
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been done by the Planning Commlission
recently ; and

(b) if so, the details thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX.
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDAHI) : (a) and (b). Presumably the
Honourable Member’s reference is to the
recommendation of the Administrative
Reforms Commission regarding functional
levels in the Planning Commission. The
Administrative Reforms Commission in its
final report on Machinery for Planning has
recommended that there should be only
three functional levels in the Commission -
below the Members in the Plan formulation
Wing. These should comprise Advisers,
subject Specialists, and Analysts. The re-
commendation is acceptable to Govern-
ment.

Training and Research Institutes under
Planning Commission

7544. SHRI K. LAKKAPPA : Wil
the PRIME MINISTER be pleased to
state :

(a) how many Training and Research
Institutes hiave been opened in the country
on the advice of the Planning Commission
for last ten years, State-wise and Subject-
wise ;

(b) the results achieved ; and

(¢} how many research schemes have
been sponsored by Research Programmes
Committee in the Planning Commission
with details thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) and (b). The required in-
formation is being collected.

{c) A statement is placed on the Table

of the House. [Placed in Library. See
No. LT —908/68.)
Martial Traditions of Seheduled
Castes and Scheduled Tribes
7545. SHRI P. R. THAKUR : Wwill

the Minister of DEFENCE be pleased to
etate :

(a) whether apy assegsment or su;vey'
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has been made of the fighting or martial
traditions of the various Scheduled Castes
in different parts of the country ;

(b) whether ethnographic notes and
other historical facts compiled during the
various Census operations were scrutinized
for such an assessment ; and

(c) whether there is any proposal to
undertake such a study for rationalising
the recruitment policy for the Armed
Forces ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.

MISHRA) : (a) No, Sir.
(b) Does not arise.
(c) No, Sir. The present policy of

the Government is broad base recruitment.
The distinction between martial and non-
martial races, which existed before Inde-
pendence, has been removed. Recruitment
is now open to all classes irrespective of
caste, creed, community, religion, region
or area of residence to preserve the
national character of the Armed Forces.

The existing class composition is also
being gradually  eliminated wherever
possible.  Instructions have, however,

been issued to all Recruiting Officers
that, other things being equal, preference
should be given to the persons belonging
to Scheduled Castes/Tribes.

Indo-Pak Talks
7546. SHRI N, K. SANGHI :
SHRI R. BARUA :
Will the Minister of EXTERNAL

AFFAIRS be pleased to state ;

(a) whether talks have taken place
between the representatives of Indian and
Pakistan recently on certain issues includ-
ing the tele-communications services bet-
ween the two countries ; and

(b) if so, the details of the discussions
held and the outcome thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : (a) and (b) Recently there
were two meetings between the representa-
tives of India and Pakistan :—

(i) A meeting was held in New Delbi
from 4th to 6th March, 1968 to discuss
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and to decide on the procedure for the
demarcation of the Gujarat-West Pakistan
boundry in accordance with the Kutch
Tribunal’s Award. A number of decisions
were taken on the technical aspects of the
demarcation work. A copy of the minutes
of this meeting was laid on the Table of the
House on 20th March. 1968 in the course
of answer to Starred Question No. 793,

(ii) A meeting between the representa-
tives of the Telecommunication Adminis-
trations of India and Pakistan was held at
New Dethi from 30th March to 2nd April,
1968. The meeting reviewed the working
of the telecommunication services in the
light of the Agreement signed at Karachi
on 11th October, 1967 and considered steps
for further improvement of these services.
The financial arrangements in respect of
the telecommunication services were also
finalized. The agreement now arrived at
has yet to be approved by the Governments
of India and Pakistan. The press commu-
nigue on this meeting was read out on 2nd
April, 1968 by the Minister of Communi-
cations in the Lok Sabha.

Threat of Strike from M E.S. Clvilian
Personnel {n Jamma and Kashmir

7547. SHRI K. P. SINGH DEO :

SHRI HARDAYAL DEVGUN :

Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that the
Military Engineering Service Civilian per-
sonnel in Jammu and Kashmir have
threatened to go on strike ;

(b) if so, the reasons therefor ; and

(c) the steps taken by Government to
remove their grievances, if any ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA): (a) and {(b). The MES
Employees Union (J & K) hasth reatned
to observe a token strike on 15th May, 1968
in case their demand for the restoration of
Field Service Concessions is not met.

(c) As stated in reply to Lok Sabha
Unstarred Question No. 5442 dated 27th
March, 1968, field service concessions had
been allowed to Defence civilians on the
pnalogy of those admissiblg to the comba,
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tants. Being withdrawn from the comba-
tants, they were withdrawn from the

Defence civilians also, and certain alter-
native concessions applicable to them under
the normal orders have been restored
simultaneously.

Docomentary Fllms

7548. SHRI ARJUN SINGH
BHADORIA : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state

(a) the number and names of Docu-
mentary Films produced by the Films
Division during 1967-68 ;

(b) how many of these were produced
through private producers ; and

{c) the procedure for selecting private
producers for production of films for the
Films Division ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) ; (a) 85. A statement is laid on
the Table of the House. [Placed in Library.
See No. LT-909/68].

(b) 23.

(¢) The Films Division maintains a
Panel of approved private films producers.
This panel is reviewed every year and
revised, if necessary, on the basis of recom-
mendations of a Committee (which includes
an eminent person connected with films),
on the basis of their resources, experience
in short film production and the quality of
work as known to Government. For films
which do not require specialised handling
the Films Division invites tenders from all
the producers on the approved .panel. For
subjects which require specialised handling,
tenders are invited from a few seclected
producers on the panel. In special circum-
stances, some films are allotted on nego-
tiation basis to well-known producers out-
side the panel, keeping in view their
aptitude, standing etc.

Shooting of the Film ‘Prem Pujari’

7549, SHRI B. K. DASCHOWDHURY;
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state : i

(s) whethor it is & fact that the shoot.
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ing of a film named ‘Prem Pujari’ is in
progress abroad ;

(b) if so, the amount of foreign ex-
chage sanctioned for shooting of the said
film ; and

{c) when the aforesaid film is expected
to be completed ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) No, Sir.

(b) and (c). The Producer’s request for
release of foreign exchange for shooting
abroad is still under consideration of the
Government,

International Film Festival in
New Delhi

7550. SHRI B. K. DASCHOWDHURY :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether Government propose to
hold an International Film Festival in New
Delhi recently ; and

(b) if so, the details of the arrange-
ments -made for the purpose and the name
of countries who have agreed to participate
in the‘festival ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) Yes, Sir ; but there are num-
ber of hurdles to be overcome,

{b) The details have not
worked out.

yet been

Emergeacy Coamissioned Officers
7551. SHRI TULSIDAS JADHAV :
SHRIMATI NIRLEP KAUR :

Will the Minister of DEFENCE be
pleased to state :

(a) the number of Emergency Commis-
sioned Officers recruited in India, State-
wise ; and ’

(b) the reasons for releasing the trained
and experienced Emergency Commissioned
Officers and recruiting untrained and unex-
perienced - short service commissioned
officers ?

THE MINISTER. OF STATE IN THE
MINISTRY OF DEFENCE (SHRIL. N,
MISHRA) :  (a) A statement giving, the
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information is laid on the Table of the
House.  [Placed in Library See No. LT
910/68)

(b) The release of Emergency Commis-
sioned Officers who are not found suitable
for grant of Permanent Commissions has
become inescapable for the foliowing
reasons ! —

(i} Emergency €ommissioned Officers
were granted Emergency Comumis-
sion bused on the relaxed standard
for selection in order to meet the
requirement of the Army at that
time.

(i) Some of these Officers are not
eligible for Permanent Commission
on account of higher age or low
medical category.

(iii) The retention of all these Officers
would not only affect the efficiency
of the Army but would also create
an imbalance in the service struc-
ture of the Officers’ Cadre,

Short Service €ommission  has been
introduced to have a regular aad steady
flow of young officers in order to keep the
Army voung ard efficient and to build up
a Regular Reserve of Officers.

Committge on Social Science Research

7552. SHRI P. R. THAKUR : Will
the PRIME MINISTER be pleased to
refer to the reply given to Unstarred Ques-
tioe No. 2238 on the 16th September, 1965
and state :

(a) when the Ccmmittee submitted its
report ;

{b) the main findings and recomimen-
dations of the Committee ;

(c) the steps taken so far to implement
the recommendations, particularly about the
organizational set-up ; and

{(d) whether a copy of the report was
laid on the Table or placed in the Parla-
ment Library ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHI) ¢ (a) The Committee on Social
Science Research has not yet submitted its
final report,

(b} to {d), Do not arise,
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Guidelines fur Indian Ambasseders Abread

7553. SHRI K. LAKKAPPA : Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state .

(a) whether any guide lines to the
Indian representatives abroad on the recom-
mendation of Pillai Committee’s report
have been issued ; and

(b) if so, the based details thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EXTER-
NAL AFFAIRS (SHRIMATI INDIRA
GANDHT) : (a) and (b). Following the
recommendations of the Committee on the
Indian Foreign Service (Pillai Committee)
several directives and imstructions have been
issued to India’s representatives abroad
covering, imter afia, such aspects as atten-
tion to consular matters, improvement in
standards of courtesy and methods of
dealing with the general public, the recep-
tion of and facilities to VIPs including
Member of Parliament, the conduct of our
economic and commercial relations with
foreign countries and external publicity.

sda At A wFeT favme # Fd-
qEt B o

7565, #ft wwtw fag wetfar @ v
FR W o7 FATH A T AN B

(%) v g adaw faww §
frdreraY oY ggrme #fews § = w®
wrafs frg oo st Tl @ AR
w1 forar ¥ o wifod & oWl
FW T B eqT @ gu g faat
F A A oD ¥ A T
& et & AR

(=) afz ), A IW I W EIRT
g7
s W3, g rfes w5, AT W
aqr AwEET W (e gfew
wdt) : (%) oR (=) w<hw Agar
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Ft qf g @y wdt @ g9
O ¥ A FAgE W9 ¥ MR
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o yefa @ & 9 &1 A AR
Ty F1e § wyglaw arfat % ®o o
& we £ oAk @k oam e
(zuiw) & waT § wggfee @i &
IEFAY & wreel § ey qew
fasme frar qrar &

Export of Films
7556. SHRI K. N. PANDEY : Will
the Minister of INFORMATION AND

BROADCASTING be pleased to state :

(a) whether the following films (i) Leve
in Tokyo (2) Aaklie, (3) Ganga Jumaa, {4)
Jewel Thief, (5} Aman and (6) Waqt
produced in India have been sent far .exhi-
bition to foreign countries duriag the last
five years ;

(b) if so, the year and tise nmsme -of the
countries in which these fiknshmve bosn
exhibited during the above period ;

(c) the amount of foreign exchumpe,
if any given to the above films durisg the
said period ;

(d) the name and full addresses of pro-
ducers of the said films and whether .pro-
ducers of these Films have sent them
privately or sent them through Government;
and

(e) if so, the details thereof ?

THE MINISTER OF INFORMATION
AND BROADCASTING {SHRI K. XK.
SHAH) : {a) to (e). Informationis being
collected and will be laid on the Table of
the House.

Visit of U.S. Milltery Team

7557. SHRI CHENGALRAYA
NAIDU :  Will the Ministerof DBRENCE
be pieased to state :

(a) whether it is a fact that U. S.
Whfitary team visited India during the Ist
week of April, 1968 ;

{b) if so, tire Tmain purpose of their
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{c) if 80, whether it is a fact that the
toam held disoussions with wae threeservice
Chiefs of the indian Army and if so, what
were the subjects discussed ; and

(d) how far this visit proved fruittul ?

THE MINISTER OF DEFENCE (SHRI
SWARANSINGH) : (a)to (d). A team
consisting of Directing Staff and student-
officers of the Wnited States National War
College visited India from 4th to 9th April.
The visit was in connection with the study
tour of various countries in their itinerary,
There were courtesy calls by the team on
the Defence Minister and the Services
Chiefs. The discussions ranged over a
variety of subjects of general interest.

Foreign Exchange for Films Sent A broad

7558. SHRI JUGAL MONDAL:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the amount of foreign exchange
given for the location shooting abroad of
the films (1) Saazish, (2) Safari (3) Inter-
national Crook (4) Gold Medal (5) Mera
Naam Jokar and (6) My Love ;

(b) the names and addresses of the
producers of these films and the date and
year in which the amount of foreign ex-
change has been given to the films ;

{c) whether any complaints have been
received in regard to misuse of the foreign
exchange release and, if so, the number of
such complaints and the action taken there-
on ; and

(d) whether Government are consider-
ing a proposal not to release any foreign
exchange for locating shooting abroad to
the films produced in India ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH): (a) and (b). The amoust of
foreign exchange released for location
shooting abroad in each case is given
below ;—

Nume of the @im

" Name and adfiress Amouat ‘Date -on ‘which
of producer SENCtionod emournt released
t. Safari M/s. unchbe Arts ¥ 8000 3-368

International, Sek-

(£500 released out

saria  Bungalow, of this amount so
Juhu Church, Juhuy, far. Film under
Bombay-54. production).
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Name of the film Name and address
of producer

Amount
sanctioned

Date on which
amount released

2. My Love M/s. Atool Arts,
Motion  Picture
Producers, Ped-
dar Road,
Bombay-26.

3. Mera Naam M/s. R.K. Filns
Jokar Chembur,
Bombay.

No foreign exchange has so far been released to producers of Saazish,

pational Crook and Gold Medal.

Rs. 50,000 (Out of
this the amount
released is as
under

£150
£476
£476

£1,102)

Approval has been
given for the esti-
mated requirement
of Rs. 4 lakhs.
Out of this Rs. 1.5
lakhs will be in-
direct foreign ex-
change and the
balance of Rs. 2.5
lakhs will represent
payment to Air
India in rupees to-
wards air passage
of foreign person-
nel coming to
India.

An amount of
Rs. 9200/- has,
however, been re-
leased to enable
the producer to
visit the U.S.S.R
for business dis-
cussion etc.

Amount released
(Rs. 9,200/-)

7-4-66
15-10-66
11-11-66

3-4-68

Inter-

(c) No complaint has been received re-
garding misuse of foreign exchange. How-
ever, M/s. Atool Arts, Bombay, producers
of My Love have not repatriated the stipu-

lated foreign exchange in terms of the gua-
rantee bond and proceedings against them

are in progress.
{d) No Sir,
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12.00 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported Decision by U.S.A. to force

holding Per t US.

Visas to join U.S. Army in
Vietnam War

ndi

MR. SPEAKER : Shri Lakkappa.

SHRI S. M. BANERJEE (Kagopur) :
Sir, I rise on a point of order, not on the
contents of the Call Attention Notice.
This Call Attention Notice is on the re-
ported decision by U.S.A. to force Indians
holding permanent U.S. visas to join U.S.
Army in Vietnam War. [ have nothing
against that. But I was surprised to read
in today’s newspaper...

MR. SPEAKER . There is no point
of order about this. Let me know this
first. You have no quarrel with this.
Shri Lakkappa is asking about this one
and you have no quarrel with that. You
only want to speak earlier than Shri
Lakkappa.

SHRI S. M, BANERJEE : In today's
newspaper, the Times of India, we find :

“In Lok Sabha Today :

Calling attention notice regarding
reported U.S. decision to force Indians
holding permanent U.S. visas to join
U.S. Army in Viet Nam War;”

This has come in the newspaper before it
was made known to the Members. It has
come in the newspaper today. This is
something surprising, 1 do not know.

MR. SPEAKER : They must have
read the Order Paper last night.

SHRI S. M. BANERJEE : About this
particular Call Attention Notice, even the
hon. Member, Shri George Fernandes,
came to know of it only this morning. I
am only inviting your attention to this, if
it could be circulated to Members earlier.
In future the Members in whose names the
Call Attention Notice stands should be
informed in advance. Otherwise, the press
knows it earlier.

CHAITRA 28, 1890 (SAKA)
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Vietnam War (C.A.)

N wew fagrdt ot (-
qX) : WEAW AEIET, WA g 1
gwT A # 1 qg a1 gu § gwrfva @
T, ¥ ) s aE g awdy &, dfew
o Fra &Y g e A TE R, 9w
1 g/ & T7fEg )

MR. SPEAKER : You are right. 1
admitted it only yesterday sometime in the

afternoon. In the morning, 1 kept them
pending. I get half a dozen notices, not
ope or two. Naturally, I do not admit

them immediately. I send them to the
Ministers concerned and give them 24 hours
time, like that. Yesterday evening, I ad-
mitted this one. Perhaps, in giving infor-
mation to the Members, there was some
delay.

st gen wR wEAE  (ISr) A
ReT gTITCT Y g few A & 7

SHRI S. M. BANERIJEE :
upto 11 O°Clock.

We work

MR. SPEAKER : If anything can be
done, the office will do.” Shri Lakkappa.

SHRI K. LAKKAPPA (Tumkur): I
call the attention of the Minister of Exter-
nal Affairs to the following matter of
urgent public importance and I request
that he may make a statement thereon :

“The reported decision by U.S.A. to
force Indians holding permanent U.S.
visas to join U.S. Army in Vietaam
War.”

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): Under U.S.
laws 21l aliens between the ages of 18 and
26 who have resided in the U.S.A. for a
period exceeding One year, and who are
not under any special category of visa, such
as students, are liable to be drafted.
When a foreign national takes a permanent
visa for the United States, he is required
to sign a declaration committing him,
among other things, to the liability of
being drafted into the U.S. armed forces.
Thus Indian Nationals in the U.S.A. on
permanent visas automatically become
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Shri B. R. Bhagat|

ligble for induction into the U.S. armed
forces, having accepted their liahility with
full knowledge. If they do not wish to
jom the U.B. armed Torces, they are free
to leave the country.

According to available information, a
certain number of Indian mationals have
received call-up notices under the U.S.
Selective Service Act. There is no indica-
tion that any Indian national thus affected
has taken part in the Vietnam War.

SHR1 XK. LAXKAPPA : Sir, we heve
been observing simce the last two decades
that the foretgn policy of India has been
frustrated... ...

MR. SPEAKER This is about
America now.
SHRI K. LAKKAPPA : The image of

India has gone down in the eyes of the

SHR1 D. C. SHARMA
No.

(Gurdaspur) :

SHRI K. LAKKAPPA : We have had
the experience of Indian nationals in
Kenya and the recent situation arising
therefrom. All this goes to show that the
Yoreign policy of India, the image of India
in the eyes of the world, has gone down
‘because of the 20 years Congress rule. 1
would like to knmow whether the Indian
nationals residing in ‘U.S.A. following
different avocatioms, such as, Professors,
Doictors, Engineers, Techniciams, eic. are
be ng drafted for this Vietnam War by the
United States and, if so, what is the re-
action of Indiu thereto 7 1 wamt 1o know
whether the {ndian Bmbasgy warking there
bas coliected any information about ‘this.
May | know whether the Prime Minister,
this Govermment, will make a thorough
snguiry into the matter and make a state-
ment thereon ?

SHRI B. R. BHAGAT : So far, the
jnformation rteceived in our Embassy in
Washington is that 9 indian nationals have
tbeen given notice of their being drafted
into the U.S. Army. As [ have said
earlier, we have no reports whether any
ooe of them has participated in the war.
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SHRI K. LAKKAPPA : My question
was whether our Embassy working there has
collected any information and submitted to
the Government.

MR. SPEAKER : That is what exactly
he says, that as per the information receiv-
ed from the Embassy there, 9 persons have
been given notices.

ot Wt WA (svwd  afen) -
¥ guwar g B gw e F gl Ak
qX W& AR ®1 € 1 AT &
RAFAOFTT A M LI
T @RI FT SATETAT 9gE A5 FET 8
R fads MR AT A g gy Amfen
T &1 wfaw W | gER TR &
1 W S T 9T g, A A A
F'fan a7 ar o e e &, TR S
F1 987 W TF I T wfgs g Gy, Oy
I FT qEide f1A7 AT TE9T §, WX A
ArTE wY & a0 Y Tom F | "I wgl
9% TEF AT T fergedrl @l X A
faofa o & fF 9y wadwy ¥ &
st g w1 famaa gz § owwA ¥ fac
AP T I AN wEea F s g R U
9 A FY gy T 2, AfE wnf aw
I 1 fagaaw 7€t om W | & FA
e g wRowTS Sy gerEn T
g T @ o fammaw Sy s s
R o fauaam w2, Aom ww w%
THAFT 7 qgT W e qeAt g, 9%
gt ¥ smen | feegEa & Awfet &
T # e A1 frerm A "
FT FUH ¢ 3H F9 § T ZT ABN
gt &1 ag 77 7w aw & B
9T FHUFT & GIHE ST § | ST w6
FT WaAS £ 7 AT O uw g R
frt qw & o & oo ) 2@ ww ft
LA @ A A Em § R
W w T @@ ) faw 9 fege-
fat = s ¥ g A R g, e 5
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ar § frgee # aee § AR T
amfE § 1 21 awar & B o AT
= e ¥ D ¥ frlt o ¥ foe
iU A A o wEfE wm
AR 59 Fiaed) ARTREar ¥ y= B
I frell redsdtT wETe §, AT
TR R &% o, @ B g FE
Ffuaism ra T & 21§ o=
T gHFT wgH g B R e
£ 3g Afe 1 qg W 7w Fed T
g & sy ® o ge fegwm & faslt
amifer a1 fedt fam fgeam & 9w
§ € Fgq FY AT H T4

| Fo To WU : THH FI% FAI
FFEaT 7 g Al e AR AN @
1 #F F1¢ anw § & g R g
& T 9T 9 AIAS Y IIF | 99
AL T N garg AgF g | A A agt
70 § oW fgad arg el 91 §, A%
FAER & A W ArEd, a1 AT
FF ;1T | 7S AET O W FAT FQS
T g wfgw faw oy & 9 5 foat
Qe Amfe &1 saE g1 G
@t ¥ auigz a faar @ 0¥
fererde o) @ FEF gHAFT 9T H
FHAIT A ATR AT T E I H
¢ FATET FA AL E | 9T A AR
forar a2 L WT T A oFTE H
FE AT ARG E, AT F Ao W A

sft TS HOEE 0 T WERY
WA #AEET A UAG-IAAT FY § | T FEA
& 5 gvel a1 wfEFE 9 1 IR
gk wfawre greg g § | R TR
F1 wfeFT T8 & 1 g 98 2T aw
% g At ¥ ahwe w A
g1 A frgeam & amfer § |

Indians ho’ding

ot wo o WY : 9 fe X FET
& 3T FOF F¥q2 W gﬁ-mfig [
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B T FeaeSty ;. ARTeRAT H
Aoy fas ¥ oaga w2

it wax e g (feeeft &<w) c @
SR WY wEtey ¥ fear & & wwwar ¢
fe 3% Ft 2% Fyr=aT a7 ALY @ | g
foaar Frw %1 S wfcws ar § 9 a6
papi St aw A fwr 2 ow fafe
= faar o w0 e fawr oo
wre fawr #7178 @ 1 wore ARy,
st afe agr 7 fafesafae v Tmar
& a1 mAfowr & #1979 F gaifas 9 @Y
gz g fawr faet ) fefgatir
3 & foe 9y v fewn o £ 32 3w
TEE O ffer &9 AR a1 g
v aG ¥ fgww gt 3 @
fow safs 7 fadomfae ¥ fag soars
fear v ST FE # a2 frwr faer
ERT SR A g wE A R e am
e F1 fafeds v qe & A e
tar FEH 2 ¥F gz FemmAE faar
et AT I A WA S I F g
T § WK 3T 38 FT AR TS ¥4
il gaR afaw %
o W R dse s o
RECUI G- RO (smmem)..,

SHRI SHIVAJI RAO S. DESHMUKH
(Parbhani) : The hon. Member’s Party

should be recognised as an American
Party.

SHRI ATAL BIHARI VAJPAYEE :
The hom. Member does not know what he
is talking about.

SHRI SHIVAIJI RAO S. DESHMUKH;:
1 know.

SHRI ATAL BIHARI VAJPAYEE :
He does neot kmow. Did you hear, Sir,
what he said ? He said that our Party
shouldd be recognised as an American
Party.

SHRI SHIVAJI RAO 5. DESHMUKH:
Can any hon. Member say that he knows
more about American affairs than what the
hon, Ministes does ?
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MR. SPEAKER : In India there are
Indian parties. To say that a particular
Party {s an American Party is not at all
correct. He can as well say that of the
other Party also. If you throw mud on
them, paturally they can also retaliate in
the same way...... (Interruptions).

SHRI ATAL BIHARI VAJPAYEE :
He should be asked to withdraw his
remarks.

MR. SPEAKER : To say that a parti-
cular Party belongs to a different country
is not proper. Would he kindly withdraw
that remark ?

SHRI SHIVAJIRAO S. DESHMUKH :
I have no objection to withdraw that. I
was only asking whether an hon. Member
of this House can claim to have more
knowledge about foreign affairs than the
Foreign Minister himself.

SHRI ATAL BIHARI VAJPAYEE :
Yes. It is a question of knowledge.

MR. SPEAKER : You can question
the knowledge of anybody. There is no
objection because all of them are know-
ledgeable, some are very knowledgeable
and some a little less. But to say that a
party is an American Party is not correct.

SHRI SHIVAJIRAO S. DESHMUKH :
That is a way of putting things.

MR. SPEAKER : May I take it that
he withdraws that remark ?

SHRI SHIVAJIRAO S. DESHMUKH :
Yes,

MR. SPEAKER : Now, Mr. Kanwar
Lal Gupta. He should be brief.

fregz @@ g & qr o oA
T T ET § AeqeT wEiew | W N
AR Y NAFI ST ) Ay
g0 wieT = s A% Ad &
o 719 fow & o oiwe far @
oW gmER TR AR E R W
wa A e v fr g g e ¥
fewar 7d) & W, I AR TEEE
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Tg 7ff g, § &) wwwar g ag A
& At ¥ 0. ().,

MR. SPEAKER : He may answer the
question whether any other country has
also got such a thing.

SHRI B. R. BHAGAT : India hes not
been discriminated against. Persons from
all countries are included. Only certain
categories of visa-holders like students are
exempted.

As for the second part of what he
said, whether we should make known to
them that we have no obligation, if he
means that it be ascertained whether they
will retain the citizenship, that is not an
executive power. The Citizenship Act of
this country passed by Parliament says
that unless a man renounces his citizen-
ship, or he accepts some other citizenship,
nobody can take away his citizenship.

As for the obligations, when they them-
sélves have signed a declaration that they
are liable to be drafted for armed services,
voluntarily, willingly and kmowingly, I do
not know what heélp the Government or the
Embassy there can give.

oft we W TR weqy AErEw,
B arwgr o fe B Tafedafaw &
fag goars foar & @Y 71T 3T AT WUN
agt ¥ ffaw w7 afeg

12.17 brs,

PAPER LAID ON THE TABLE

dati

Decisions on the R of
the Committee on Broadeastiag and
Information Media on Docw-
mentary Films and
Newsreels

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : I beg to lay on the Table a copy
of the Second Statement showing decisions
taken on seventeen more recommendations
of the Committee on Broadcasting and
Information Media on Documentary Films
and Newsreels. [Placed in Library. Seg
Ne. LT-901/68].

———
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ESTIMATES COMMITTEE

Minutes of the Sittings Relating to

Twenty-ninth Report and Forty-
fifth Report
SHRI P. VENKATASUBBAIAH
(Nandyal) : I beg to lay onthe Table a

copy each of the Minutes of the sittings of
the Estimates Committee relating to (i)
Twenty-ninth Report on the Ministry of
Railways—Commercial and other cognate
matters—Travel concessions allowed to
Railway Employees. and (ii) Forty-fifth
Report on the Ministry of Finance—
Review ot Defence Budget— Consolidation
of Reveaue Demands.

COMMITTEE ON PRIVATE
MEMBERS’ BILLS AND
RESOLUTIONS

Twenty-eighth Repurt

SHRI KHADILKAR (Khed) : I beg
to presemt the Twenty-eighth Report of the
Committee on Private Members’ Bills and
Resolutions,

12,18 hrs,

BUSINESS ADVISORY
COMMITTEE

Seventeenth Report

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) :
I move

“That the House agrees with the
Seventeenth Report of the Business
Advisory Committee presented to the
House on the 16th April, 1968.”

SHRI S. M. BANERJEE (Kanpur) :
Here I have nothing to object. We are
happy that five hours have been allotted
for U.P. Myself and Mr. Vajpayee have
tabled certain motions—disapproval of
this particular Proclamation, but they have
not been circulated. May | remind vou,
Sir, that during the discussion on Haryana,
peth the motions were taken together and
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discussed 7 We would like to know whether
those have been rejected and if not,
whether they are going to be circulated
tomorrow, so that we can divide the House
on our Motion or his motion. We should
be allowed to move them. {(Inferruptions).

MR. SPEAKER :
can move.

At wza fagrd At (TR ¢
were WErRd, g@rEr & Ak # AW
st fae & fau ae<are fag o,
7g 79T § 1 & A e wAX R
FaRATNam A AR &7

MR. SPEAKER : After all, the time
is the same for this motion or Disapproval
Motion or whatever it is. 1 shall look
into the Haryana one and then we shall
see.

Disapproval, they

SHRI S. M. BANERJEE :
be in the agenda.

It should

MR. SPEAKER : Let us see. The
discussion is tomorrow. I shall look into
it. Let us see.

In any case, we lose the discussion on
Demands in respect of two Ministries
tomorrow because of this discussion on
Uttar Pradesh......

SHRI BAL RAJ} MADHOK (Delhi
South) : We can sit on Saturday and dis-
cuss these Demands.

MR. SPEAKER : Now, coming to
Information and Broadcasting, about one
hour is there...

st wew fagrdt awdY . W Asaw
wEIEg, 77 99T g9 &1 ¥ faedy =feg
fr AT ¥ FIC AGT A g1 | Ugafq U
I o) R, s gR A & A1 W
grg ¥ fagawg agrar Sy &
T & A @ et § 9T F Fw a=i
Y =fE
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MR. SPEAKER : No. Now, I will

put the motion moved by Dr. Ram Subhag
Singh to the vote of the House.

The question is :

“That the House agrees with the
Seventeenth Report of the Business
Advisory Committee presented to the
House on the 16th April, 1968.”

The motion was adopted.

12.20 brs.>

i P
('{DEﬁANDS FOR GRANTS,* 1968-69
—contd,

Ministry of Information and
Broadcasting— conrd,

MR. SPEAKER : Now we take up
further discussion on the Demands for
Grants under the control of the Ministry
of Information and Broadcasting. One
hour is left. The Minister wants about 40
to 45 minutes. There are two more Parties,
SSP and PSP, who bave not yet partici-

pated-—7 minutes for SSP and S minutes
for... ’

SHRI S. M. BANERJEE (Kanpur):
45 minutes will be taken by the Minister 7

He has only to give information. Broad-
casting will be done by others.

MR. SPEAKER: Mr. Venkata-
subbaiah was speaking yesterday. He has

taken five minutes. Now he can continue.

AN HON. MEMBER : When iz the
Minister replying ?
MR. SPEAKER : The Minister will

begin his reply at 2 P.M. Shri P. Venkata-
subbaiah.

SHRI RAM CHARAN (Khurja) : I had
given notice of a call attention motion
about a Harijan who has been murdered...

MR. SPEAKER : No, not now.

*Moved with the recommendation of

the President,
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" off TrRTwETC Sret (TEAT) 0 weww
wE1Ra, T F AaT qEEE AW T R§ &
WHIR A aga § Faw Afew
o ¥ g W i E wEwmLL 9
HTHAT qgd T graram w1 g 1 W
™ aTE sary ffay

MR. SPEAKER :

many people are fasting.
notice of it here.

No, please. So
We cannot take

W owwrw: g ¥ o ghe
TR F F F AR A Y 0F w0 oA
wr Afew fEar 2.,

MR. SPEAKER : No.

SHRI P. VENKATASUBBAIAH (Nan-
dyal) : While speaking yesterday, 1 was
highlighting the idea that the AIR needed
to be streamlined and reorganised to suit
the present conditions and to meet the
problems which we face in our country.
By this I do not mean to say that the
functioning of AIR is not entirely satis-
factory. I can say that in certain respects
regarding the rural programmes and aiso
the programmes that go to the farmer
directly, some progress has been made. But
there are some other matters 1 wanted to
highlight.

After the fourth general elections, many
things have come to the fore which require
a national consensus and also collective
thinking so as to tackle those problems.
For example, the functioning of parlia-
mentary democracy and the multi-party
system that has come into being ; there is
also the other aspect of communal riots and
threat to secularism as well as to the terri-
torial integrity of the country. In these
matters, it is the duty of AIR to see that
things are highlighted in their proper per-
spective and placed before the public.

In this connection, I want to bring to
the Minister’s notice that the performance
of AIR in regard to these matters is not up
to the mark. Whenever I hear some talks
on these topical problems, I find the same
people on the air off and on ; from family
planning to external affairs, certain people
have acquired a sort of monopoly. For
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everything, they are called and nobody of
eminence who can throw light on these im-
portant aspects is being invited. I want
to ask whether any attempt has been made
to contact our eminent scholar-statesman-
philosopher Dr. S. Radhakrishnan after he
relinquished the high office of President to
give the benefit of his opinion oa some of
these problems of the day through AIR.
Then there are other eminent scholars,
educationists, politicians and statesmen in
the country. They are not wanting. Have
they been approached for this purpose ?

It may not be out of place in this con-
text to make a reference to you, Sir, On
your initiative there was recently held a
Presiding Officers’ conference to discuss the
very important problem of the functioning
of parliamentary democracy and the func-
tions of the Presiding Officer in relation to
the Governor and the Chief Minister. All
these problems have come to the fore now.
1 do not know whether any approach has
been made to invite you or some other
authority to give your opinion on these
important matters.

On such problems as communal riots
and communal tension which have sullied
the fair name of the country, what is the
constructive and concrete action taken by
AIR ? Then there is another thing which
has been there threatening our social fabric,
I mean the inhuman treatment being meted
out to Harijans and other weaker sections
of the community.

AN HON. MEMBER : In Andhra.

SHRI P. VENKATASUBBAIAH :
What is the action taken by the Minister
to focus attention on this social injustice
perpetrated on a section of our people ?
Has anything been done to put to the lis-
teners the right approach that should be
adopted towards these matters ?

Then there are the topical problems of
communal harmony. territorial integrity
and the problem of Kashmir. Here I am
inclined to say that when the Kashmir pro-
blem was put into the forefront, one parti-
cular individual has been sought to be
tionised, which is going contrary to our
ideals and aspirations. Our policy with
regard to Kashmir has been given particuiar
slant which will go to make a particular
individual a hero, however eminent hc
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might be. I suspect there seems to bea
lobby in AIR. I request the Minister to
have a probe into this matter.

Caming to news broadcasts and also
selection of commentators for ‘Today in
Parliament’ and other subjects, I want to
tell the Minister that a cadre has to be
built up from among journalists and other
eminent people so that it may not remsin
a monopoly of particular individuals alone.
1 do not mean to say that the present per-
formance of some of these commentators and
broadcasters is wholly unsatisfactory, but
we should not give the impression that some
people of merit and worth have been neg-
lected at the cost of some others. So this
has to be looked into.

As regards coverage of news given to
activities of MPs, 1 have got my own com-
plaint to make. Perhaps AIR is suffering
from an obsession that members of Op-
position parties should be given more pre-
ference than members of the ruling party.

SHR1 ATAL BIHARI VAJPAYEE
(Balrampur) : Who told him ?

SHRI RANDHIR SINGH (Rohtak) :
Very correct.

SHRI P. VENKATASUBBAIAH: 1
very humbly submit that the Ministers’
speeches should not go into the quota of
the Congress Party. I hope the Minister
will agree with me.

SHR1 ATAL BIHARI VAIJPAYEE :
Are they not Congress Ministers ?

SHRI P. VENKATASUBBAIAH :
There are eminent people even outside
Ministers who make a distinct contribution
to parliamentary proceedings. So 1 want
that the approach should be corrected and
it should be seen that proper justice is
doge,

SHRI HEM BARUA (Mangaldai) : He
is one of them.

SHRI P. VENKATASUBBAIAH :
Those who make valuable contributions
should be given proper coverage.

With regard to cultural programmes, 1
would like to say that there is a complete
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deterioration in the item Vamdama. I do
not know which of the worn out records of
AIR are played off and on. When one
switches om to hear Vapdapa, onec is
thoroughly disappointed and wishes to
tune off. The quality has to be improved.
The Minister should take proper steps in
this regard ; some of the devotional songs
which are not only pleasing to the ear but
also appealing to the heart should be
played.

Coming to the organisational aspect,
this is one organisation which must be out
of the stranglehold of bureaucrats. AIR
is an organisation where people of talent
and eminence who have got a national out-
look are required to man it. The pro-
grammes of AIR go out to every nook and
comner of the country and they should be
able to inculcate a national consciousness
among the people. Merit alone should be
the principal and determining considera-
tion in the selection of personnel. But as
far as my knowledge of AIR goes, there
seems to be more of favouritism and nepot-
ism than recognition of value and merit.
This is a matter that has to be gone into
thoroughly and corrected so that the pre-
sent iniquilies and anomalies in this field
may be removed.

Many Members have. stressed the need
to have an autonomous corporation for
AIR. I humbly disagree with this view.

Because, Sir, when this concept of a
separate autonomous Corporation is being
thought of, then the emphasis will shift
from giving proper coverage or giving pro-
per importance to our democratic and social
ideas and it will go to profit motive. This
profit motive we could sec in the film in-
dustry, The more you try to stimulate the
base urges of the human beings, the more
you commercialise on them and get profit.
So, in a developing country like ours, in a
country which is fighting to keep the soul
of the country intact  and to highlight the
cherished ideals of our country so far as
secularism and other aspects of the matter
are concerned, it is highly necessary that it
should be uander the constant guidance of
the Parliament. In the alternative I would
suggest that there should be a statutory
Committee which could constantly go into
the working of the All India Radio and
make suggestions from time to time 80 as to
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make them work to suit the proper condi-
tioms of our couatry. ’

With regard to the present Advisory
Committees 1 could see a long list of them.
Nearly 305 persons are there on the various
Advisory Committees. 1 do aot know what
they are advising and what they are doing.
These have to be streamlined. If necessary
it has to be brought down to the barest
minimum and people really of worth should
be associated with these Committees and
there is no need to have Commitiges for
each programme of work that is gaing on
in the All India Radio. At least he can
make a beginning with the Delhi Station of
AIR where he can have a small Committee
and put some proper people and see that
it properly functions.

About the working of the Censor Board
and other matters, Government have al-
ready appointed a Committee in pursuance of
the recommendation of the Estimates Com-
mittee. I am happy about it and I con-
gratulate the hon. Minister and 1 hope the
Committee will be able to give a compre-
hensive report very soon. In this connec-
tion T wanted only to make a brief mention
of the film industry. Unfortunately, the
fitm industry in this country has faliea into
the hands of undesirable persobs and it is
a most disorganized industry where some
adventurers have come and they waat tp
exploit the people to the maximum. extent,
This factor has to be borne in mind and it
should be seen that the national values are
correctly highlighted and prescived. Ia
this matter | want the Minister to go into
this and take remedial measures. The film
artistes, the producer, the exhibitor and the
cinema-owner have all combined into a con-
spiracy to fleece the people. Some of the
top cinema stars get lacs and lacs of rupees,
even Rs. 20 facs, to act in a film and most
of it is black money and if these people
are portrayed in the films as Harishchandras
and Ramas and next day we read in the
newspapers that they are biggest tax-
evaders and people who are amassing blagk
money, what would be its impact on the
general public ? So this facts also must
be gone into and the producers, the exhi-
bitors and these people must be put on pro-
per lines,

Only one point more and [ will finish.
The Estimates Committge has made certain
recommendations with regard to import
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and export of films and how censorship
should be exercised. I hope the Minister
will go into the matter thoroughly.

Coming to newspapers, this is an indus-
try which is having a deleterious effect on
the public life of our country. Chains of
newspapers have come into existeace in
this country which do not have any values,
which do not have any idea of the social
and moral values of our country, They
were dominating and they have a strangle-
hold on the soul of our people like an
octopus. This matter was raised on the
floor of this House time and again and I
hope this must be broken—this long chain
of newspapers which could manufacture
news in the drawing rooms and which will
impose their news on the innocent public
and create a sort of distorted image of our
couptry inside and outside. This must be
checked and put a stop as early as possible.

Coming to the lunguage newspapers, |
am bappy that the Ministry is giving pro-
per eacouragement to the language news-
papers and I hope the same type of encour-
agement will continue to be given.

With these nvemarks, Sir, 1 support the
Demands of this Ministry.

MR.
andes.

EAKER : Shri George Fern-
ou have got only seven minutes.

5t al s (v afe) ¢
Teq P, IIY g AN WRAET
AU ok gHR & 5§ srEveET 9%
o HWIX wOFET vaTie w3 oy 1 sy
HEIR FEAHIC 1@ F o X gt
N ¥ 7y ey A SE @AW g AT Wi
Fgw 6 ¥ 37 A wwTaEQ) § s
FTF F1 ST F 1 9ga7 fvear § FReR
T4 &1 NfF TEwETT F e
¥ OF q¢ TOAHIL, I FATHIT & | AT
lﬁtai’f%#aﬁi?gﬁ F ogg @
g ¥ TAE I TN ¥ oy 99
qTH JAN F N G @ & 1 avr g
et & mifeed 7w 7 A FG
g @ Wy §Fe3 R AR a9 sAE
THATY FT &I AT | T3 09T 1 g
oft T WT aw gAE W o® 1
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qeeF ALIET, A AT AR
¥ o AR FY SN FTOFH G
@owd AT agg & |WR §
ARaE ) R E ) ey W e
¥ grdf ¥ g2y oy AR uE wEa FT-
DRI FIHC 99 F ey T | oA
FE I AR W AAAA T T F ®TE
wifeege & AUl ¥ @wew & wHaral
# gfraw & a9 g ¥ g faht
# e P A I A w1 qoe
L FW FTFH T |
= We ¥ I Yfeade & O
# woft wgtea & ag fee
“Help from the Compassionate Fund
of the Government was obtained for
dependants for four deceased officers.
Three appeals were issued for voluntary
help for the families of officials who
met with untimely death. A benevolent
fund for staff artistes is in existence.
Help from that fund has been given to
deserving  staff artistes undergoing
prolonged medical treatment and to the

families of staff artistes who have passed
away suddenly”.

AN WIE F o 5 P
T FT @ T W) R e F
G 9% THT ¥ 979 3% FE & F g
Frigie o ¥ fedior mifeed & fagd-
mROH IR AaET § e
AT A M OF WA THE FA A
g =1 et & fF SR 9T A @ ag
TR ez T g AW T AW’ &y
g A ¥y ¥ fag a1 fret

FH G NI ¥ @ ww@r g,
& IT T ITEIT AR AT N wE AR
@ FET & A AN qIgT w I AGA
£ Q1 i gad gfvaa @ o & gare
& mi T 7g o wEw e o sfaer
fagely B0 fF S AT e & S99 ST
FY ATYAT AT IT § g AW
w0 R Rl W gher ¥ fad faerar
g9 ¢
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FAETG F AT FPY F A TG
Wen 1 ot 7= 2, ag Wedt & Fra-
FREay ¥ % gawar ¢ 5 omeTw-
TRy S fegeaw ¥ wewre ag Al
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qfe §ar 10 ofe & | FgET I A<k qr @@
TR TN N TEAE T 7T IS
iz A i smdfmagan
FfFH R A, TF FT A
DL ITF AT A AT g E T
¥ WA AL oww T v F9ife 7
I FT |IAT IIA ATHAT AT & HTHT-
araft &1 g fElt & g ) orfEat W
@ A W o F ot AP
fgg | I Y It F w9 A W@
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FHA a9 7o ? 90 ey FAiA fyer wly
oy weg fAer a1 qaer argn fr
foa & S A oy Pgpa AT Ag &
frgw AW A g9 ¥ ¥ 350 T
Fw T G @R AfET IE A AR
% d F e & g gy § 5
F9g ¥ AHS ¥ g g § A g IWA
W@ R QAW WA
7z A8 Fqen @ W wafagg = feur
@ g o ifem W maAR yamm
A AT F WA AW FErE A
f& g AR AmEfes I gg 98
TREA U AR FFEmary o
7 g A w9 F oged § 1w
Y WAMI dg TGRS fheR T §
A g A% @Y & R o -
wf SR F1 Ao § Afea agt ot 9
FETY TEgE e aw frErE A o

FHETEr & A ¥ S arrd
famgr ¥ T T FE AW AR FT]|W AF G
ooy @Y g sfeaw & w7 s
Ay g esw 7 7 k& fres
aeirE W Wi AW A wmer £ 0y
& wolt St a7 off fan &) FE A el
freft Y w93 T T W Ak
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AT i 9 AT FA F A€ AT FEIT
q¢ &t ar € t Sl £ #F W Tg 93
sfawRgE®s ow gwar 2 1 @R A
T 98 § fr goerd 9% e s
Al w7 T & wEAl § O AR
i #Y Sfag ¥ &l SRR AR
aawE faaw W[/ w7 oATww AR
SUECHIECE I T e
AR N T A F ATy dm F AT
T8 7 faar w10 1w ¥ fAg Sy ATsaw
TR T T A 8 |

gty gfF urer 3g feedl A
1T FgT FTR gAR W W F s @ &
¥ ag wigwr fr gz fech AR A
Tafre 7 g% WA ArEw W 99 ¥
ST el w e N AT 9w F W
fferin ok wiarG § ww ¥ AR #
g BATH T | Ag g AN FT WA A
#T | 97 1T AR FF AN, 47 FTO
49T FA1A T g FIRESRE A SrQ
IR qTe WX ag arfgang A Wi foed
TAT T Ferrfedl &7 Ry famed ami
Fa F ai @F afew o FHrD §,
A FeRIAMETE a d @
1 #a T | foedt &7 ¥ foew Frofm
¥ wraT W & Fro faded sk ey
T Y ¥ AW W oo aed
T gAY TR & FHIfE & W
9 W el 9w ¥ w@ gwrd A
wfeg el sHIfeE T oF s
i & S engfa ¥ SA A TR W
qeET #18 uxF wEatr fEwTe 9

A Fa ¥ A § iy @@
7g 3w @ & fr aere vt 5 Aife w5
e e F 2F gmed W@
HAATH N T FAT L FHw @R
e % qFQ % A K dw RE
fir oY MG @A ATy wEAe § I
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e ¥ 75 AR @Y A § g
& 1 o1 @ & AR TERR wgt
2qr 33y TG agi AR A
wfis cart 3 faery o W § | waE
%7 wEaT wgaeiag § fawen W @
&, devme ¥ Freren w1 @1 2 W OWE
FARPE I gady & gyt ¥
g AT qg o WHE 1 IR g
YA W AWk quw s ¥
AR TR Ty AT A & fAg
WA B AYY GO F AT HT TAW FY
RE i EE Y@ WA g T
T FTH 974 GES F1 N ERW | FEHR
N wEATd ¥ weE w0 g afew
wee F fok oY waww A § 6 8w S
Wi FY 37 wEAT FY qg R @i
aqifs ¥ Yeaeeeide ¥ 1Ak @1 9@
W aR gl ST FAR R 7| S
§ fr oF @ g S9 wEEr 91 R
o WifE & T WEE A AT @0 aE
¥ 7 3t 2E Q5 wewTd ¥ I
aTeft AT B} qE AHT AW FEQ |
T e F ATfAT w FAT-HH AU
¥ weae AT-TY AEER @ 8, R ag
¥ &) 41 AATHET  FAAL F WA 5
TFTH FY A0 &) TT FY AR F G I
oTY 7Y aT e Afgd A anit &
faaTRi &1 ETe| qEA W AE & gl
¥R AN ATE Y qEE W AW
ARE A F |

o Y AT # A ST | AT
fem Wt 1 Fod & AR F w91
A A T AT | T FHA A/ WE
® W mﬁﬂgﬁﬁglwﬁﬂ?
% woit waem & woey amerr e #
g 2 fr gw 9w 9x framt ST
&\ 3 # 38 fowfa 7T & O
g afer N fawfed oo S @R
gfrard fawmfed @@ §1 s gfemr
ol v wfey @ @, ww fenrdde
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F O § F1E 0F FROTT I FT R
T AT & AE THTE GHEAT HT F
FEU @ I T ST Raw
g 4 Y T WTETIARD 9% #E S
T 9T Y TSI A qeE €
ag frd) sl THQ W F I AT -
g § 97 ¥ gAeEl & wies &1 Qi
¥t greETel 4 W% & 1 T 9X 97 FHY
A OF 219 guE far a1 1 I aaern
afFgr R evsaea§ fFreadgw
fror &1 &% 10 @1 W AT H e
w2 Y fgefm & w= oAE '
e 71 frar P ag g Sy
fordt gf oo & 9w A T gEA
F gfer ¥ § 7l s § o avae A
FAS Iy AfeT TT FHE A Ry
faf ST aaw & oW 7 9 AR I@F
sArfeay # NI FF gIRA ¥ 719 a8
T T2 |

R W FE % g § =
AT F FEAA I OARPT oW OfE
Fooat ¥y & IR ¥ o w@ew
#oam fw fomr 318 w4 fa
fafeeex qrga #Y a/a ¥ v
WA qH I I I FT HH GG @Y
oI @ 9F AR Y AETmET we o
FHAIFE! 87 F709 ¥ 79 &< 9w {g
fagmgfe e’ @ o Rk w
STAF faw aF 5 &% agi 9T FHa-
foif #1 477 qgar & WR AT ag 9%
=7 gy A9 A |, 99 A gher o
rgR o d 5 AW ¥ w7 ag W9 98
TEHF T P § Y a7 W=
a1 g 73 = fafed & g w@d
T HTHET G #7 gEe &7
1Y I T T T AT

SHRI DINKAR DES,A_I {Kanara) : Sir,
1 rise to oppose the demands of the Minis-

try of Information and Broadcasting. In
a country like India which is the greatest
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[Shri Dinkar Desai)

democracy today in the world and which
contains also the largest number of illiterate
population, namely 35 crores, the broad-
casting organisation plays a very important
part in the dissemination of general know-
ledge and political knowledge to the
illiterate masses living in the villages.
This annual report does not contain the
information as to in how many villages in
India there are public radio centres and
community centres where radios are set up.
Here isa book by J. Scupham called
Broadcasting and the Community published by
the New Thinker’s library in London, a
few months ago. In page 215 of this book,
it is said :

“An American investigator found in
1956”~—nine years after freedom—""
that there were villages within thirty
miles of Poona where most of the
inhabitants did not yet know that India
was independent. In the village of
Patna, seventy-two miles from Poona,
only the Headman had heard the name
of Nehru”,

If the minister reads this book, he will
get a lot of ideas as to how to run our
broadcasting system. 1am sure after this
investigation was made in 1956, there has
not been much improvement so far as
dissemination of knowledge among the
rural masses is concerned.

Then, about selection of news, I can
prove by facts that there is no impartiality,
particularly in selecting political news, 1
can give a number of instances, but for
lack of time, 1 shall give only two recent
ones. Haryana elections are coming. The
pames of the candidates were announced
only a few days ago. In the list of names,
there was not a single opposition candidate’s
name which was announced. Only the
names of Congress leaders contesting the
elections were mentioned. 1 would like
to know why. Then, there was an adjourn-
ment motion in the Rajasthan Assembly
recently and that particular news .was
dropped from the news bulletin of AIR.
Why ? In fact, AIR has ceased to be
All India Radio. It may be better called
All India Congress Party Radio. That is
one reason why Chanda Committee recom-
mended that this ministry should be
serapped and broadgeasting must be handed
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over to a corporation, as the British
Broadcasting Corporation in England and
in many other democratic countries. Unless
that is done, this political partiality is
bound to continue. because human nature
being what it is, if tomorrow any other
party comes into power, that will also
behave in the same manner.

Political broadcasts are very essential
in a democracy. In England, on every
political issue, leaders of various political
parties are asked to participate in the
political broadcasts. Why is this not done
in India ? It is very necessary that there
must be a debate on every important
political issue. Party leaders must be
invited. One argument is that if that is
done there are irresponsible political parties
and they talk irresponsibly. But that is
not a reason. What is the experience of
western countries ? The experience of
western countries is that if political broad-
casts even during elections are organised
then the party leaders speak with greater
responsibility and greater restraint because
they have after all to get votes. from the
people. In this connection also I would
like to read a quotation from this very
book ?

“Radio and television have shifted
the emphasis of political controversy
in the democratic countries from abuse
to argument ; the major parties have
decided that the appeal to reason will
pay them best. The independence of
the ITA and the BBC enables them to
foster the habit of hearing both sides
of every question™.

This is the experience of western coun-
tries, of western democracy, that when you
leave greater respoansibility on the political
parties they will speak with restraint, with
more reason and there will be no abuses
in speaking. I would, therefore, requést
the Minister to have political broadcasts
in this country. Let there be debates on
every question. Let the party leaders be
invited. Let us not be afraid of political
discussions. We should always welcome
political discussions in a democracy.

I would like to say something about
school broadcasts. The present position
is very unsatisfactory. We arc having only
two 1o 8ix broadcasty every week for the
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school programme. But, Sir, in a country
like Japan there are as many as 86 broad-
casts every week for the school programme.

1 would like to make a suggestion
about the Press Council. 1 would like to
know what the Press Council is doing when
there is so much of concentration of capital
in our daily newspapers. It is a chain of
newspapers. My hon. friend just now
mentioned about it and asked what the
Ministry is doing to do aboutit, Itisa
grave danger to democracy. I would suggest
that the Government should appoint a high-
power commission to go into the question
of this concentration and monopoly in the
newspaper industry of India. Every year
this concentration is becoming greater and
greater. The Government appointed a
committee some years ago to go into the
question of small newspapers but nothing has
been done about it. It is not a question
of small newspapers alone. The real ques-
tion is about the monopoly and concentra-
tion of capital with a chain of newspapers.
Today I can say that about 80 per cent of
the total circulation is controlled by these
few monopolists. What is the Minister
going to do about it ? My suggestion is
that the Government of India should appoint
a high-power commission to go into this
question.

My pext suggestion is, if you want to
run this broadcasting system with efficiency
you must have a contented staff. It is
very necessary that the staff must give
their full cooperation and for that there
must be satisfaction among them. Today
the position is very unsatisfactory. Take
our artistes. You are engaging them on a
five-year basis. Give them complete security
of tenure, Let them work till they reach
§5 years or 58 years continuously and not
on renewal of contract every five years.
There is also the question of lakhs of
people who are working in the film indus-
try. 1 am not talking of the big stars but
of the smaller people who are thousands in
number. Many of them are very poorly
paid. The stars make lakhs and lakhs.
What about the poor people who are
working in the cinema industry ? What
is the Minister going to do for them ?
There also a wage commission must be
appointed. A national wage commission
must be appointed to see that all sections
of the employees get satisfaction.

CHAITRA 28,
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Children’s literature is very important.
The Report of the Ministry says that most
of the books for children are produced
only in Hindi language, a few in English
and particularly nothing in the regional
languages. It isa very costly project to
produce attractive books for children in
any language. Because, if you want to
make it attractive for children, it must
contain good pictures and with good
pictures the cost of production will go up.
When you produce a particular book in
Hindi, why do you not translate that book
into other regional languages, if necessary
with a little modification ? Then the cost
of production will go down because you
can use the same blocks for all the langu-
ages. I do not know why these ordinary
things are not attended to by the Minister.
So, I would suggest that you must give
equal importance to all the regional
languages. Since children’s literature is
poorly developed in our regional languages,
it is the duty of this Ministry to see to
it that our children get excellent books so
that we can improve our system of educa-
tion. 1 have nothing more to add. With
these words, I oppose the Demaads.

13.00 brs.

The Lok Sabha adjourned for lunch till
Fourteen of the Clock.

The Luk Sabha re-assembled after Lunch
at five minutes past Fourteen of the Clock

[Mr. Depaty Speaker in the Chair]
DEMANDS FOR GRANTS, 1968-69 —contd,

Ministry of Information and
Broadcasting - contd.

ot sw w Wi (fRg) : s
wERA, w19 A I FO R R oww ¥ g
qua fzar i

TIHAG Ue Frewrfen ffe o
s wgw fafret &, e w300 &
wwFalfE F a9 F T & W@
% TgaT € | o i safs gag ga §,
a1 ag #EER 9@ § $) ey gaar §
w7 % a8 faafemr i war €
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[ § & =% i)
i et g § oR Tl ¥t £
@ MU | dwg & I9ar & AT ¥
gy § | afew & wg fawer o
W 3 fr o fafret A fewigg o«
TEw ¥ foq agg Qo @ fem @
&1 wx fau sarer gw@ fem sAr
atfen a1, @ifF #Afer & wivs ¥
g ¥ fewr ¥ qHd |

gr-gfeur Wedt, su wifew, Sw
R TeaRersEReE qivg @ fafed
& wada A § AR TR ww
wEE & | % ¥ IR L aEEw -
J § aga ¥ waw TAHT far
giyframae WA &
ot T &Y AT FAT I

TF TAR O F A AW T W@
F7 oar & fF WA A S o, W
T, afmagy felt §, qa fF g
fafre A ¥, g AR e
WO ¥ wEArdl ¥ qergAft TR A
% ote 37 A oo o € e @R wEar
FHEF I AN TG N @ §fF
a-sfear Yedt sk @@ fafred &
Frae @ 1 gae faam A A
¥ g Tedtely o o

oy s wEw § % oz@oaw
g o ¥ qanfes oo fefedt 1 Afa
o 71 § o Su HAgy asheh A
Fe § | fre e W R weRT &
w fafrg) 91 reacerae o &
TR & qrasy Y € o | TR wr
oy e A FA g A WA
mg—&m I@AT AT §, & fE
PR @ R Al R

. gy o § fF @i weard A ag
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w5z ) Y § 1 g wiFE F wgE
1966-67 # TXFHIT FY aTF §  50,17,701
W ¥ awifonTes qgEensdey
w, fag ¥ & oo a7 49,85,458
Tod wix fifcafewes w1 fgw 32,288
W2 R ) v e o &
Aatfa® 31 ard, 1966 1 T wwATA
Y qrere 10,977 4, fa¥ & & w@w<
frE 549 T fRarfeses 10, 328 ¥
T TRT qRTE G gy i Afcafersr
T fod 1.5 qede sy faar @, o9 fe
NE F I gEATd T 98.5 IREE TWAT
fear mar | wgi aF @ #7 AYE £
& wwaTd F0,11,020 FEHRT AR
fifanferer a7 faw 12,131 Fdwrex
Ay @ g

T 549 T wgaTd H ¥ 68 ¢
wEa &, 91 fr SY 9 75 TN R
9qHT § FEgE e 8, e faw § &
AT Foild qx age & wad frar ar
A AT qg g & fr e wiwE ¥
arfa® 78 93§ UEAERAHE I 68
g2 weard B k¥ @ &, fo= ¥ arferw
72 % gERR AT Aty § @
e W Y gU E, g eI H
Y BT gu & o S deifera mmod-
T F & H Y ooar wue fem W

st o ey apaies o7 g g,
g AR & HeETd #1 16,84,082
oy o ReE wash & owewrd w
33,01,371 @ ¥ qEEReRVACy f&U 73,
£ %7 waas a2 Fr faw dasft & we-

AT %) 66 XET TEAETET Ay &y 17,

Fifs 99 A ageEA faw 20 gxFe &

F g ¥ wE aw e W)
T d6faw W avge &, oW a8 wmard
# 1,96,97,567 T0¥ & WO ¥ ATEHE
fag mr &)
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Ffpw geaTaw wgiea, ffonfesew &
g ¥ WY Brw i B Afenifedes w1
Preger ares & 1 0 qeg e A ¥
e Jgrarl et or AR W
femgerh wron & oAt & qrw ) qw B
FEtd g Sy S, & ol R
arr wg fe 2 v 9 e W
AR W] 98 Wi & 9w W gyrene
ag1eg, 25 defog =0, AT o &
wqEari®r 25 ¥ 100 Wefareq T
14 T el F1] R TR R
fear war 2 1amit AR wT AR i
F1-69 qe@e ST 2 g Few w2
£ 7 @ ey M ok g e Py
R ARTT I AT wOrT WK weEE
& ot w9 oetrd YW W wier Faaer
1 e fer o o € M B s
Yt w &1 AfeT WG g 4
qTge § fadt adardl g < T W
60 gTHE 7 ¥€ wEaTd F) fawoT 2 9w
¥ fpaat AT e FEEN I § g
gAY s FEmfFrwmFal g
forame 3 | T ST GEO & RS
W2 Tr dew T A o aR EEEd
< Y a7 A T AR s A oA
& ol # 1 & wrgn B ogw A § s
gl ol oy AR IW A F) o
¥ i awmy

# g fafret & o9 sear fF
9 UA0F ST E I T TF HEAC AgQH
Ty frwerar &, wash B 2, e §
ft & 95 & o & arfes &t &, B,
T, wE, M), gt e ¥
FaredT 8, 9% WEAR Il A TR A
Q9T AET 9T WO werETT W W ey
£ 1o & e g wRAr ATy 9w
FT TR FT qTT FATATT -ET 747 | 45 &
& o ¥ sge S wel | vemeny
#gey, 7 gE geard ¥ aF ged &

DL, (Min of
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g 7w FeisenaEmE
42 wewrd o¢ 3 e TR 9
sy ® T fiy oy w21 2 W) gArd
ewre £ oferdy Y § 7 g wEnd &
T AN ofrd 8 1 T TANR %
¥ s ST smaffase &

R AEATIT G § N W A
AL faw #4 4 Fhw ¥ @,
W5 R EEEIH U 1 der awar
& aY 99 | 9% ¥ P g2 wamre I a9
Wi 5 77 ¥ a9 #° gsfenfecT w0
T W ST | qE WA A 3
TAQIUA T a0 H@A F7 3 X
oq § Ffeq oo T AF g
forq & ®reg 16 9% w7 wwA fams
Wi I § Ofonfersw ww &
R T W 9ad 4% &7 wEa] @
firerer g | 9 99 & FFATE § R
at &3 T8 { g | T fag A ad
gl Y AN a@ ¥
WETF AN S T 79 N
fra FT o2 | R wEEK w6 @
wegfoaa Tl AT & smae Tl @
a wegfame 78 @D | L TR
AT T B AT W el o g
F Iafaal oz qudd S fF @ T
W w e ke § &
T F FAC AR L 1. (g9m) F
foth dofem < W g N Y FT R
RCRCE A

SyreAY WERA, wiw gfean Wear &
FX9-F FTEWT A W oI @
FORIA F AR X FA Qe aw ¢ e
TR FTAGAT ogea T ¥ Y @2
WR FTCGIRET HT G AT 17 a9
LR FET AAT-§ | W89 "I s fear

Wedl €, W ewTRT TREEE W
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[sh ¥ =% =wi]
fow 1 aregw fegea o7 ogfom &
Ly wA gy O mwa
R F71 qrq foaaen it 599  ag W=
gfemr ¥Weat & & 79T T9 1 W9 HTI-
WA WE NA9N §7 A% T@
AT 97 § @0 Wrso To FT @1 W
YT, ATEAT FT GAT HT AT AT W FEY
& | AT Y & wwaT g v faRelr ar
F1E ot 4 FreT e qgr F wigwrfkal
F g7 ¥ WX I F g gOAT AT
FT, 99 & g1 fgeam &) woAT FET
R & fog w1 W 0w 7@ fRew
gem &1 7@ g # qo wTdo WRe W
FrOROT ¥ 9 70 ¥ gew fawrs
gt FNF wERE ¥ A €.,
(smaea).. w~e, 7 § Fa@ g AT
g

AT AU ag d AW -
g X gmfes gEfear @y SvE
fedmg@F sy © FgW T 7T
% | »

2. T g dfegw qEi®
reaTeA 7 & fog fafaed sre e
Tz grewrieeT Y g Afaal ¥ a=d=h
o weT & o FT g wEETd @
4]

3. forew geedt ) Fxfaw & far-
AT fag e e g, feet &
sk frem wifeRd & qoam  feer
T FW F oy AT TR TP a0
F a1 ArfageT gHI AT ¥ fedt a@
ft <7 gHEn B gF L qw et
¥ ez A IgaC A ¥ famw AW ow-
amATE Jor o # g A€ & swww
wegTad AT I & aaEe § geanfew

a=lreft @ W fadar & g9 gy freell
* Jwr g faw ¥ THX A &7 R
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T T wRT Al 7§ 9% AR
farmmel 7 g Y gurd & fog fadwr
TET W FE AT @ AW L qwd A
AR I FY TN FH FT g
fiear 9 | foew #1 wEAE FTARER
et e 4 Feswarl Y waRr @
fom 9 fred} dm-wfem sk 2g &Y wwey
T wEsar &1 3 g5y fag &)

4. o ifear Wedr A FTERIA
TR W T AGE T A< foqT AW WK
TE & AR AN H @YU @I A,
T g Y Afedt s s Yefafa-
o ¥ #YEr g & HRT 3T et
FY AT | To HTHo Mo F T HITeER!
= g gfowe § mfew #< o
am | FeR FEa 1 w ' A
oy o7 gwaT O w9 ¥ w9 H AT 9"
R adum feafe ¥ ag @t a= & #W
fear o e e wifedt Y 55 &
N IW aw & Fraae g faw 9

5. S§ FXaS FT T4 gTE7 T TG
ag onm e a fr 9w § g seard
# for Y areE $R S SR § 9
gATtes gaTeRn & o A gw Fifee
saTaT U frew &)

< Foa & N qrg aTEw ¥ oA FEW
fir ag =7 gl o< famo aT s ER
wEaT<l F7 e & | ¥ fafaedy A wis
F EHGT F@T § AT AT q9=TT
g

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : Mr. Deputy-Speaker, I am grate-
ful to membcrs on both sides for taking a
very reasonable attitude expect on some
matters where probably the mistake was
committed on account of the fact that no-
body bad enough time to scrutinise any
complaint from all points of view. If they
had, I am sure even these complaints would
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never have been made. It is only from
this point of view thatI want to give
certain figures which will show how gigan-
tic the task is, and even if all human
efforts were combined it is difficult for
anybody to scrutinise accurately whether
a complaint made is correct or not. There-
fore, in the nature of circumstances, if
there are some misunderstandings, I am
taking this opportunity to remove them.

For rhe information of members, even
though they must be knowing, I want to
recount some facts. There are 36 princi-
pal stations, 27 auxiliary stations; 26 Vividh
Bharati centres and 57 receiving centres.
Then in 1966, we received letters in the
Home Services 9,73,321 and in the External
Services 1,55,690. Then we have to use
51 dialects, 87 tribal languages, 21 External
Services languages. As regards the number
of national progr broadcast, the
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Another recommendation says :

“The Chairman of the Corporation
and bers, whose ber shouid
not exceed seven, should be drawn
from diverse fields of national life and
enjoy a reputation of integrity, ability
and independence.” ~

Everyone has integrity ability and inde-
pendence, but the other requirements are
that they should be from diverse felds of
natjonal life, representing major national
interests, and that the number should not
exceed seven.

Another suggestion that has been made
is this :

“Agencies such as the Railway
Board the Atomic Energy Commission,
the Council of Scientific and Industrial
Research are also not suitable models
for broadcasting service for various

figures are: music 811, talks and di
632, plays 132, features 123 and operas 53.

I do not want to take further time.
If these figures are borne in mind, an
effort is made to understand how difficult
the task performed is and what 1 have
pointed out is noted that these complaints
would not have been made if the facts
were known, I am sure both sides will be
good enough, if not to pat me, at least
to remove the misapprehension from
their mind.

First I take up the question of AIR not
being converted into a corporation. Tt is
the most difficult question, and one on
which Shri Solanki and Shri Kandappan
made a complaint.

They think that there is some uiterior
motive in not carrying out the recommen-
dation of the Chanda Committee., We
have not made up our mind, but I waat
to point out our difficulties, and I want
them to understand the implications of
what the Chanda Committee has said. I
will read out only three or four of their
dations, b in 45 mi I
have got to cover the entirz gamut,

Recommendation No. 163 reads :

“The formation of the Corporation
by itself would not bring about a phy-
chological transformation. AIR must
become a national authority in which
major national interests would be re-
presented, and- it should also be financi.

ally independent,

rece

That it says :
“Selection of the Chairman and
members of the Board should be by
Government."

It also says that financial autonomy should
also -allow for long-term, rational and
economic planning. So, these are the
various requirements laid down.

Now I come to the budget because that
is what we are concerned with now. I
have come before the House asking for
Rs. 10 or Rs. 11 crores. If I am commit-
ting a shght mistake, I hope they will not
mind, because if I go on quoting figures,
it will take more time. I want Rs. 7 to
Rs. 8 crores for the capital budget. The
income is Rs. 74 to Rs. 8 crores. Leave
aside interzst, replacement, many other
things. I do not find from this how this
is to be financially viable and independent.
If these difficult questions are posed by
the Chanda Committee, somewith due
apologies to them, difficult to reconcile, I
will not say contradictory, and if my hon.
friends complain and say that the Govern-
ment is taking time in coming to a deci-
sion, I only request them to decide for
themselves whether this is a fairs allegation
against us.

Shri Kandappan said that all parties
are agreed ‘that it should be a corporation.
I would only point out to him that he
spoke, Mr. Solanki spoke,.and some third
member might have spoken, otherwise i)
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was. not supported even on the fioor of the
House. If it were unantmous demand that
it should be converted into a corporation,
there would have been demand by all.

SHRI1 DINKAR DESAI :
misleading the House.

You are

SHR1 BAL RAJ MADHOK (Delhi
South) : Do you expect evervbody to
cover every point ?

SHRI K. K. SHAH :  You are entitl-
ed to argue, 1 am also arguing. 1 am not
making a mis-statecment of facts. 1 am
drawing an inference. Everybody has a
right to draw a legitimate inference.
(Interruptiops:.

1 did not interrupt, and may hon.
friend Shri Fernandes has no right to com-
plain. 1 was surprised he complained on
the floor of the House.

Because if there was anybody to whom
1 have listened inside and outside, it is he.
Yet, at this instance | was going to ask the
Corporation.

SHRI BAL RAJ MADHOK :
also.

Others

SHRI K. K. SHAH : | have listened
to other also, but they do not trouble me
much as he has been troubling me. Now,
I have issued a letter that instead of five
years their service will bc for 55 years. It
was at his instance that 1 stopped that.
He then realised that in the beginning the
staff artistes were eager to be permanent
government servants and | was heading on
that line after [ took over. It is only
afterwards—1 do nol want to pass any
insinuation—that probably he seems to
have realised or they must have realised
there has been a change. And they said
till the final decision is taken, till the re-
port is taken into consideration and after
the report is examined they should be
heard and a decision should be taken, and
1 have agreed.

Y A GOERA : Jg WTTRT FEAT
g, wh ares ) &7 37 a8 ww a1 R A
Y FETY AT AT )
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should not have complained.

I am only saying that you
That is all.

Let uws take the films. So far as
the films are concerned, there hus been
a lot of complaint here that there is
blackmarketing, that the exhibitors are
charging exorbitaat rates, that entertain-
ment tax is heavy—-

AN HON. MEMBER :
facts.

They are all

SHRI K. K. SHAH : They are facts,
but your complaints against me are not
justified. What do I do to the cinema
artistes ; even in Russia the cinema artistes
are charging very heavy fees. What do I
da to the theatre-owners ? When they
want me to take steps. and when I take
steps, somebady says, ‘‘nationalise’”. And
then there is another cry, ‘“No nationalisa-
tion.” All right. If there is no nationali-
sation and if there is no control, then what
doldo? Dolgo on pursuading them,
which I have been doing to the best of my
ability ? If persuasion does not succeed,
what do 1 do unless you want me to take
some strong action. But when the question
of taking strong action comes, then, if Mr.
K. K. Shah is in difficulty or if the Govern-
ment is in difficulty, it does not matter,
but our friends, our voters, they have got

to be cared for. Now, what do | do ?
About the theatre-owners, it is true that
there is a complaint. [ do not know

whether it is a perfectly justified or not,
But there is a complaint that theatre-owners
are charging heavy rents ; there is a com-
plaint that actors are charging very high
fees and taking cash ; I will say only tak-
ing cash. Then, about entertainment-tax,
entertainment-tax is the look-out of the
State Governments, and luckily in some of
the State Governments, opposition parties
are also in power,
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It is a good thing. I am glad that they
have made a complaint against the enter-
tainment-tax, and I hope where their voice
counts at least the entertainment-tax witl
be looked after, so that I will also get some
assistance from them. It is true that there
is a stalemate. It is true, and ¥ do agree
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of newspapers. In their wisdom, Parlia-
ment has not given any executive powers
to the Press Council. When they make
recommendations, the question is whether I
will be justified in implementing them,
because I am also not the executive autho-
rity of the Prees Council. I am placed in

with Shri George F des that a b

this help} position and in spite of that,

of workers will be affected. The question
of looking after them and feeding them
and doing so many things is there but this
caesot go on for a long time. I hope,
and I am sure that when I come foarward
before this House with some strong action
I will get the unanmimous support of this
House. 1 hope this will be borne in mind
when the time comes.

Abeut the AIR I have given a general
idea and about the films I have given a
general idea. Let me go to newspapers,
Hon. Members have been comphlaining
about newspaper concentration. It may
be justified ; I have nothing to say, but
what doT do? I only spend Rs 1l to
Rs. 13 crores for newsprint and give the
newsprint, and that too with a view to
stop the chain-papers from multiplying.
We have taken the base of 1961 and the
circulation of 1957. On that ad hoc incre-
ments are given. No chainpaper can start
a pew paper and take any newsprint frowm
me.

It is only to an independent paper with
a cirqulation of 50,000 that I give newsprint.
I do not give newsprint te chain papers.
In advertisements, it has gome up to 80
per cent. Im manoy, I have gone up to 50
or 60 per cent. Even in classified advertise-
oents, I have increased it. Even when the
circulation s 2,000, sometimes ad hoc
advertisomants to small papers and periodi-
cals are released. What more can I do ?
If they form a cooperative, they can get
moaey.

They want the press to be independent.
1 also want it. For that, | bhave enly to
find newsprint. Whatever is in my power.
1 een do and nething more than that. Of
course, they have a right to complain and
complaint glves me an opportunity to re-
examine myself amd find out whether 1 am
right or wrong or anything more can be
dome. I would be very grateful if they
suggest ways and means of implementing
what they are saying, The Press Council
was seized of the questiog of popcentraticg

I have given 50 per cent ad hoc increment
to small papers 25 per cent of medium
papers last and for big papers it has been
reduced from 123 to 5 per cent this year.
Have I not done everything in my power ?

SHRI ANANTRAO PATIL (Abhmed.
nagar) . The Press Couacil is not the
only shing which can stop chain news-
papers. Theve are other recommendations

. of the Press Commission.

SHRI K. K. SHAH : Somebody com-
plained that childrer's publications are not
in the regiomal languages.

SHRI DINKAR DESAI: I did not
say there are no publications ; I said they
are very few. Don’t mislead the House.
Let us have the figures.

SHRIK. K. SHAH : | am not mis-

leading ; the record is there. We have
brought out in the regional languages
Chikdres's Ristory of India......

SHRI DINKAR DESAI: In which

language ?

SHRI K. XK. SHAH : All languages.
Then, We Plea for Prosperity, Bharat ke
Gaurav, The Gandhi Story in pictures, Berter
Citisenship, Children’s Tagore, Bhart ki Lok
Kathaen, Desh Videsh ki Lok Kathaen and

Qur Birds. 1 have just given some
examples.
SHRI BAL RAJ MADHOK : Let us

have a eomparative statement of the meney
spent oa Bnglish and on all the other regio-
nal languages put toether.

SHRI K. K. SHAH: There was a
complaint by Mr. Solanki that language
units are not set up. To seme extent, it
was supported by Mr. Kaadappan. The’
news service division in Pelhi has 16
language units in Delhi exclpding Hindi
apd English. Al in all, these languagy
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units put out 41 bulletins a day. 3 bulle- way of transmitters and funds are limited

tins are broadcast every day in Assamese,
Bengali, Gujarati, Kannada, Marathi, Malaya-
lam, Oriya, Punjabi, Tamil, Telgu and Urdu;
two each in Kashmiri, Dogri and Sindhi
and onme each in Gorkhali and NEFA.
Language units which put out 3 bulletins
a day have a sanctioned strength of 7 per-
sons ¢ 2 sub-editors and 5 translators-cum-
news readers. Units putting out 2 bulletins
a day have a normal complement of 5 per-
sons.

Then 1 come to regional units, The
pormal complement of each regional unit
is : news editor, assistant news editor,
senior correspondent, sub-editor, mnews
assistants, news readers, stenographer, peon
etc.

5 e e (B9E) o
foree Y g WY W W ARS & ?

MR. K. K. SHAH : & 3 %1 rgar
g f that there are regional cells.

ft wemER e . WO 98
Far afe & qoaew, Fe & 9
ST ¥ IIF TR gEeRE By §
agi § ifmm @ feam shoa @ 9K
e e 7 faaaT wfows &) afe
ST g1 A & Q@ T Ay §
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A series of 52 sanskrit lessons were
broadcast on the following 21 stations:
Delhi, Lucknow, Allahabad, Patna, Jaipur,

Indore, Bhopal, Bombay, Nagpur,
Ahmedabad, Hyderabad, Trivandrum,
Calcutta, Dharwar, Madras, Cuttack,

Gauhati, Poona, Vijayawada, Calicut and
Bangalore.

o Wit Feww ¥ wgr fe gl
e ¥ gg 7w fear emr R
The question of starting news bulletin in

Sanskrit has been very carefully considered.
Posausc of the fact that resources both by

and the fact that the audience for news in
Sanskrit is likely to be rather limited, it
has not been found feasible to introduce
news bulietins in Sanskrit.

So far as Tamil is concerned in the
external services we are broadcasting in

Tamil and also in Sinhalese. Sindhi
programmes are also broadcast from
Bombay, Bhuj, Jaipur and Ahmedabad
Stations.

So for as Mr. Joshi is concerned, who
died, his wife was given ex gratia payment
to the tune of Rs. 1,000 and his wife has
now been taken up as a clerk on an
emolument of Rs. 250 per month. This has

- been done in other cases also.

it ol s SR AN Y W
¥ fFar

SHRI K. K. SHAH : Then, Sir, the
story about Shri Nijlingappa saying that
he will try to speak in Hindi hereafter was
issued in the pool on the night of 4th
March, 1968. The story as given in the
pool was: “Congress President Shri
Nijalingappa told newsmen in Bangalore
today that hereafter he will try to speak in
Hindi. He said he spoke in Kaapada in
Indore as he was told the audience there
might not relish his speaking in English.”
The story was based on a PTI Report. A
part of the story was used in the 6.35 hour
Hindi bulletin on the 5th March.

There was a complaint that
foreign news are taken,

W gRae Y, aeh i
qT |

I will point out how the home news
predominates in all news bulletins.

NxEwr YT

8.00 in the morning—19 home news,
6 foreign nmews—1.30—9 home news and 3
foreign news—9.00 in the night 12 home
news and 3 foreign news. On 22nd May
the position was like this,

more

Similarly, on 22nd May the position
was : at 08 hours 15 home news and 4
foreign news ; at 13.30 hours 18 home news
and 2 ‘foreign pews ; at 21 hours 15 home
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news and no foreign news. |
hon. friend will be satisfied.
Then my hon. friend, Shri Nayanar,
said that Shri Karanjia was not allowed to
speak. Shri Karanjia’s article was used
on 13th April as news story which was
attributed to him after he came back.

ff At s TE A I9 A
ey Fa ¥ et g1

ft %o ®o g : F ug ¥ FAw”
EFE X oot a7 N Fgar W g

Then I come to comparative analysis
of coverage of the different political parties

in Parliament. I have taken the period
from ist March 1968 to 8th March 1968.

T AR AW s A fawmw gl
g AR ¥ agi o faerad gig

I have taken the 9 O'clock English
and 8.15 p.m. Hindi bulletin because they
are the most important bulletins, For the
9 O’Clock English bulletin the figure are :

Ministers 19, Congress 14, CPl1 4, CPl
(M) 2, Jan Sangh 3, SSP 2, Swatantra 3,
PSP 3, DMK 2, Independents 1, Nominated
3. So, the total of parties other than

Congress come to 23 as against 14 for
Congress.

Y 99 &= 7=t : g g fawraw
¢ fr oiiferee &1 aga qwg fawr strar
£

hope my

= Yo fag ¢ o sfear AWedy
e & A ¥ @ g

SHRI K. K. SHAH : I will say to
my friends on this side that if you add the

figure for Ministers, the position is not so

bad. Then I will give the figures for the
Hindi Bulletin at 20.15 hours. The figures
are : Ministers 18, Congress 27, CPI 8,
Jan Sangh 5, PSP 5, Swatantra 4, SSP 3,
CPI(M) 4, DMK 2, Forward block 1,
Nominated 4, Independents 7. The total
of parties other than Congress come to 42.

st qwOw W . SN 9 e
MR FE N w1 ag A 9
gt fir fver, fior, av AR wEgAT, FIAT
gt
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MR. DEPUTY-SPEAKER : | must
caution the Minister that when news cover-
age is done, it has to be objective and
comprehensive ; names of parties or hours
will not reflect that.

SHRI K. K. SHAH: [ am coming
to that. Every coverage has to be judged
by its news value. It is a dsfficult task.
We are sitting here for 6 to 8 hours a day.
There is hardly 13 hours to prepare the
bulletin. Further, the bulletin is only for a
duration of 10 or 15 minutes.

SHRI PILOO MODY (Godhra): It
is all nonsense. '

SHRI K. K. SHAH: He has every
right to use harsh language, but harsh
words will not make out a good case. He
should know that. Since my friends from
both sides are complaining to me, I know
that I have tried to strike a balance bet-
ween the two.

Then, a suggestion was made that a
separate cadre of writers should be pre-
pared. So far as spotlight is concerned,
there is a panel which is changed from time
to time.

SHRI P. VENKATASUBBAIAH : The
hon. Minister is referring to my suggestion.
What 1 said was a cadre of journalists and
correspondents.

SHRIK. K. SHAH: When a Mem-
ber tries to explain, whether it is from this
side or that side, it shows that my argu-
ment has gone home and I am happy to
know that. When somebody tries to
explain, that gives me complete satisfaction
that my argument has been valid.

SHRI P. VENKATASUBBAIAH: 1
did not say, ‘cadre of writers’ ; I said,
‘cadre of journalists and correspondents’.

SHRI K. K. SHAH ; 30 are there so
far as ‘Spotlight’ is concerned. Then, so
far as ‘Today in Parliament’ is concerned,
there also there is a papel of joumnalists
which is changed from time to time.

About Hindi, my hon. friend in the
Hindi Prasaran Samati, Shri Shastri, knows
everything. Therefore so far as that is
concerned 1 cannot give anything new. It is
ture that much more remains to be done so
far as Hindi is concerned. But he knows
the difficulties. However, even these 1n
difficult circumstances, we have got a news
editor. I agree that in comparison with
English it is not enough.
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SHRI S. K. TAPURIAH (Pali) : Then
do something about it,

SHRI K. K. SHAH: Then we have
got 18 sub-editors and staff artistes and §
assistant news editors.

The Hindi Unit prepares 16 news bul-
letins every day out of which 13 are pre-
pared directly in Hindi aad the remaining
three bulletins aiso will be prepared in Hindi
as soon as the proposals for additional
staff, which are now under the considera-
tion of the Ministry, are agreed to. The
Hindi Unit is also responsible for the
following commentaries which are written
in Hindi, namely, a five-minute daily news
commentary, ‘Samayiki’' ; a temninute
weekly commentary, ‘Aj ka Prasang’; a
weekly commentary in the Nepali service ;
a daily commentary in Hindi of Parliament
proceedings, ‘Samsad Sameeksha’,

The general news Toom has the follow-
ing staff, namely, Chief News Editor, 12 aews
editors, 32 assistant news editors. The
general news room produces 87 balletins
round the clock both in the home and ex-
ternal services as follows —Esglish balletins
in home services—9 ; English bulletins in
external services—10; Master copics of

language bulletins—41 ; and master
copies of external bulletins (other than
English)—27.

MR. DEPUTY-SPEAKER : | must
caution you that after seven minutes 1 am
going to put the Demands to the vote of
the House.

SHRI K. X. SHAH :
me 45 ‘minutes.

You had given

MR. DEPUTY-SPEAKER : Yeou had
taken away some time out of that.

SHRI K. K. SHAH : Take away five
minutes. Even then I have some time. |
started at 17 minutes past 2 O’clock.

SHRI RANDHIR SINGH : He has a
right to reply. There is no time limit for
the reply.

SHRI K. K. SHAH : Then, there was
a complaint by my hon. friend, Shri Pra-
kash Vir Shastri, whether we were utilising
the reports of the special correspondents
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who have been posted outside, The News
Services Division of AIR has got two whote-
time special correspondents, one at  Beirut
covering West Asia and another at Siaga-
pore covering South East Asia. These cor-
respondents are sending regular despatches.
Most of their despatches have been received
ahead of news agencies and a good number
arc exclusive stories not covered by any
news agency. Such exclusive stories have
also been used by the PTI -and the UNI
after obtaining copies from us and quoting
the AIR correspondent.

The correspondests have also cevered
important assignments., 1 will read out the
statement of despatches sent by the special
correspondents in Beirut and Singapore.
Messages received from Shri Chona are 123,
used —120 and rejected—3; from ‘Shri
Bhatt messages received— 185, used— 183
and rejected —2.

I must also cover television in what-
ever time is available to me. About tele-
vision it was said that the pay structure of
the TV staff should be different from the
pay structure of AIR staff. So far as the
pay of staff artistes is concerned, I am glad
to tell them that it is better than what it i
for AIR.

About the commercial service, one
friend said—1 am sorry, I am not taking
names because I want to save time and {
hope they will forgive me —that commercial
service should be there and another said
that the commercial service was responsible
for reducing the advertisement revenue of
small papers. This is the first time that
I heard that complaint here. Beyond that
I cannot say. I have been making constant
inquiries. On ‘the contrary, the commer-
cial service increased the advertisesent
revenue. First of all, I do not compete
with small newspapers because mine is a
national or a regional hook-up.

So far as small papers are concernmed,
they get the local -advertisements and the
iocal anmouncements. But even then, so
far as commercial services are concerned, a
cryptic message appoars or the commercial
service which -excites the curiosity of the
listaner and that curiosity has to be.fed by
the detailed adverti in the pap
A man who only advertises or the commer-
cial service and does not advertise in the
newspaper does not get the benefit. There-
fore, that is not justified.
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So far as broadcasts for foreign coun-
tries are concerned, it is true, even though
in a number of languages we are broadcast-
ing much remains to be done. I am glad
to say that itwo bhigh-power short wave
transmitters and two super-power medium
wave (ransmitters will be instulled im o
short time, one in 1968-69 and another in
1969-70, and whatever difficulty is there we
will be able to overcome

SHRI S. K. TAPURIAH . We don’t
believe you !

SHRI K. K. SHAH : If you den’t be-
lieve, it is my misfortune and it is your
misfortune too that you keep a closed mmd.
A mind which is open to reason can mever
say, “l don't believe you™ and will say, “I
am trying to understand you''.

There was a tomplaint about AIR/
Akashvani, that there should be only one
name. For that, 1 hope, my friends will
forgive. So far as English is conoerned, 1
use AIR and so far as Hindi is ooncerned,

1 use Akashvani, and not 1 use either AR
or Vanoli Nilavam, The identity of All
India Radio is maintained. My friend who

is sitling there will agree with me that the

choice 1s between AIR or Akashvani. Oune
of thern has to be used.

SHR1 BAL RAJ MADHOK : What
about Kashmiri ?

SHRI K. K. SHAH : That is on my
mind.

SHRI BAL RAJ MADHOK : You do

something.

SHRI K. K. SHAH : Then, my friend,
Shri Prakash Vir Shastri, said that greater
importance should be given to Hindi. 1
have no objection there, But he further
said that Engiish Bulletin should be trans-
ferred to Vividh Bharati. 1 will beg of
him to please understand. Vividh Bharati
is very popular all over the country and if
Hindi Bulletin is part of Vividh Bharati, 1
think, 1 am doing a good service. 1 will
try to re-examine that question. Why do
you want English Bulletin to be made a
part of the most popular programme of All
India Radie ?
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SHRI K. K. SHAH: You try to
understand me and I will try to under-
stand you.

There was a complaint that a trans-
mitter at Kerala is being taken away. { do
not know who told my friend about it. On
the contrary, a high-power transmitter is
being installed. The difficulty was about
the price of land and that also the Chief
Minister of Kerala has solved. He shouild
rest assured about that. ¥ would have
read out the details but there is hardly time
to read out the details.

Then, there was a complaint that the
newsprint quoia for schools and colleges,
magazines, journals, eic. is not given, That
is 4 genuine complaint. | will take that
into consideration as soon as possible.

A complaint was made that there is
only one newsprint factory, There also the
complaint is about public sector or private
sector. We have been trying to persuade i
friend in the private sector and, luckily, it
has gone through now and that is in Hima-
chal Pradesh. This factory will come up.
So far as Nepa is concerned, from 30,000
tonnes we are stepping it upto 75,000 tonnes
and, because there was a complaint about
the quality, we will be importing chemical
pulp so that the quality improves. We are
also trying to put up a factory of bagasse
in the cooperative sector in Maharashtra.
But, unluckily, the cost is so high and we
have got other experts to see that the cost
comes down. Kerala probably is ready by
this time and others are also prepared—
this is u race—and because we have been
spending about Rs. 13 crores of valuable
foreign exchange whichever sector puts up,
we will be happy and must be put up.

There was a complaint that the
D.A.V.P. is utilised for the purpose of in-
fluencing ... (fmtesruption).

I will read out how many newspapers
of opposition parties have been given ad-
vertiscments...

AN HON. MEMBER : Do nol read

unimportant things.
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SHRI K. K. SHAH : Alright.

Then, Mr. Joshi said, "ATEe W&
ardET ¥ ¥ W " %” 1t is not desir-
able. Thisis for the simple reason that
the competition between the films produced
in the country and the films produced out-
side this country should not be unfair. A
Committee has been sct up of Members of
Parliament and others it is going into it.
Ido not know why this complaint was
made.

Then, a complaint was made about
scarcity of cinema houses. Mr. Amrit
Nahata went to the extent of saying that
Government should enter this business of
films by financing. When 1 put the report
of the Fiim Finance Corporation before the
House, I know what questions were asked,
why this money was lost and all that. We
have been supporting newcomers. It is not
possible to find a total money of Rs. 100
crores or Rs. 80 crores for the purpose of
supporting these films,

Then, my hon. friend, Mr. Prakash Vir
Shastri, said that Indian films were heard
in Egypt and other countries and he com-
plained that valuable foreign exchange was
being lost. Perhaps, what he talks is about
South Africa. When our films are sold to
Egypt and other places, clandestinely copies
are taken. This is my information and
I am trying to verify how to prevent it, so
that valuable foreign exchange is not lost.

1 was surprised, my hon. friend, Shri-
mati Jayaben Shah, of all the people, said
that there was black-market in newsprint.
1 should tell her that newsprint is not lifted.
now by small papers and others ; if there
was black-market, small papers would

have “lifted and sold in the black-
market.  Her complaint was also about
posters. This is true. But 1 have told

a number of times that it is not my
province, it is the province of the State. 1
must congratulate the Delhi Municipality
for having taken steps, and I hope, the
others will fall in line.

Then, Mr. Patil gaid that there are no
training facilities for journalists. 1 think,
Mr. Patil is aware of the fact that a num-
ber of colleges are there which give train-
ing in journalism. Then he said, hand-
outs...

MR. DEPUTY-SPEAKER : Is he con-
cluding ? .
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SHRI K. K. SHAH :
plaint, Sir.
time...

I bave no com-
I think, I have taken more

MR. DEPUTY-SPEAKER : [ will give
him another two minutes. If he wants to
make some concluding remarks, T will give
him a few minutes.

SHRI K. K. SHAH: Then it was
complained—I will speak without the notes
—that the hand-outs were not taken in
regional languages. This is not correct.

Then, a complaint was made by
Mr. Prakash Vir Shastri that we have been
paying to PTI and UNIL Iam glad to
tell him that, in addition to PTI and UNI,
it is under consideration that Samachar
Bharati and Hindustan Samachar also
should fall in line with the other news
agencies. That will satisfy him that every
effort is made to see that regional news
agencies are also supported.

1 take this opportunity to point out
to my hon. friends that, so far as I am
concerned, so far as my Department is
concerned,—it has pained me considerably
that allegations have been made against my
officers ; they will permit me to say that
I am one of those lucky men who have got
a nice band of officers and thatis why
such a difficult task could be so very well
dope. The bebate in the - House is an
eloquent proof of what I am saying—in
such a difficult situation, at least the mem-
bers could not be as aggressive as otherwise
they would have been.

1 take this opportunity to say : by
all means cited old of my ears, by all
means find fault with me, by all means

hold me responsible, but, please do not
hold the officers responsible ; they will lose
interest, they will lose initiative which in
my department is very high.

15 hrs,

sft ant oramhe : Hur geEmEr
MR g...
MR. DEPUTY-SPEAKER : No, If1

permit him, ten others will want to ask
questions.

ot wref woveilY @I aTfeeE &
wra-fia & A § 9w T5 T e L.
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SHRI K. K. SHAH:
the report. 1 will call him.

I have received

SHRI RANDHIR SINGH: About

Haryana...

MR. DEPUTY-SPEAKER : No, He can
take it up with the Minister later.

1 shall now put all the cut motions
together to the vote of the House.

All the cut motions were put and negatived.
MR. DEPUTY-SPEAKER : The ques-
tion is:
“That the respective sums not exceeding
the amounts shown in the fourth column
of the order paper, be granted to the
President, ro complete the sums necessary
to defray the charges that will come
in course of payment during the year
ending the 31st day of March 1969, in
respect of the heads of demands entered
in the second column thereof against
Demands Nos. 57 to 59 and 120 relating
to the Ministry of Information and
Broadcasting”'.
The motion was adopted

[The Motions for Demands for Grants which
were adopted by the Lok Sabha, are reproduced
below—Ed.]

Demand No. 57—Ministry of Information and
Broadcasting
“That a sum not exceeding
Rs. 17,46,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Ministry of lnformation and

Broadcasting®’.
Demand No. 58—Broadcasting
“That a sum not exceeding

Rs. 8,45,81,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Broadcasting’.

Demsand No. 59—Other Revenne Expenditure
of the Ministry of Information and
»Broldenmnz

“That 'a sum not
" Rs. 5,05,12,000 be granted to the Prosis

excceding
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dent to complete the sum necessary to
defray the charges which will come in
course of payment during .the year
ending the 31Ist day of March, 1969, in
respect of ‘Other Revenue Expenditure
of the Ministry of Information and
Broadcasting”.

Demand No. 120—Capital Owutlay of the
Ministry of Information and Broadcasting
“That a sum not  exceeding
Rs. 6,68,96,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31ist day of March, 1969, in
respect of ‘Capital Outlay of the Minis-
try of Information and Broadcasting™,

15,02 hrs.
Ministry of Transpert and Shipping

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting on
Demand Nos. 79 to 83 and 128 to 130
relating to the Ministry of Transport and
Shipping for which 3 hours have been
allotted.

Hon. Members present in the House
who are desirous of moving their cut
motions may send slips to the Table within
15 minutes indicating the serial numbers of
the cut motions they would like to move.

Demand No. 79—Ministry of Transport and

Shipping

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding

Rs. 1,12,31,000 be granted to the Presi-
dent to complete the sum Iy to
defray the charges which will come in
course¢ of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Muustry of Transport and
Shipping”. -

Demand No. 80—Roads

MR. DEPUTY-SPEAKER :
moved :
“That a sum not ex
Rs. 12,78,40,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in

Motion
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course of paymeni during the year
ending the 3ist day of March, 1969, in
respect of ‘Roads™.

Demand Ne. 81 —Mercantile Mariae
MR. DEPUTY-SPEAKER : Motion
moved :

“fhat a sum not exceeding
Rs. 1,98,67,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 3Ist day of March, 1969, in
respect of ‘Mercantile Marine™.

Demand No 82 —Lighthouses and Lightships
MR. DEPUTY-SPEAKER : Motion
moved :
“That a sum not exceeding
Rs. 1,16,17,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Lighthouses and Lightships’.

Demand No. 83 -Qther Revenue Expenditure
of the Miaistry of Transport and Shipping
MR. DEPUTY-SPEAKER : Motion

moved :

“That a sum not exceeding
Rs. 3,24,23,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 3ist day of March, 1969, in
respect of ‘Other Revenue Expenditure
of the Ministry of Transport and

Shipping”.
Demand No. 128—Capital Outlay on Roads
MR. DEPUTY-SPEAKER : Motion
moved :
«“That a sum nol exceeding
Rs. 34,42,32,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the vyear
ending the 31st day of March, 1969,"in
respect af ‘Capital Outlay on Roads”,
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Demand No. 129 -Capital Qutlay on Ports

MR. DEPUTY-SPEAKER :
moved :

*“That & sum not exceeding
Rs. 1,79,17,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Capital Outlay on Ports™.

Motion

Demand No. 130—Other Capital Outlay of
the Ministry of Transport and Shipping

MR. DEPUTY-SPEAKER :
moved

“That a  sum not exceeding
Rs. 2,33,05,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Other Capital Outlay of the
Ministry of Transport and Shipping".

SHRI M. R. MASANI (Rajkot) ; Mr,
Deputy-Speaker, I am sorry to have to say
that the position in regard to road trans-
port and road development, far from show-
ing any improvement, has shown a marked
deterioration, and in the last two years
this country, which was already very poor
in regard to its road system, has receded
several steps. Both qualitatively and
quantitatively, the condition of this
country's roads and the tramsport on them
is deplorable. After all these so called
efforts that have been made since the
Nagpur Plan was placed before the country
many years ago, we have 24.3 kms. of roads
per 100 square kms. of territory. This
places us squarely at the bottom of the

Motion

international list. Even our meighbouring
countries like Ceylon are not as backward
as we are.

But this is the average figure. When
we go to certain parts of the country, we
find that even this figure of 243 is mis-
leading. I was in Orissa a few days ago
presiding at a zonal meeting of those who
are interested ip road transport develop-
ment, and I found that the figure for that
State is 8 kMs. per 100 square kms. of
territory. It is a really shocking figures ;
it shows that we are still living in primitive
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tipaes so far as certain parts of our country
are concerned.

Now, official figures show that the
mileage has gane up fram 2.49 lakhs in
1951 to 5.99 lakhs.

1 think the hon. Minister himself will
be candid enpugh to admit that much of
the extra mileage is in the imagination of
the authoritles of the Government, it is not
tp be found anywhere on the land in our
country.

The surfacing is just as disgraceful.
Nowadays, for modern purposes, road sur-
face has to be 18 to 20 inches deep. The
average in Iadia is 9 to 10 inches, about
half of what it should be. The results
of this deplorable state of affairs are the
following : very low speeds and therefore
under-utilisation of the transport capacity
of the country, miserable as that is;
greater hezards for those who travel ; and
finally, higher operating costs which are
uneconomic and retard the country in every
way.

If [ may say so, the raot cause of this
is not that people do not know how to
build roads, nor how to run trucks and
buses. It is 3imply that for twenty years
since Independence the Government has
cruelly starved the roads of the resources
to which they were entitied. On the one
hand, there has been a totally inadequate
allocation of resources ; on the other hand,
the most cruel taxation. This bas resulted
in a totally misguided distortion and waste
of scarce national resources. What is more
shocking is that this has been done in the
face of a series of Reports, starting with my
own report, the Report of the Road Trans-
port Reorgapisation Committee, almost a
decade ago. My hon. friend Shri S. K.
Patil got up there, complimented me and
my colleagues, and said that every one of the
recommendations was accepted by Govern-
mept. I am sorry to say that hardly any
of them have been carried out even after
ten years.

Then there was another committes on
Transport co-ordination headed hy Mr.
Farlok 8Singh. That report is also no more
implemented than mine. Finally, there has
been another committee, the Road Trans-
part Taxstion Enquiry Committee led by
Dr. Koskar. That is op ths agvil.  Let us
hops that, for whatever little it is worth,
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its report 4t Jeast will receive slightly more
kindly comsideration from Government
than those that have gone before.

What are the facts about taxation and
investment in roads as against other forms
of transportation ? 1In 1967-68, road trans-
port contributed to the Union and State
Governments Rs. 425 crores as tax revenue
alone. The Chief Engineers had estimated
that during the five years of the Third
Plan the revenues from road transport
would be around Rs. 800 crores ; actually,
road transport contributed Rs. 1,264 crores,
an excess of 509, over the estimates. On
the other hand, the Chief Engineers had esti-
mated an outlay during the Third Plan of
Rs. 59 crores. What did the roads get ?
Only Rs. 45.95 crores—229, less.  This was
the scurvy treatment that the roads received
during the five years before my hon. friend
took charge of this Ministry.

Let us see what the corresponding
contribution and investment in the railways
is. During the Third Plan the railways’
contribution was Rs. 508.74 crores, but the
investment was Rs. 1,637.56 crores. What
is one to think of this crying injustice—
that the sector of our economy that gives
you bumper dividends you starve ; you
bleed it and you take away that blood and
infuse it in to a sector that is makinga
comparatively minor contribution or a loss.

For the Fourth Plan, the draft said that
road transports’ annual outlay should be at
Rs. 152 crores. Even that miserable amount
has not been invested. The actual figure
for 1967-68 was only Rs. 90.32 crores.

Let us remember that the roads demand
no foreign exchange. It is one industiry
and the one service where no foreign
exchange is involved, as against the rail-
ways which have been eating up, next only
to Hindustan Steel, the largest amount of
foreign exchange.

Now, in case it is suggested that the
funds are not there—a reply that no doubt
the Finance Minister must have been giving
to my unfortunate friend opposite—let me
tell him that this is a big lie that does not
have to be accepted. The funds are there,

THE MINISTER OF TRANSPORT
AND SHIPPING (DR, V. K.R,V, RAO);
Whers 7
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SHRI M. R. MASANI: With the
Finance Ministry and the Government ; in
the country. But they are being diverted
and they are being wasted. They have been
wasted on the railways among other things ;
they have not used the funds but have just
let them stagnate unused, buried in rails
and other equipment which have not served
any purpose.

This is not a personnal point of view.
1 shall read from the 22nd Report of the
Public Accounts Committee which 1 pre-
sented to this House on the 1st of April,
a few days back. I shall read only three
or four sentences from the conclusion. 1
am trying to arm my hon. friend so that
he may pick up a lirtle more drive, a little
more strength and a little more courage. He
needs political courage to argue his point of
view. This is what the Report points out :

“...the planning of rail transport
during Third Plan period was unrealis-
tic in that it was not closely related to
actual  requirements. Against an
estimated increase of 93 million tonnes
in the level of goods traffic during the
Third Plan period, the actual increase
was only of 47 million tonnes, represent-
ing a shortfall of about 50 per cent. On
the other hand, the financial outlay for
the Third Plan turned out to be Rs.
1,686 crores, representing an increase
of 27 ver cent over the investment of
Rs. 1,325 crores contemplated in the
plan.”

This is the nature of the planning. The
figure of invesiment goes awry and so does
the figure of tralffic that is supposed to be
carried. So my Committee came to the
conclusion that :

“With all this heavy investment the
capital-at-charge of the Railways
increased from Rs. 1,521 crores to Rs.
2,680 crores, representing an increase
of 76 per cent during the Third Five
year Plan period. The overcapitalisa-
tation of the Railways during the
period has not only affected their finan-
cial working but unnecessarily distorted
the budget and burdened the tax payer.
It has also disturbed the entire pattern
of investment and dcvelopment of the
economy in that scarce resources includ-
ing ‘valuable foreign exchange were
plocked in rail programmes which could

APRIL 17, 1968

Trans. and Shiping) . 1194

otherwise have been put to more pro-
ductive use.”

as, for instance, in building roads, or cars
or trucks to be manufactured, and so on.

This is the picture, The taxation on
roads has gone on smow-balling, In the
1950s, it was harsh, and in the 1960s, it can
fairly be called crippling. According to
the Indian Roads and Transport Develop-
ment Association, an expert body, the tax
clement in commercial vehicles grosses up
to over 50 per cent of the ex-factory price.
When we buy our cars and grumble, let us
remember that more than half of that price
does not go to the man who produces the
truck or the bus or the car but it is invested
in railways and plants -like Bokaro and
other wasteful projects which are a drain
on this country’s resources.

Of the basic operational cost of running
road transport, taxes account for 55.6 per
cent— petrol, road tax and so on. On the
other hand, according to the Keskar
Committee, the freight on roads has not
been Tising correspondingly and in spite
of all this the incidence of this extra bur-
den of taxation is being borne by the
industry. But the shocking fact is this.
Per ton of goods carried, the tax incidence
—on roads—only the tax—exceeds the
entire cost of carrying the goods over the
railways. One element of it—the tax on
road transporiation —exceeds the entire
cost of carrying those goods on the rails.
This shows the very great superiority of
road transport in every respect.

The Keskar Committee’s report has
not come up for discussion in this House
and, judging by the busy session we are
having, I cannot see any hope of its coming
up this session. 1 shall, therefore, read a
couple of sentences from the conclusions
of the Keskar Committce. The major one
is this : “That the tax element in the cost
of operation has become a definite dis-
incentive to the healthy development of
road transport.” It is put very mildly;
it is put more mildly than what I have
been saying a little more assertively
just now. So, the Keskar Committee
has urged some relief where 1 ‘would
have thought that the recommendation
should have been a very substantial
measure of relief. This is understandable,
becayss that Committee was packed with
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Secretaries of the Union Government and
the State Governmsnts and one does not
expect a vested interest like that to come
out with anything radical or revolutionary.
But it does point out that due to the
inferior surface to which I referred earlier,
the additional cost of operating transport
in our country is estimated to be Rs. 727
crores from 1966 to 1971. That is why
we always say that a country has to pay
for roads, whether it has them or not.
But it pays more for the roads it does not
have,

Because of this packing of the commi-
ttee with officials, it became necessary for
two non-officials on the committee, Dr.
Antia and Mr. Kundan Lal, to advocate
specific measures, which the Report, for
the sake of unanimity, was too timid to
think about. The specific suggestions made
by the more understanding members of the
Committee and the freer ones are the
following : Relief in excise on commer-
-cia) vehicles. In fact, they advocate that
the excise duty on commercial vehicles
should be abolished altogether. 2. Scaling
down of excise on diesel, which has been
goindg up every year. 3. Abotition of
double excise on original equipment tyres.
If these three modest recommendations of
the Keskar. Committee appointed by
Government are carried out, vou will get
such a spurt of development of transport
in our country that you would realise what
we have been missing for the last Twenty
years.

My comments on the Committee's find-
ings therefore are that the finding that. taxa-
tion has become a disincentive to the growth
of transport in the country. 1 also welcome
their recommendation for activising the
Inter-State Transpert Commission. That
Commission, unfortunately, has been ham-
strung by various restrictions placed on
its freedom of action. The result is, that
it has not been able to do the task for
which it was created many years ago, yiz.,
to promote inter-State transport along the
road system of our country.

But there is one recommendation which
1 think should be given the go-by, thatis
the one for setting up another Standing
Expert Advisory Committee, which I think
is pointless. We krow what needs to be
dope. Even the Minister knows what
needs to be done. It is not expert advice
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that is lacking ; what is lacking is a desire
to be fair to road transport and the shed-
ding of the doctrinnaire bias and pre-
judice that, because the Government ef
India owns the railways which have been
a bottomless sink for our capital, we must
g0 on pouring good money after bad and
that, because road transport is not owned
by Government, we must treat it in a
step-motherly fashion. I do not think any
expert committee is needed. '

The Minister is intelligent and knows
the answers. The question is whether he
has the political toughness to put across
his point of view. I would strongly com-
mend to him that, if he wants to perform
any service to the country while he is still
in Government, he has the most wonderful
opportunity. With the least effort, he can
show the greatest result, provided he can
pick up enough courage, provided he stops
tilting at other windmilis and devotes him-
seif to attack the biggest lobby and the
biggest vested interest in the country. The
Railway Board is the biggest State Capita-
list monopolist in this country. It has
been fleecing the country and taking away
money which it has no right to do. For
twenty long years, we have beemn bled by
the Railways quite unnecessarily. This
empire-building has gone on. Is the
Minister strong enough to stand up against
this biggest vested interest or is he going
to tilt at imaginary windmills that do not
exist ? This is the challange I put to him
and I hope he will answer it in his reply.

SHRI NARENDRA SINGH MAHIDA
(Anand) : Sir, Indian shipping has a very
vital role to play in our commerce. Before
coming to the subject, I would like to
draw the attention of the  House to the
fact that shipping is not new to this land.
Even in Vedas there is mention of our art
of shipping and voyages to foreign lands.
It was the great Kautilya who had very
wisely mentioned the art of shipping in his
Artha Shastra too. The great . Alexander
who came to India went to Macedonia in
ships built by India. Very recently, a
naval dock was unearthed at Lotmal in
Gujrat, the yard’s- dimensions being 710
feet by 120 feet.

All this shows that India is not new to
the shipping industry. Later on, during
the Moghul Period, even the great Akbar
in his famous Aicen-e- Akbary has mentioned



t19¥ D.G. (Min. of

[Shri Narendra Singh Mahida)

about 40,000 vessels in Indus river alone.
This shows the size and growth of shipping
in India.

Coming to recent times of the East
India Company, many ships which fought
the battle for Britain including the great
Battle of Trafalgar, were ships built in
India. The House of Wadias in Bombay
had built about 352 ships for the East
India Company. Even the Sultan of Turky
had formed that it was cheaper for him to
build ships at Dacca in India than in
Alexandra. This shows that till the 18th
century we were foremost in the shipping
world and it was only after the advent of
mechanically manned ships that we
lagged behind in the new world of ship-
ping.

It was oniy after 1919 that the Indian
shipping industry began its progress and a
great part was played by the Scindias in
that the first ship Liberty went from India
to England in 1919. That we have béen
celebrating on the National Maritisse Day.
So our history begins from very recent
times, from 1920. :

Coming to 1947, we owned a tonnage
of about 1,92,000 GRT. In recent times
we have increased it to about two million
GRT. That stride has to be continued.

The great trouble now in developing
our shipping industry-is the paucity of
foreign exchange. Our worthy Minister
has envisaged a target of about five million
GRT by the end of the Fourth Plan. It
is a very worthy target. 1 would like to
quote here from a note that I have with
me where it is 3aid :

“The cost structure of Indian ship-
ping is very competitive. In fact, it
has been acknowledged that Indian
shipping is more efficient and economic
than shipping in most of the maritime
countries in the world. In fact, Dr.
Sturney, a noted British shipping econo-
mist, has stated that in 50 years’ time
India wiil have one of the largest flects
simply because she is the most compe-
titive country costwise of the maritime
countries in the world.”

Keeping this in mind we should now con-
centrate on how to earn foreign ex-
change. This is the only industry where
you start earping foreign exchange from
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the beginning itself. The moment a ship
comes from foreign land here or when we
carry some cargo from here to foreign
lands we begin to earn foreign exchange.
No industry in India can earn that awch
foreign éxchange which this shipping indus-
try does. Weeam about Rs. 55 crores a
year in foreign exchange.

But the difficulty in buying ships is
obtaining credit. We used to have
Japanese credit facilities. That is not now
available. Even U. K. and West Germany
are offering us short-term credits but they
are not suitable to us.

1 have a letter from a représentative of
the Japanese firm. It is good news and I
will pass it on to the Minister. Theéy are
offering us deferred payment of eight to
ten years.

So, if Japan offers us this facility, we
can develop our industry to the extent we
want. The only country which is accept-
ing rupee payment is Yugoslavia, a small
pation which has deveioped very fast after
the war, If Yugoslavia and Bulgaria can
offer ships, India with its size should be
able to do much better. That is why we
have decided to develop a second shipyard
at Cochin. I would requést the Minister
to press upon the Government to spend
more money on the Cochin shipyard. Un-
less we carry our owm goods to foreigm
countries or foreign goods to our country,
we cannot earn much.

Our target of attaining self-sufficiency
will not be possible because we are think-
ing of spending only Rs. 267 crores during
the Fourth Plan while the freight that we
paid in 1966-67 alone came to Rs. 116
crores. Probably we are spending more
than what we are earning. This will be a
losing trade unless we concentrate onm
building more ships.

Ship-building requirés mhachines also.
Untess we build our own machines, it will
be difficult to build ships. Both hive to
go side by side. 1 at véry happy to kiidw
that the great concern MANN is thittking
of having a collaboration firm for starting
the maaufacture of marine engines in Indih.
Unless  ship-building and buikding of
mxarine engine are co-ortlinated we will not
be able to have sufficient ships to cope
with the world trade.
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Shipping world is a conservative world.
1t is not easy to enter into that trade. The
Conference System is a very tight ofie. We
have noticed oaly recently in the UNCTAD
conference that the undeveloped countries
could not impress upon the developed
countries to spénd more on shipping.

We must iearn from small countries
like Norway and Sweden and Greece.
Norway has such a chartering system of
ships with so much details that one Nor=
wegian representative who attended the
UNCTAD  conferenct informed me, that
threir ships which are in the ship-building
yards, they can sell them now to be
delivered after 8 years, bécause their charter-
ing system is 8o perfect. They can make
calculations and sell ships so much in
advance. So, we have & lot to learh Trom
these small countries as te how they have
developed their shipping.

We have a Shipping Development Fund
Committee in our country. BSince this
Committee requires more rupee funds, 1
would earnestly request the Finance Minis-
ter to put more funds at the disposal of
this Committee so that the development
of shipping may not be retarded.

1 am veéry happy that oor Menister
iavited a National Conference some time
back on shipping ship-builders and ports to
see how we can dévelop our shipping. It
is & laidabie objective. I must cobgratu-
late Professor Rao for his valuable contri-
bution to the shipping world. This is the
first timre in ¥ndia that he has high-lighted
the need for coordinated effort and I am
quite sure that the Minister, with his
energy, push and laudable thinking, will
put aH our schémés ifito action,

1 only want the House to press upon
the Minister of Finance to give us more
funds, because when we met the Fihance
MHnister he said that food is more impoftaat
than shipping. If the Finance Minister
were here I would have said that to bring
food ‘from foreign countries we want ships.
The percentage of goods carried by our
ships is only 13 to f49,. Nommally, a com-
pihy <cafries 40 to 50 per cent of its trade
u@der its flag. But we have reached only
a figure of 13 to 14 per cent, which is not
mach. Eveh to carry our food ffom foreigh
countries we need more ships.

To have more ships we must have a
little money at our disposal.
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SHR1 PILOO MODY (Godhma) : Aad
more ministers.

SHRI NARENDRA SINGH MAHIDA:
1 would press upon the Minister of Finance
to give us More finances. The House
should also assist us because, after all, the
prosperity of the country depends on trade
and trade is always on export. Trade is
never developed by imports alone. So,
in order to export we must have more
ships. Unless we export the country will
not prosper. So, my huinble request to
atl the Members is to see that we déevelop
our export industry and when we develop
our export indostry we must have more
ships to send our goods to foreign
countries.

{ again request all the Members here,
because Dethi is far off from the sea, to
know anhd learn more about shipping. Unless
we become a seafaring nation we will not
become powerful. We have very large
seas around our peninsula—the Bay of
Bengal, the Arabian Sea in the Indian
Ocvan. Unless we conceatrate on our
shipping, we will not be able to prosper
as we desire.

1 thank you for giving me an opportu-
nity and [ wish our shipping industry &
very happy and useful time. I support the
Demands of the Ministry.
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T37 w-3few & 99 & fau {few o
grar =gy W% 33 i & fa o=
frafur sRfvw wiw| ¥ w few
T=iifrator F19 Tar g §Y 39 § e
#Y 9T qg TG AL FH1 ¢ ) fow q@
g gede § M AR A ¥ 3y w@
TFT 7 qaeary § 9 & wew  ofcms
w1 FTR agfad fawe § ot yee Y
WEEAT W YA A s g™
w1 g egrT 37 =ufed |

X 481 9Y qo9g I E T oFTH
ww ¥ 9 & 1 s wvg afz gw O
A T ®L, AT qAT aA T Ay
IW § AT ST EA, FW O wW O
S9N IG Y SAET BT ERM L EW
I fhImm e As g, fog
gt Wt ox g AR gfeat Al aw
&1 azara & foit § ¥ Quww o & o
g1 g8 @ & wywa —wew wEw ¥
Wi ¥ Adeg A W T amn
TR AT R, WX FE W QW g
Ry E Mol g 7 = & o
HVEX FIHR T2 gL E AT W ST A
frata & <@ &, forw &1 wfon g &
tframaF A § 0L 0 A S

ToUY 9T OF g ¥ g@A g AE
T qmar #1

15.3S hrs.

{Shri C. K. Bhattacharyya in the Chair}

ag @Y § an @ T o e
= famer o W § ) & = wh A
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TR g ¥ a9 | ggf o wrE A
famre Y ar, foa® wreaw § FYE gree
TR TG FY FAT T GF | @ wfoATE
aga ¥ eari ax XA ¥ wnd &, @ AR
FmFaR Y TFRE R R
T ) g g gl W AR @A
Y sqr T IR 2

<\t ar— SATRTAT g X@H § Hrav
g g A §, ¥ wEd Ao
ol ¥, o weoes ofe & wEi
ER ey g E, W § ey
S #) 4t ¥ Ty ¥ wfeg Wt
i gwe A W e

A mEd F AT AT Y AE WA F

TR Y arsqr® F IO A AT I,
AT F TAA F &7 ST F AT AT
=nfed

e ag e & fF X oW
oy Y W §, ¥ § g% W e
Afw @ g W F@ E oA
S T AT A # JgE R AW
FOIE qm N ofew TEE A
Agg QA1 & ITH & fear sar €
79 fay qmm 1 g9 X A @
w1fed |

wHw g ¥ ak §
feeft ¥ WY+ & fay o W s AT
o gz & o &, Ay AAwaefawET §
frerdY & o< 31 Wit ®Y & @ A
2 ey feafr % e W & FW AT AW
wért & Frg s feer o,
¥ g O WA € gEedr s o
R FEFT Ave ag T & fF Fwee
fred e yar g w ¥ R
Y qar i w19 & fa¥r far o &
w & ofs &9 40 ¥ o sy W,
ANamafer? F ¥ 3q A FOYIH
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TOF et s, afgm O Y W ¥
¥ W AE 3T g | oW
T g Qe fragg @ W I
T I § AT g a7 T oW it @
wr &1 ¥ gwe & fF oo AT A
¥ Aga I & a9 gy U smwmEw
Tré 97 fow 3 fir frwfw & @ W=
IF TR 997 @ |

wF 9 F 917 § ol s & wow
a1 fearr arzar g1 9@ FR q oAy
FTRIMT @ Aot & oY @
9gw 99 AT A1 G gE T famr
ST & q97 S QT qUsma o fafw
ar gfear it &, s oA @y fewr S
&\ T ag §n § 5 Qe @Y & oot
s r i guadi @
v grragtfres § w3 a9
fafrr Nt ad, Fwafs e F o &
arg-arg TRT g @k | fafwe adg A
/7 ¥ 95 yrafasar &4 9ifgd, 9@ ¥
1T A qAE =i

TA(T 7E1Ed, 79 99 Vo T q{H
q o ey famr a1 fad oG g7 a1
fF 50 FqT wY i vk FTAEE AT
g TE ¥ g9 AR Iw Ay @y A
R g frewd Y o A
wirera e frar o &1 5@ ¥ gsEee
Fer iy gl &, @ M #E aEerd
gRagi et ) F o s § fFag
Iq AT BT Fog T ToT AT FA ATEH
gR AU T W GER T OF WA fag
qm ) 39 sfade 3w F AT 93
w1 gy TEed ¥ 1 g A gw AWy £ -
Wi Wz ey e, 5y
T A ) TF I qOAL AN @A
arfigd, 9w 7t wfew § wfw o= &
aifed, e A A ¥ o7 el & T
fpre ®< g4 a1 ggt Ao qared i
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THTAT § S9Weq §, gt qrETany € syaer
N aw |

weg wEw § aTH Y Fer FH—
T W AW 37 937 I &1 2veE-
T qqT TREE@E A ¥ O wesy
F1 FET F4 §, @ AW god =w
T N wETEaT ¥

=t AT " (W) ¢ Nl
wEIRY, WY AT A% Sgraee 8
femrem & v ¥ 5 AT gEEdl
IR AR @ i sw 2
TR W ¥ st # frafg aga wA 8
gfE ofe ¥, amaie i ¥ ok
AT F TIXY FuT AW ¥ SR W
efie & i wgril w1 @A wearamEw &
woeg 39y ¥ ag Wi & o wm ey &
FTO FEST ¥ ST Agd FW g9 @
fFTmT I g adt s F 0P R &
fratfar % &Y grf #3% WA AR § T
sEl B g Y AT g faw
Fg R AWM A ww N T gE i
Zad fa3ml § weq ST A gNET AT
qaT wTE § T q¥r faA s #+v 4
afs @R T® ¥UY g g ar &
FEwdaT § gNT Tg G9T 9 gFaT o7
7 AR 2w & ffor & &1 & o7 gy
a1 | gEfaY JEOET T ) dEq <@r
T 2 50 rE I T, 9% OF I § Afew
Ig¥ oot A Tfgd | 3w N € v
w1 AW w0 e feaen e

o @O T aTF ¥ gy 9y
oy 21 fae T TR F ww=w A9
arfeat At § st ST wAR A @
ot Yot FR ¥ Bl W N gon
F forg a5 ¥ qIaTAT T AT AR oF
w7 ¥ g @ 75 gieargdw qfey
FT Y9G TEATT DT | W @A
wgwar & f WX R E Pl ey
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[« wcta =hvaw |
A gEEsT g af &) @FAa®
v fer2oewd @ fewd w
AW ¥ FTOY yaed fRAT AT, wRT 9E7 @
w~ fear T oy fex o gw AWM R
qg® 1 It araeaEar ) I98 qW
A A TS § 1 g ey 2 f
FfAidsarst ¥ ki § a1 wiEy
W FEt F A fmft 7 fRR g
] AT 9T T ¥ Afew autwg # a3
*€ ggd 1 gva &) & WX aEl §
faeger gz o &1 #aifs Y ERER
IW AT gAefea gAYE ¥ ey aEw
I § R wafad o o ¥ T e
AN E gy gER A § ¥ A
F¥ ) wx gwh § TEfvg ¥ W g
Ty Y wir < § UG W TR
T & fr ZwTe ara WY qar €T & AT
wawryFE e & fgy 20 at
¥ @awC gq 62 % 9w wEm A gl
W o waw fRT guTe 3§ @ewy
o wzfuga agg w3 o § | AR WS
wreT w fger, Tk § 36T TR A
AT A} oPT @A § IAH g 6
T & wgfawr §)

FET & § gare A3-qE AN wgT
# & 1 FerTary, aftaT, e, aaErd
iz sa@ AT A T 1 g AW OE
aifkF 2w ¥ 1 37 AT e o AT W]
arey o qrare ¥ Y &7 qrET™THR @A
2 yfwr arfredt #Y 37 AT oY aw
o ® o oyfew w2 1T T
A gy weay Syt st SEE AW @ WR
Hrg it & nfafer arfer aam @
e ¥ Wity Sy e gere awE A
daT guT &, FAEY gfawr € e &, &
U i egr Ay gy &, wEl 7 WY
¥ ¢ g7 ¥ AT I AR TP W2y
w2 wr mew &) wafeR o frem
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f& o7 agrt @, At ehie ¥
AR g efie & @ a9 *
faaiw Y a7 & wfos smawger & aife
B9 AT A UF % |

FATE 30 W AT IO WE A qo
o Jzrowar ¥ JwEL aw g W fE
T g0 ¥ TN A ad g Afew
JEFT O I57 @49 § ) 5T qF) G9F
T ORWH AR A Ad T T|WASH
Tge wEegnl Y 1 FEIR SR MWW A
WY 7g sgw wTat 2 1 2R Ay § TR waey
T T we @Y Y, T wew AW
O T OF g9 I§T AT g AfPT G
FTCFT SOV SERT WL AG war &
Id BT @I T IGFR Y IE@F
T G W Wi w99 I qE
et & 5 pIt e T T @1 gafag
xo woarE A AT Fw AR e @
goq@yNiamg tfragem R

gae g & AR S gAry gadt oo

o A3 & I&F T FW FY Fed!
F I

% T gW F Fas war
fir qeet o< @0 dwadla Ay § 9
W FAT T AT A AESIR I T
Y ar oY ¢ ¥R B F o qwy =y
Fear &, A FF w@Ts, FTYE, WX iR
Y g @, qgl WO RO 3T
T o Ao gy o gEY avae A
s ey g fs oWl @
o aos A s oA Y fer o,
TR G e A g TR T TRy
i o ¥ & weag A e g,
gt TN T F I uA T W
faafar ag &y awr | ure o § r ga
2w ¥ afed} wr o sror ey g & Wy
T F T 9T A 53 T o g
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# | it AR FEET A gl ¥ AR F
f e ¢ fe adt It afedl T
9F qATH T AR TR TR TR T
T A9 rar & | el A AT §
& =5 ¥ I A a9-a@ Al § A W),
RS 70 T FE § AR F L@ A
AT WATT [T AR ATF | G H
S ¥F a3 IO T 9T |

e wiafas 9% 98 MR s §
& Ty aawe faet & o= o Ho
o FT QT JWAT § | TZ TWAT ITT TR
% PR gty FAT 40 IR G L
Az auET 98 © § affm g W g
g Sty T I wwag ™
W g FT g9 91, a9 @ @ Y, @
oy s WY & safw agt o sAEw v
TS TATE | M A A qF
w@rs 7% § F9 gavheal &1 38y o
fergaY ox I we ¥ @ § Frd owh-
&=y Wt 0 & | T Rreag Awew F
R W ot g sefaw ¥ & em
T § gqY #7 waey Ifaw w0 @Ar
aifed | s AR qwg W R faeelt
Frfi T ae g i e A&t fre &
a1z @ 78wt 9t §, A AW ¥ q5
a1 § & vaT 99 &, agi A Kawd
g gt & 1| g g Towry fRet
&7 gwhr & fir 7t 9% T A argRE
¥ N gy O i w1 v A e A
i g v ¥ fRe 3
¥ qE TR A F1 AF gEE F | IR
wa e gl & fd e #T a8 W
FEY 98N TSI Y T6@ FT FwT FAT
wrfed |

o are AR W FAr & 1 e At
yeaRe @ E fe gy O ST qW
y gurt fax A § st A A A
wga fo § 0 & 9w 1€ fadw wgw
721 ¢ wfer gt dw Ay Ao o
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g wgfias ag andt & qem # afe &
gATR qgi VST HT AT FAEET & |
Tofed AU wAwre @ e & IR
W wF F N o AT Fewi
w3 3% fEwr A& arfs W 3@ 7
T TAL Y IWT AT G |

I9 3 qI9-919 @ K AT aE,
MRS TR i §ag N ow wE
¥ g WE GF AF QT F g 9% |
T 7 ga 1 gfe § Y oz qeww
fega @@, A F §HW T w4
AT TN IRAT T Y IIT ATHRED-
TR AN Y ¥R gRowd fau
vt Ry difRmssn TR @
T AT A AFAT I § W F A
FEH AW AT I FT A FEH W
i &3 1 F@ F 7gA ¥ faerg W)
et Y FE Yy e X @ a0F ¥ 2w
# 19 oF 939 &1 9 @ fawr § 9T
gt ofx & wmar § &1 oy Fafes awhed
5 g 71 23w awfe 3fe § g A
Wt 2fee & gefirs QT+ sTwfE wfy
A o wpfew amng O sEeq F
graT TE ¥ 1 Wi s 1 W g
F fag gov) A=W N weww  wrETEE
T AU g wgga ¥ fadqm 2 fr afe
T g & 3w gfe @, &, T AR
st 7 9= e § oy 3w agfe
et ¥ @) 9% A9 § AT Y sqEedy
AT #T WX a6 @9 § ;T whew
y afyw ggw &1 3w ¥ famiwg &9
IRET |

SHR] KAMALANATHAN (Krishna-
girj) : Mr. Chairman, at the outset, I have
to remark the allocations made for this
Ministry appear to be very meagre to cope
with the present-day needs of roads and
shipping traffic. In spite of the huge
revenue collected through road transport,
Government still appear to be thinking
in the same old orthodox manper, namely,
the deve)ogm_en; of road commupijcationy
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is of secondary importance. In any talk
or proposal for pruning government
expenditure due to financial stringency, the
axe never fails to fall on road and road
transport development grant.

Many of the proposals made by the
Government of India are yet to start.
With particular reference to my State,
Tamil Nad, I want to present the follow-
ing facts for the consideration of the
Minister in charge of Transport and
Shipping.

During the last 15 years, the Govern-
ment of Madras have been pressing for the
construction of an East Coast Road con-
necting Madras with Cape Comerin along
the coast in continuation of National
Highway No. 5 which terminates at
Madras. In 1965 the State Government
had forwarded a preliminary estimate for
Rs. 14 crores for the project. The total
length of the proposed road is 450 miles.
The. State Government requested the
Government of India to put this road in
conformity with national highway stan-
dards. In spite of the best efforts made
by the State Government, the Government
of India appear to be thinking in a diffe-
rent way. It appears the Government of
India are not willing to take up this pro-
ject on the ground that this road runs
almost parallel to the existing National
Highway No. 45. 1 am strongly of the
opinion that this contention of the Govern-~
ment of India is not correct. Of course,
for a very short length upto Villupuram
it runs parallel to National Highway No. 45,
but after that point the existing National
Highway No. 45 runs interior, far away
from the coast.

Every year, as a regular feature, the
east coast road of Madras is affected by
cyclones in the month of October and
November resulting in complete break-
down of the communication facilities.
Therefore, an all-weather road is very
essential to alleviate the sufferings of the
people living in the coastal belt.

Moreover, the proposed coastal road
will connect the harbours of Madras,
Nagapattinam and Tuticorin and will serve
the most backward area of Ramanatha-
puram District and will help moving the
sea produces to the marketing centres,
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It is really surprising to note that the
Government of India considers a gravel
road in this area as a road. [ donot
know how for this gravel road will serve
the people in the area during the monsoon
period. I request the hon. Minister kindly
not to repeat the note put up by his
office.

1 can quote several instances where the
Goverpnient of India have financed the
construction of roads which are parallel to
national highways. I should not be mis-
understood as being against them.

MR. CHAIRMAN :
the hon. member’s time.
takes up his own point.

That will take
It is better he

SHRI KAMALANATHAN - While I
agree with these proposals, the Govern-
ment of India must also consider the East
Coast Road for economic considerations
to develop the backward area, by taking
up the project under the Inter-state Eco-
nomic Development Scheme.

Yet another pro ject banging on un-
decided for the last several years is the
construction of a road bridge, the Pamban
Bridge, connecting Rameshwaram islands
and the mainland of India. While inaugu-
rating the Tuticorin Harbour Project, our
late beloved Prime Minister had stressed
the importance of the road project to
Rameshwaram, but after his death I under-
stand this project has been given low
priority.

While commenting on allotments made
to Tamil Nad Government in respect of
grants controlled by this Ministry, I
regret very much to point out that the
allotments made during 1967-68 are very
meagre. Initially they have given Rs, 4
lakhs and subsequently they raised it to
Rs. 5.lakhs. Government may. say. there
are no works and so the allotment was
not given, but who asked them not to take
up the execution o certain projects sanc-
tioned by the Government of India, Is it
not a fact that the construction of the
overbridge near Tambaram on National
Highway No. 45 sanctioned by the Govern-
ment of India in 1966 because of the
pressure of the Government of Madras
was deferred by an order of the Government
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of India ? Isit also not a fact that a
bridge on National Highway No. 5 near
Madras sanctioned by the Government of
India was not taken up for execution for
want of clearance from the Government
of India ? There is no use of sanctioning
it on paper and not executing it. The
allotments given to Tamil Nad in respect of
E & I and CRF (ordinary) Reserve schemes
arg very poor, and I am forced to believe
that the reason for the poor allotment and
and resistance offered by the Government
of India in sanctioning the projects is due
to the existence of a non-Congres Govern-
ment in Madras State.

I have been hearing about the Sethu-
samudram project for the last several
years, but no tangiblc results have yet
come up on the horizon. I understand
that the detailed investigation of the project
taken up in 1965 has been completed but the
project report has not yet been finalised.
This project is being postponed or delayed
indefinitely, and this kind of delay in taking
decisions will create doubts in the minds of
the people about the sincerity of the
Government. So, 1 request that the pro-
jcet may be taken up at least during the
Fourth Plan.

Finally, while thanking the Government
for giving the green signal for the Tuticorin
Harbour Project, I have to express my
disappointment because of the poor allot-
meant made for the project in the current
year’s budget. At this rate of allotment,
I fear the project may drag on for several
years, For the early completion of this
project, J request the Minister to again
review the allotment made and see that
some more allotment is given to this
important project.

1 am glad to know that the Minister
is taking keen interest in the development
of rural road. From my experience and
as a membzr representing Krishnagiri
constituency, mostly consisting of back-
ward hill area where the rural population
are hot having the basic amenity of road
[ ication, I request the hon. Minis-
ter to include some of the projects in
Tamil Nad in Dharmapuri District under
the project for improvement of national
roads.

16.00 hrs.

MR. CHAIRMAN: 1 have an
announcement about the cut motions. Hon.
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Members may now move the cut motions to
Demands for Grants relating to the Minis-
try of Transport and Shipping, subject to
their being otherwise admissible.

SHRI Y. S. KUSHWAH (Bhind): I
beg to move

That the Demand under the head
Mercantile Marine be reduced by Rs. 100,

[Failure to develop mercantile marine
to meet the requirements of the country
(35)]

SHRI RAMAVATAR SHASTRI
(Patna) : I beg to move
That the Demand under the head

Ministry of Transport and Shipping be
reduced by Rs. 100.

[Failure to effect economy in the
departmental expenditure (36)].
That the Demand under the head

Ministry of Transport and Shipping be
reduced by Rs. 100.

[Failure to reduce
secretaries (37)]

That the Demand under the head
Ministry of Transport and Shipping be
reduced by Rs. 100.

[Failure to increase the amenities given
to class 1II and class IV employees (38)]. -

That the Demand under the head
Ministry of Transport and Shipping be
reduced by Rs. 100.

[Failure to check the misuse of staff
cars (39)]

That the Demand under
Roads be reduced by Rs. 100.

[Need to augment the Central Road
Fund (42)]

That the demand under the head Roads
be reduced by Rs. 100.

{Failure to intensify the construction of
central roads {43)]

That the Demand under the head Roads
be reduced by Rs. 100.

{Need for expansion of the central high-
ways (44)]

That the demand under the head Roads
be reduced by Rs. 100.

{Failure in spreading the net work
of central highways in all the corners of
the country (45)]

the pumber of

the head
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That the demand under the head Roads
be reduced by Rs. 100.

[Failure to pay special attention to-
wards repairs of national highways (46)]

That the dematid under the head Roads
be reduced by Rs. 100.

{Failure to pay adequate attention to-
wards construction of border roads (47)]

That the demand under the head Roads
be reduced by Rs. 100.

[Need to extend the construction work
of border roads to strengthen the defence
arrangement of the country (48)]

That the demand Under the head Roads
be reduced by Rs. 100,

[Need to pay utmost attention towards
the maintenance of border roads (49)]

That the Demand under the Kiead Roads
be reduced by Rs. 100,

[Failure to pay adequate attention to-
wards maintenance of national highwiys
(50)]

That the Demand under the head Roads
be reduced by Rs. 100,

[Failure to pay adequate attention to-
wards devélopment of roads (51)]

That the demand under the head Roads
be reduced by Rs. 100.

{Need to speed up the work of con-
structing approach roads of national high-
ways (52)]

That the demand under the head Roads
be reduced by ‘Rs. 100.

[Failure to sanction new works relating
to national highways (53)]

That the Demand under the Head
Roads be reduced by Rs. 100.

‘LFailurc to grant adequate funds for the
deveélopment of national highways (541

That the Demand under the Head Roads
be reduced by Rs. 100.

{Failure to pay maximum attention to
construct lateral roads (55)]

That the Demand under the Head
Roads be reduced by Rs. 100.

[Failure to provide funds for the ex-
tension of inter-state roads (56)]

That the Demand under the Head Roads
be reduced by Rs. 100.

[Need to further extend the inter-state
roads (57)]
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That the Demand under the Head Roads
be reduced by Rs. 100.

[Failure in preparing a scheme for con-
structing a bridge over Ganga at Patna
(580

That the Demand under the Head Roads
be reduced by Rs. 100.

{Need to construct a bridge over Ganga
at Patna to connect North and South ‘Bihar
(591

That the Demand under the Head Roads
be reduced by Rs. 100.

[Need to construct a bridge over Ganga
at Buxar (60)]

That the Demand under the Head Roads
be reduced by Rs. 100.

[Failure to -grant more funds to States
from Central Road Fund (61)]

That the Démand -under
Robdds be teduced by Rs. 100.

[Need to give more grant to Statds for
road building works from Centril Roall
Fund {62)]

That the Demand under the Head Roads
be reduced by Rs. 100.

[Need to increase the allocation of
Rs. 400 lakhs in the Fourth Plan to States
from Central Road Fund for road building
works in States (63)]

That the Démand under thie Head Roads
be reduced by Rs. 100.

{Need to icrease the
Rs. 19 crores on building
five years ending in 1970-7 1
Road Fund allocation (64)]

That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 100. )

fUmsatisfactory transport arrangements
for Haj piigrim (65)]

‘That'the Demand ‘under the Head-Mer
cantile Marine be reduced by Rs. 100.

[Need to step up maritithe'trade (66)]

That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 100.

fFailure to devalop 'mino; ports (67}]
That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 100.

the Head

allocation of
works for the
under 'Central

[Failure to check thefts at ports: (68)}
That the Demand under the Head ‘Mer-

-cantile Marine be reduced by Rs. 100,
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[Failure to improve unsatisfactory
arrangements at ports (69)]

That the Demand under the Head Mer-
caftile Marime be reduced by Rs. 100

[Need for early completioa of develop-
ment work of major ports (70)]

That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 100

[Faiture to build merchast mavy satis-
factorily (71)]

That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 160.

[Failure to make the coumry self-de-
pendent in berding merchust mavy (72)]

MR. 'CHATRMAN ; The cut movions
are also now before the Howse.

ot geygdr gare (WESER)
garfy weiey, & 7 wdaw w1 A
& & ey # s Redvedm A el
o g § e ey o A orlw Wi
gew o W FRI A WA
a1 wweag A8 ) aw ¥ ofen HAE X
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At FY grET T w@r B W W
YT Iy & o B A ¥ aMAE Q@
T §eF afeqes Ty N e 7 OFW
W ey Frm oA S W oamw
FEUTT | T WA A AT W F T A
gug AT ERT FoR v & ¥R
Wity O ¥ A P Y Wy W
Wi @y e

¥ ozt ama ) T ¥ owgh
ogreR Y 1 § 7wt A ofw W
oy g Fremar =@ &grrﬁ'ﬁ%
Wﬂmmmm& Ll
s g o} € og WM
ﬁwagaw@w&ammm
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&1 F17 Rrar $¢ &9 FOT 9 AT, AR
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a1 g FTH dur afed dww @A
ag wor fag fage F1 & 7Y &, ooffw
wrg ¥ o SwEi 9T A, st adt afewd
& ag 737 &, IR SN IR WA |

TR TR AT 0F I N T
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FAT AR IAX RA & § 4 fagw ¥
A ag T fF S & A=
9T S § THT 34 AR QST T
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y e aF oF T W & wh
HE e AR ¥ T
HHETHT O #71 HAT F8T 90 Hw
&, O U Ty aeEe W WSS
T A FF A4 & | AR qE€ @Y
& fr ot U e Ve PeEE #1 99
T AT EE A As F dwr afed
Far 7L §Y ram, A ¥ wAsi AT Tae
g ggdt & 1| e ad How gey
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[#fr g e
& mfeat Iwedt §, aammE 9 AT #
T & IET 2 1 T fq 3w 90 AW
FTF A FH A0 fER TER Y ¥ F,
qgF AT FT G AL F, A IW A
S A Uz & faem ¥ ) ww F71 AgT AT
FI Y J |

AT U Ao 9 Iex fage ®
E R ag T fad Ik fge & frd
waE § afer qw A gen 3 Ay i
quEET I feg gy mar ¢ fF
SAFFH & ITH & a1 Iq F 4T
@ § TS 78 | 8 ) a8 T9 "=
T I SEF @Yy A9 A g W
ff o og=ar & ol e d¥Sw ¥
TR Y E I AT Q@ FGEAN AG &
TaT ) i Y Sw A A W ),
T A I FET § Afed |

g ¥ 919 A€ 9% WY g /91T
& AT a1a @ 919 €9 a0 9 24 R
A TEFs AL TR AN w7 Y
TTH 40 qF § WA UFE A FT
oo &o Ve @ s fetr o7 ok 7%
97 T U9 9T AT AR IEA Efew
AT 97 FX T 1 ;T @i aga
TET FIW T T &, T} 91 @7 AIYR
qgar § fF oF WX O a1 FX & FOS!
Al FTET &5 fFar 9T wr 3 W
HEAE® G 91 AT IW FT A9qTAT AT
gFAOIAT I g @ ¥ /A EFN O
WA FE §FEAT 39 § WY
¥ 919 UF gIF T e I AT S@r
AT E R AT T ad a9
THAT A1 HT TG F7 fAFA THAT A |

WY AT 9 ST § 9F FT W AT
ifmIam s g gf & 5
MarFE AT RE & 39 0@
WM FCO g1 AFTN OH I Aq
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W gam et g g et a1
gravy 9O< fagR ¥ wrlt &7 & adY
aw 98 @ T 1 W 9F TG @S &
af oY 9T qeaT @, AE @ W]
FE # FAT ggar £ W feR S
fagR AT qer ®1 #E wweg gwr &
T} 4f wgr o gwar F 1 S wH AR
s amew s e g W W
ggd § R w@w § W @y D
fa o WX ¥ eI &7 99T O qY
AWML F A wWEW E F @
& 9g a1 ¥ g o § AR AW oA
TR G TN F TTE o @
qeTd I @ AT g w99 & A9
o/ TE & IS BF qeay w7 q@ A
AN FWET TG T T [T g &
ek AW I ¥ 1 @ fAr ag
qIHTEET §, T A 99 FTF q2W
Je fAerd o % gAT e & gfee
W AT T Aw oy A aF

™ & worar uF ymat faeg &y
A F o F1 sqw fewmr =g,
o ag 38 & fr 9gt =4 awe ¥ wqEic
FTH glav @ 9g7 9T Ol /1 FW
Far £ 1 AT 81 W ¥ Ogw oy feUme-
T o1 Y weEx faar wfiw @ &<
a1 § 9g% Sa wfew qrdw g g
ok oY frwraa T & FIW w0 49
9T AT § I A AT A ofew 99 A
T ST 1 = AT o wifaw
FWEfrasm & I® 9 &, 779 9%
;A G TG Y AL 7= aw
afas & sfasae s @ g9 =< 3
a1 | R I A 99§ W w3,
oTE FT ¥ 99 G & fod, 9w A &
ot form Y SpfT W@ AT S 2, W

RUFTwm @A N darsw &
fa 3 i T s www ¥ famr wmw
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R AT e I RIG, g
gl ) Iy AT 31 A A wEEd
T I FA & a0 |

ot a7 Prerx fag (TEFTER) @ -
ofe adiew, gara ¥y aga faaw ¥ @
fro § s9@ gEAT A gu AW 9§ ¥
ufaw &Y 12 §, Ak w T A ferfa
AR AR AW F g agw ¥
qriE § ah F7 aey ey daw @Y S+
T AT T T37 § | WY I WK
T ¥ TR Tl F A R A B
% ghewr 78 & 1 gt TR fm A
ot v & v g &7
A T dFfme g 7 @9 &
Fw seR fage o Tfag fame &
ST, ATAWEHA 97T AIfe+w  CFaT q4ar
gfrarl & w18 arar gt ¥ 1AW
g fagR 79 ar7 9 uF ww & froewr
¥ str 73 93 Ay g qAmEr 9w o
gl A agag e v ¥ T@Fw
AN ¥ AT gz FA g A FE AR =
&7 oA fRar g, Y ot Wi aw wIe
agdr & fF geee fEt geaw Al
¥ g gf & wil fagre #7 wAar A At
agAy AT F AT FE FEICHT A
T i@y ywgwa § f& ge
# dm Y 9 OF q9TH F1 g A fgy
%t o7 gfafr a7 sedadt avenfaste
98 A qr7 1 39 F A T A mEew
fNaEamgday § wd X 3w
wqw gt wifgy arfs fegm & awn
& g fazamg 41 § 5 % g@R fHEgR
] it & wfa agrgafs @

fagrT & ga qIw F1O9 § @Y Ty
& fr fagre 3 et @3F v fawme
F geet & fogre yagaasa g, A H
qTe FI9 T 98 T E 1 AT -F A

ey T g #1 wed g€
Ao gE-X F gyl ) oyl oF A9
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sRitgg € 21 g9 Y gmw A,
qEE & WAt gl § AmAa g ¥
TR afammR @ w & aw St
FTH 2N A &, ¥ 99 WOAE  HIeqy
doggud wirgma gam & fs
AT e ¥ 7o 28, 30 Wk 32 mfy
wEH ¥ F1d T AT F @ 7T f6dy oriw
mﬁ%mtawwa%aq
WY 95F &, waﬁ%‘rmwﬁm
¥ A QU A7 | MO ¥ Wt aw
mﬁ{nwﬁ%f‘a&%‘—zm T
T T 7R A fadw g fer
9T | R ¥ R o a% dewer grd-
F &7 o fas QT 39T 917 1 aifE ¥
w3 Hraradt aew § )

WA QU viegaT gew ave
¥F AT R, I ww A ey §
IaFY f g4 gET & 1 A dwmiE w%
qOHT AT A TG frar ey 2
Fifs 39 ﬁg § 9 FTFE AT R
mfmglmﬁr&mw g s
7T ¥F VT F1 FOAT 3 q17 T9T T
F1 ST IVAT AT | 57 9 N Frdard
F 1, T 98 937 7)) v § Fom
F[ feeelt & IHT T qF ATAT AWM

FEYT AR T § 9gF ¥ Mgw a9
2 g & A & e e ¥ I9Ra 3
ATgelt #Y & fRAT A AR ) EW Tw
FT FER A § fa0w w9 1 g
T § 5 FEgT S A ¥ awy any
Y wrgrat &7 g7 Ahew g & & amrar
17 A 99 F a2 7 fur a9, i
TEY AR AT IO qE | T
arr fad A &7 & gare AEY & afew
st Al F ErT AT FT g A=y -
GERR AR K ok R ]
# o ogrer AWy §, S99 A gEAT WY,
9@ g% a9 W @A A g
|
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I A S T T F @l &
Y 9w T A IR Y I I e
g | fage ¥ o ¥ ¥ weaT R W
¥ &t gew §, s gre fma-fe fo-
it 1 @ E U guw gl A A
A g @ ¥ fad fagre oW @
T AT § 8 wew Ry ¥ W & WA
phemi-aada ¥ ¥, AR §
W § gEH A gEd, R e
TR Fa § 99 N g g W™
t 1w T & Sigm o waEl F @9 w1
Huradt JAt N A AT §, A a9
§UTR O ARG F AT T I Fi freqr<
frar o 2T A fawrey AR fawm
F oY a9% 950 wEETd WA @ §
& dYAr ox e geg 1 gee drar @,
aw gu a faeay & fF 9gt ¢ AW
qam € 7@ R 9T @ § JE) ame
o ot am fagy feeed AT qEr W
FO gd ¥ @rn ¥ feAt PR =
AT FAAT AT A, sH T I w4 §
e ai w1 Menfade faear fmar o

ofcag a9 Awgw oo § gg-ash
(o W T3tR) : wrEROYy ayefa wE-
T, ATH FAT FE AT Grer & G9F
g% i frar &, sai & 3w awwl &
grarg § g9 faae ey ameAr 2 ud
N gy G, dar e wdw e ¥
A g, g AW & arfus fawmr
wTH 1 a4ifus ggew 20 T wEA
Ffem vw @M § T qww TP
qeqT TR ¥ g WE ) oW oww
wwey & ¥e- faare ¥ gEeT oo fY
fomst wYR searat Y qEeT A w2
IT U ¥ afysigaeel F g #
&1 7w fa¥ og Fag & omar & fe wg g
ST qewT ¥ wwaT ¥ Arew § A I
HT AITET AT E |
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& 75 W 7 ¥ R dur
fe &= & faat amam % ©F o8 wogw
T T FEr 9E @) T R | AR
§ Y e wolThE ¥ 9w g N, Feed
1941 ¥ 1961 TF 20 w3 for
TN FHE T, T A I Y
o & war &, ¥fea 1961 & ¥wT 1981
% 20 a%f ¥ o ot @l areT 9w
FhffE. & a7, g s § &
IR T OFER AG DTN E |
WG WY IS &7 §,— W F WEEH
R feR ofeEE ¥ IO ¥ sa
¥ & wifys feafe fagedl s 78 o
T F FRW FIHRT F A9 § T FAY
grEsEa i @t e
w1 et § T gd fefy 71 ol ag
¥ wwwr ArfEd ¢ gET A S A
waeg § gwr afafer fafel @
R T | FE F fay o o
o fEn oar §, @@ TS g ¥
FIT 3TFT FIITH ITW FX FT 9767
FYY § W AR AT F wRT GTH F
wfrF ¥ wfas e fagrm =1ed § 7oy
Fa7 5 954 1 79 § W A9 FEHl F
AEA Y g I RN QT -
gg ¥ fadr @7 1966-67 ¥ wrafs 51
FYT 64 ATE T TW AAGT F FE N
ge ¥ fory ety a7, 1967-68 § ¥+
42.62 FO¢ =qAT fAeT AR @AY &
gz ¥ Fad 34.50 T wAT @ AT
& oo & E—fd N oF vgEw
¢ —foram gz Tre ST @At @ Aer
g @ f o amafy oY efe §
i gu frem W wF fage & o
wrw fiear a7 ST &, 9 FC A OTAA
oy aT T ¥ |

Afgw & o5 @ SEX wEAT ATEAT
F—wrrwelta AW ot ¥ wqA WTeRy #
oe W 1 O gy & wed Fa o
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NF HEgamma A wam &
e g g froagw & feig ¥
o sl @y wifen o, @g AR &
g A gw uw fm s afk wEe
FT oz afy g wfas s Susew frar
o7 &% at & oy A SsEO g fF
g HATHT TS GO B FFAT A I
F famf #rd #1 3elY ¥ W "W

gATR AW # foan w9% aw W E, 9
¥ et gEd W, WAl AW R,
1 gaifa® AgE & A SR & o
IJAETIE AT T 1 qg  §3A
g €Y § 6 o gwr R w@aw g
qT, @Y ¥ 9T« 13,400 Hiw w0y
Y| Wq IT K qEETE T F 14,957
e fai g AfF it age 9
FT arEY &1 SIgew ¥ fag 250 e
TR NG PR E R aw aew A
&, 17 7% a2 q&t #7 g frale gE FAr
2, T 350 i @edl FT @@ F T
AT ¥ WX FOT g9 g Ao qw=
wEH ST gH NN (AW A7) ATV
g &

wi el frm A=
wS Hrag § e NN FR g ok
qTH FT @@ T AR ™
foq A gt & A a8 AT S
3 fr o] & grow Ry Y e B, 9w
A g A # ary s e § R
¥ @ w H g oA WEAN AN A P
wIT |

R wfediggam iy gu §
o #1 wodw T & wrawaw g
g1 % oAy § fF gegETe # am
g9 # frafw &1 F10 agF feAi & e
LETAT I I F T AT gw ft ¥ gE
femam g sRA% s s w
Fg sl # T ©F W, faorer s
FYEE O &7 FIARF roem )
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. R Eaa W §§
THIT AT QN A AT wfems AN+ W
T @ ¥R fFaTar g AR a3
o A § o gy N § oww
qud a7 19 § g  q§ gl
&Y st |

T @ AEY, de § Femar F
TrF ¥ gfeRar & 7 T_ReE Tw E
% §eF T F NIQT FeET gF R
i Fgw € ¥ @d 99 oW oo
97 | g9 I9 9SF FT I F Y FAA F5T
TFeT FT W@ & WX I TF TEA 7H
HAT a9978, 97 3% EH A TSI §R
¥ w0 frar § 6 99 o agwm @l
Y graT AF W A

TR I EWA-IHE T gEE WY
W EIEH T TR N guE
fay § sk wm wewt Al gwm
g R, N TR FE A FH
FTdt § gAT R IF FA7 AOifew AR
wte Ao Ve N g gEwr =Y |
A AT INEY gom Ry §1ag
T §Y I AT 9¢ i R g fw Sty
ge-aufy droAr & g fraer oA faear
£ 1 afs 97 AT 9T woew WA, @
Yy gu-afg AT F..L L

st go go amfym (Treft) : TR
W AT &MY 425 AT« wrEET
e i ag a@ & afi 2?7

st W WA W AW A oEw
R N I fred W & frawr
e

SHRI S. K. TAPURIAH : Then why
ask a question like that ? Let him reply.

it v st ofimw, g s
qTHT Y FET AT § AT WE TR
#z s wfs swfw, wei
sl s mifeE A o g |
¥ ot 57 A w I ), wfEe
fi ot 8 A ..,
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st go go amfyar: g M Sz
oA Al

Thete is no pautity of funds.
he giving & wrong answer ?

Why is

MR. CHAIRMAN : The difficulty is
that the hon. Member's estimate of the
funds may differ from the Government’s
estimate.

SHRI S. K. TAPURIAH: Let him
deny that the figure I give is wrong. The
Goverhmenit gets every year RS. 425 crores
by way of road tax.

oft ey oifw  aitefy wden, W
Mg ) oary sH LA Ko
w57 g fr dgwt wIwm R
foraer zaar frerer @, W OO W q@
FExT o< FE Juvwr @Ay ¥ 1 ge gy
oY P <Y Y, AFPM g v AT ?
ST g frd ararow & sy @y e
Iy, & aw 3% e v 3 f¥ qarc &
TOFAA &GS FEATER

Ky @ o1 e e AE
T M e e aw &
w7 o (qfewet qeet ayw) dw e
Qe 1§ @ i TS, o, wEC
T W, 7 AT OeET A v qme ¥
Feadf & ¥ g wer o€ w1 Wy,
fog s7 ¥ a8 TR G AT @I § 1 T2
fazmer q=t #1 fawfw fer w8, o
# ¥ gq ¥ qg7 g e W 4T §, faw
HIEAgE AT i
q@TET 3G § quadt S s wf 9T
o Ao F A AN )oad gE W
frat fear o1 @ & Wi ag sshT A
oy & fs gy ant§ ay ww Qo A
ariv

A0 AT { a7 w1 A oy QA &
T T T|r a7, 4 av gredeT wie
wufe 4w O w7  uw S g g
ot 5 Fere sy & ate ¥ & ey ¥
gRTTis 95 F)7 % g¥e N gE
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T qEE JA4TE WY | TN W 67 Fr7 wdy
Trygegm Aewaw ¥ ifeay
FThfR e may N awy F o
WUt T AR 9w aww &
oF &€ AT 9T 1Y 7 e fawt av
2 e e o oo &, R e g d,
Tl g Al a @t dy whw s
#T €747 79 935 F frafy oC v aw
us £ gar d | ¥few gu e v
AR TR O E S0 ¥ AAT W
z# sy 28 wrde war o frw 9,
g & a6t ¥« qre 0 el gew
¥ S P e & A
aeaesr & o whoard &, 97 gAY IR
& s e § % e w osw ¥ ¥
HIT T |

o k¥ G ¥ WEId 88
frEr e g E B T oo A
@ﬂﬁ-ﬁtﬁm'rmiri afeTe /Y
nEg I8 Y Sor waw o fge @
HOHT ot W=ig T atreaaee
gwf SR AT wal ot § g v
T a1 frde frar § ST IET wo
¥ O AT T A oA o1 W

=t graTam ¥ fese A9 W1
qrea o &7 SeNE Aty & sarm
T § fe @Ak § Ty ¥ @ e
firaT ST WT & 1 g9 EW A @A &
FAAE TR QE I A 9 ITEA W
W17 gwT saTe wrATew  far §, AUEw
oaed 39 ¥ A F Qarw fEAR |
FaTafe 959 I T A FO |
duwr wt ey B, o B R on o
a7 go & e gt P Prfrery (e
wohy ) g N Ve 6@ ¥aoww
fore & o e ¥ oy <Y gy e
wrafor wEee A qewy, @it ey o
o e A AT & awr wer §,
fagges Ty, WwewrT, Yo s
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FFIHR Toal §F | arfemar ¥ Y
gavd §yy fawet @, agi 9¢ 9w amy
FTFH FIH IN F g9 79 @r 1w
AU § T UG AHTE A oot
W ¥ gz X qar AT At g A
37 & Sifor sk g O faw ax g9
TeFl * frate ¥ w1er ¥t & amg ww
R T a7 w6 W
T wT w9 e geea
¥ a7 3@ X =T WY g feag
X sgafeas @1 ¥ 14 fear W @T 1
TET 55 ¥ DT W LT & F ¢ A9
frarer gy T oA g R
TreT & 1 ok w4 froSw T IgeeR
S LL Rt
=g araTaTa ¥ &<
=y T o @

AT, 21 KEGRT AREE, =B wETT
o s T ¥ gt gW ¥
gE%! (&< 059 F fam %1 A2 gArQ
s wrefyT fPaT 2 1 S ¥ e e FY
wTAR ¥AT AEAT R 1 WIU WA
MO gy § wERT @
¥ WgEdfy TWET oY §A
frar T a1, . ww ¥ oy g fan
mar a1 5 Uvg gw ggwt & fawt
& fo fart wruify fafeaa #3, 58 &1
F0 ¥ 77 fra vivwe wehver & § aes
e ¥ fag Wi wx fwr oid
&« D AT TR S AR A
wEURT W faar war W fe arRT o A
¥ &Y qg% qqrg qrgm, s fol 9w
wfamra sia d=0g g & & ¥ fon
FEA |

a7 I § e =t ge-adfa Qe
AR yamia @Ak g
Towd @ ey w=wi ¥ fEm ¥
fag wTRY wafy @ SOl ) EEaw
T ST a7 qE @ ey s
¥z T, B w=o dYo fargr Y Tw A
ity w3 Frgen ) vk & | oY s
et wr @ BeaT & R Iw A Fele
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fre areft & | & oo dATe A AR Y
T #1 7ag Frearw Fewrar smEan g
% &1 featé fawd &Y 99 ox fawx ey
I AW 5 FTN FT AWM X Ag wAY
T & ygeT fwr QT )

Tfe AgEg, R AT om W]
Wy #3731 S g A g wifs
Y A ®E g 5 w3
T fos er amARFg g

ot g FET W A R TR e
g RY cTHATHI|F &R
T AR Iy wE =
e § A s T Te aE )
o 3 ey wer @ s
F T a3 TEY W | ==mYy e
w9 frgr e 9T &Y 3 1 Fel
Gwady AR H oy wWTEm A T
fr fagre T #1 g8 91T F95 wWar
U ¥ ®7 § 47 9T q6T F1 a9R ¥ 9
far s+ wRwy FA S fred
fedt qear 7@ | Agt A ST N
4t fr 7z T fage EFT A I

foorr s, fir frelg faere s &
AT A TmaEa § iw-omAW WY
@ & o g% o # i 90w W
ey fiwr firar g, arfs ww
L £ -

waTafe WAy ;s IR ST |

=t )0 fao L UG (m) #
W AgieT ¥ o wAw e W f
IgiR W wor B e TR
ey & fag a7 &4 7t &1 faeeaR
¥ T A%, TN ¥ q<gA TF AW
T ¥ TeeAnw aw o R ¥ 3,
FTH T A A TH 3F F A
@it fagam g g B ww
X Asmamadt A w2

FAYL ¥ PR IF WF W N
9T A AT A A O eE IR
AN IR A Ry )R
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[# 7o foo W]
gl v fFEr &1 w9l aden @y
AT FT AWTAAT KT, A IA F T AW
ST fF agh ¥ ot &Y et awelw
AR AT Agr 9T qF FAN A
TET & AT TE )

5t U STEY (FEET) g9ty
TR, T AT F QAT ArE & Sy
fF 7ot ¥ o wEraa & owwew fa
¥ fr TR v, G F @7 IERT
AT & AT+ 20 7 F shogre
& ey v 9T R ww A W<
FT A § WA W qF @
TY | I GO F g ¥ 7w o f |
57 ¥ Tew a7 I &9 o 5 <fifaat
¥ gardy oA o< wear w} fomr o w@
T TS A T T LS @A, ThOEW
¥ & agt I F1 W faer, @ v
TN AR IS fomy  dga de
AT 9gd fall ¥ wwar AT WrE
FfeT o goeT g T w7 A I9F
UF T F 418 dg« Ve F fw ge
&1 A aGE g Wi g F A Ay
T YT gL ) I AN A T qH QY
T A FEF AF AT Wi "E
w@ e gaer i iR g9 i et
t fre s gE g | gafa TR,
7T §TF IO AW F A § gE e
& # Aqre Y AT & FL A ¥ @
g i g2 FF qTH AT g F
o ¥ o wCE K § 1 €T F gfe-
Y Y, N g@TF WA Q| GEH
g R & ) 5 TR 9 g
&1 & w10 WTER A, T G AT WA
s gm, A sg g R @ W
1 w9 gt W AT o § afew ot
AETRA Tq A ag WA ! TEATH
smET ey @ HGIEN L @
AT Joar & | @ A s
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q Y o B s, w4 feR e €
FE AN AL TR gh B
T ¥ 97 [ F Ay w9 anew
T U e v r fagie s owee
tawi ¥ 0w #rag feft Afr s
oY aF 99 faergmr

TH G FT FW AT QT 99 &
M T IR TEEd FE ¥ oot
fedie €1 &, owdll SR #7 &Y 2w g
o meri A, sE A fF @
Tl FT FH , Y I§F FIX =AW
WEITT Iz gy v w2
F AT #] 9% JET W 0E ¥ 97 F
g g

“It will be seen that States, by and
large, spend more on road maintenance
and development than the revenue they
realise from the road transport industry,
though there is a considerable diver-
gence between the States. In the case
of Central Government, the expenditure
on road development and maintenance
is considerably less than the revenue
they realise from the road transport
industry. As against a revenue of the
order of Rs. 232 crores during the year
1964-65, the expenditure incurred by the
Centre on road development and main-
tenance was only Rs. 67 crores.”

JUTEAE WENRT, WX TN efezevar ¥
T 3@ 93 § FT0  F9m47 Ty a7 "
TT TR M AA e @ e

WIS FICET F1 FT O & WO
Afeq | fw 3w 3 e dw dhr
TYE T W ¥ GRAT S, qgR A wwne
F AT ST QT @), Awt a=omEl w7
g faor sfiy fa a@ee e str @ 20
TRl & WA F g4 vz wa
§ 9y feqié & §, woafa weiea, wo A
ey gr 7 ot o faw e e
sfaga Fogdl & @R & 9T A =-
FET Er §FT At W A femweevane
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g P adt astd Wi A ogfe
i ? fawr 1 g FY @ awar § 7

awfa wgiey, § ©F 0@ g Jzmar
g ot g fegmm #1 oww § fager
TEARE W o AT gAY
Tar ferges & gt § 9 qay fagsr
T € ) gre wis Wi USF HRAEE
& WFaTET T ok gEE gEA N e
& o7 @ grew & efee ¥ A WY
N qF G A @Y § feFrw y N @
7% WF N wEw gy | AfeA Ty Ag-
AT 3T F1 W A 9F qg WA
a3t e aF faed avEl aw wed =@
gfar § dfag @ A & 1| OF e
Tz A a1 S T @Y E, U IE W
fax S qrava ¥ o g @ 7
TF FHIATE ALY &Y THT |

Tyt wers, forw 3w & 97gT 80
yfrea & 2gE & @ & S1K 20 wfa-
T WER A agh TrAdE ¥ a7 AT |,
# Za¥me A O FAee A fdE a Y
qar @ §, o § 70 g% gueATy wigi
gret &Y, Ty werrer F wHT § g 6
Emﬁmﬂﬁmﬁ‘ﬁ%ﬂmﬁ@fﬁ‘(
44 g TR A &, FE B FENE 7
FT ARG MY 7 ... (vwaw) .. ...
Wragdlz Y1 w8 ! WEEE B
F Tag § A FE &L O G
# ) ¥ w1 aeh U9 41eT ¥ fAET Fo
argar § fF o s faRe A Ao =
g1 fag age fogmr & Wk am #<
% sox fage ega famgrgwr § 1
N gHEATH B A9 TE | G T g
919 qF a1 &, WEER & qr T
AT F O A A A gen w99
1 vut fgR #) afew fage #
g g8 ST AR wrfis fasw
§ ghemg g fagr ar & 7 R
3 FT AGT qBT FEATW G |
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W ¥ g A ® qwE #
fQw s § < fF T wTgw 9@ Wd-
el S qER AT 9 | s AW &
ZaaE % faerg & aEY T as

SHRI R. 8. ARUMUGAM (Tenkasi) :
While I support the Demands for Grants
under the contro! of the Ministry of Trans-
port and Shipping, | want to say a few
words.

First, 1 take up the Tuticorin Dort.
which is older than Madras. Among the
exisiting minor ports, it stands first in
trade in India. It is ideally situated.
It has never been affected by cyclones.
Government have decided to make Tuti-
corin port a major port and have sanctioned
Rs. 5 crores in the Third Five Year Plan
out of a total estimated cost of Rs. 24.40
crores. Shore works comprising of cons-
truction of staff quarters, roads and bridges,
water supply, sewage and electricity and
the railway access to the harbour were
completed in 1965. Although the off-shore
work of north and south breakwaters have
been completed for 1000 metres, nearly
3000 metres long are yet to be completed.
I recently visited the project and I found
that the progress was very poor. This,
year, Government have sanctioned a sum
of Rs 1 crore, as in the revised estimate.
Out of Rs. 1 ctore, only Rs. 57 lakhs would
g0 to the works and the remaining would
g0 to establishment and other expenditure.

The officers are very anxious to com-
plete the project according to schedule.
How will it be possible to do so with this
meagre allotment of this year ? I would
request Government to allot at least Rs. 4
crores in all this vear.

On the Tuticorin-Tirunelveli road an
overbridge is being constructed om the
harbour railway track. With forethought,
anticipating future train traffic to be more,
the overbridge may be comstructed for a
double railway line there.

Meanwhile, I request the hon. Minister
to visit Tuticorin as early as possible. Last
time, the hon. Minister had postponed
his tour. The citizens of Tuticorin are
very anxious 10 welcome the Central Minis-
ters. I request him that he need not please
cancel the future programme.
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Now, ] want to say a few words about
the Sethusamudram project. The Sethu-
samudram Committee was set up by the
Government of India in 1955. The com-
mittee had decided that the Sethusamudram
project was feasible and desirabie and had
recommended to Government 10 complete
this project within the Second Plan period.

The mavigational expert, Capt. J. R.
Davies, approving the feasibility and desira-
bility had suggested some changes in the
alignment. In  Auguost 1963, the then
Madras Government had submitted a fresh
report estimating the cost at Rs. 2172
crores. The Estimates Committee of
1964-65 in their 69th. Report had recom-
mended to Goverment 1o complete the
project as early as possible. 1 understand
this year a provision of Rs. 15,000 has been
made in the budget estimate for the
scheme.

Anyhow, now | reguest Government to
complete the project work as early as
possible so that not only the Tuticorin
harbour will gain Importance all the more,
being the first harbour nearest to the
Indian QOceanon the cast coast with all
facilitiecs for walering, bunkering and
repairing, but it will ulso reduce the
distance by saving 434 miles from Tuticorin
to Madras.

} am a member of the TS Dufferin
Committee. T8 Dufferin, Bombay. is very
old. | reqguest that T.S. ship may be
replaced as early as possibie.

There arc many level crossings in the
Madras-Cape Comerin National Highway.
The closure of the railway gates causes
inconvenience to road traffic. | request
the hon. Minister {0 arrange construction
of overbridges on this Highway.

Ten years back, the department decided
on a by pass road in Koilpatti of Tirune-
1veli dist. to avoid the two level crossings.
1t is not completed so far. This may be
done as early as possible.

1n Tirunelveli Junction, the over-bridge
construction is pending for a long
Early completion will relieve the incon-
venience of the public.

Generally, the ailotment for the road

works is not enough. 1 request Govern-
ment to make mare allotments.

APRIL 17, 1968
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Amendwments to the Motor Vehicles
Act are now under consideration. T want
to urge five points in this connection.

The Roud Transport laqguiry Committee
appointed under the chairmanship of Dr.
B. V. Keskar, recommended uniformity of
tax structure on motor vehicles throughout
India. There are variations in so many
things including motor vehicles taxes and
ordinary filing fees.

1n Madras State, a bus operator has to
pay Rs. 16,000 for a 50-seater bus per year
and the fee for change of bus timings has
beent ruised by the present Government
from Re. ! to Rs. 200. Are these not too
much when compared with other States ?

The fleet operators of buses which are
natiemalised by Government are aMewed
to ply in small bus operators’ bus routes
by giving temporary permits. Thereby
the small bus operators are badly affected.
This is the so-called natiomalisation policy
in Madras State,

16.45 tws

[{Mr. Deputy-Speaker in the Chair]

Acvording to arl. 46 of the Constitution
the State shall promote the cconomic
interest of the Scheduled Castes.

1 request the hon. Minister to  provide
first priority to applicants form Scheduled

Castes while granting permits under the
Motor Vehicles Acl.
A suitable amendment incorporating

such a provision may kindly be made in
the Motor Vehicles Act.

Finally, if any driver or conductor
grossly misbehaves, there must be a definite
provision to take action. Everybody knows
that recently conductors and drivers in the
Madras Transport system took the taw into
their own hands.

SHR1 MUHAMMED
(Ramanathapuram; :
drivers were
regime.

SHRI R.S. ARUMUGAM : They took
out the buses for over 20 hours, mercilessly

SHERIFF
These conductors and
appointed in the Congress

attacked the students, trespassed into the
medical colleges, smashed the windows,
ransacked the furniture und  destroyed

valuable articles belonging to the students
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and set fire to the laundry and saloon in
the hostel. 1 request the hon. Minister to
bring an amendment to the Motor Vehicles
Act which is comprehensive and uniformly
applicable throughout India.

SHRI S. C. SAMANTA (Tamluk) :
There being very limited time at my dis-
posal, I shall only discuss Calcutta port,
Haldia port and the navigability of one
river Hooghly.

In reply to my Starred Question No.
1098 on Sth April, 1968 the hon. Minister
informed me that the expenditure that is
incurred annually for dredging operations
in the river Hooghly with a view to keep-
ing it navigable for vessels was Rs, 4.54
crores in 1964-65, more than Rs. 5 crores
in 1965-66 and about Rs. 7 crores in 1966~

67. This is the situation in the river
Hooghly. So, Government has taken a
decision to have a subsidiary port at

Haldia, and Government has taken up the
Farakka Barrage project, so that the silting
that is there in the river Hooghly may be
washed away by the flow from Farakka
Barrage.

Every year we are spending
Rs. § crores, while this port of Haldia
will be completed at a cost of Rs, 40
crores only. This port which is now being
constructed was proposed to be completed
in 1967. Actually the construction was to
be taken up in 1967.

What was the difficulty ? Who is to
be blamed for the delay 7 They say there
is necessity ; it is not for Bengal ; it is for
India. One-fourth of the population is
being benefited by the Calcutta  port.
Government has benefited by export and
import business through the Calcutta port.
The Calcutta port is deteriorating and
about the river Hooghly. so many foreign
experts a hundred years ago were asked,
but when we took it up, what have we
been doing ? For simple defects and for
small reasons we are deferring it. Here. 1
have been following it up since 1950° This
plea, that plea and every other plea has
come in regard to this port aad who will
be responsible for this recurring eapendi-
(ure on dredging, which runs to crores of
rupees 7 Had it been completed in 1967,
we would not have had to incur anything
now for this dredging and other puposes.
Hewever, the Ministers have changed ;

more than
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Ministers have come and Ministers have
gone. We would expect that the Minister
who comes would take it up earnestly and
try to fimish it, complete it, as early as
possible.  There should be no other plea
to stand in the way of this work.

Just now the hon. Deputy Minister
informed us that national highway No. 6
from Kolaghat to Haldia has been desig-
nated as highway No. 41 and the construc-
tion wfll go on. 1 would request you
to read the proceedings of the consul-
tative committee on transport. The
Transport Ministry is a queer thing. From
1947, if vou see, you will find that some-
times it has been Transport and Communi-
cation ; sometimes transport is tacked with
the railways ; sometimes it is tagged on to
civil aviation. Now, it is Transport and
Shipping. This is the Ministry. But what
did this ministry do ? I was following it
up the national highway connecting Haldia.
They said, No, no, When they were ready
to accept that a national highway should
be constructed tirere, { opposed it. 1 said,
“No ; vou do not construct one national
highway. You expand the State highway."
At one time the Minister told me that
there will be no Haldia port, 1 then said
“You move on.”” For five or six years no
decision was taken, and when a decision
was taken, who will pay the money ? The
national highway will be constructed, but
who will pay the money ? The natiodal
highway will be constructed, but who
will pay the money ? The Central
Governmeat will pay the money ? [ had
seen the correspondence of the Transport
Ministry with the West Bengal Government
wherein it is written that you should pay
somelhiug. For these four years nothing
was done. Now it has been published
fortunately in December last that it is a
national highway and the Ministry has
given orders for acquisition of land and
other things.

Anticipating that this road will be con-
structed, the West Bengal Government gave
notice some two years back for land acqui-

sition. But when the money did not come,
they had to stop it. Now fresh notice is
to be issued.

1If anybody goes from Kolaghat or
Panskura to Haldia, he will be astonished
to find the gondition of the road. Tong
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and tons of goods are now being transport-
ed by trucks for construction work at
Haldia. This road should have been built
by this time or the railway line should
have been constructed by this time. When
1 pressed them hard, the Railways told me
that when the port will require it, we shall
give the railway connection. But when
the port said, “Yes, you give it”, the rail-
ways did not agree. Just now the Deputy
Minister is asking the State Government to
have the road repaired. Why should the
State Government do it ? It is your pro-
ject and you must have your own road.
Where is the mistake in calculation ? Who
has made the mistake ? They should be
punished. We spend money on the pro-
ject, but we do not spend it in time. So,
we have to imcur so much losses. This
is the condition of the country.

About ship-building, I have a few
points for the minister’s consideration.
Ships are being built and the Cochin
ship-building yard has also been establish-
ed. Perhaps the minister- knows that the
proposal first was that a subsidiary port
should be put up at Geonkhali. But be-
cause of the bars (shoals) ‘beyond Geon-
khali, it could not be coustructed there
and it was done beyond Diamond Harbour.
This Geonkhali is at the confluence of the
rivers Rupnarain and Hooghly. 1 would
request the minister whether a coastal ship-
building yard, a ship-repairing yard and a
ship-breaking yard can be built there. If
these three are constructed at. Geonkhali all
of us, including the Govermment, will be
benefited.  Geonkhali is connected with
Haldia and it is beyond the river, 24 Parganas
and Calcutta. The Calcutta Metropolitan
Organisation are having the idea that
Calcutta upto Haldia will be one city in
future.

17.00 hrs.

Lastly, T would request the hon. Minis-
ter to see that on Highway No. 25 a road
bridge is constructed at Kaipi on the river
Jumna. This was included in the First
Five Year Plan but yet not taken up for
construction. From the defence point ot
view this is necessary. This is the most
backward area of Uttar Pradesh—1 am
refering to Bundelkband, 1 shall be glad
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if it is enquired into as to why this bridge
has not yet been taken up for construction
and immediate action is taken to see that
it is constructed so that the people will be
greatly benefited.

= W v (FIET) : JuTSRe weRw,
¥ o1y F7 wmard § 5 omw ¥ 5@ dwR
faarr w5 aore femiem ox A w1 @
faar & « & 50 woaem AN qwe femisw
AR FA F fag @ g Foww
ey & A A A wdww § 9 R
gt St w7 ayEt ) mn g @A
F FW F ITH qar 9w qav v fEw
TR ¥ T we fafeed ¥ fean
ST § | WK 98 §F I §AR  AAE &
TR AT & ag W 9w T gyat
RRA IR ¢ F w7 =
ST TTH AT A q¢ SqET F AT
qaT wrgAT fefreT & & &9

TS e AT o7y gAr feedt fafa-
WX WER T TF Tg1 9T goY Faeht afgx
# fF gk o9 qar A @ Wk zafeo
T8 A 20 §THT QK AW AT W AT
fradtag war 1 o1 5 N Tw
frrem s g g ¥ 9w A9 Y
afes g oz A Y ag @y w1 oA
7T Afearie § M@ WX 98 W I
& T i Gar AgY ar 1 Ffww § e
g s ARG § 5 oww @ o
Ty 3 FF TFaE ey 9 war grfee
A 9 TN A M Y@ § -
¥ A A g ¥, Aex v iww
#t gea & Y greA? gk § ag 481 FAw
A Faw § g fafed @ oaw
AR X suwm g F gew
¥ ST 2 anfen fF g S Twmr AR
T § wTaT § A% AT 7 @y qs
fafesr ot gt 3 & 1 anfeg
¥ ¥ yreie i ad g wifge ) W

~
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AT W @ WA E | qg T W AR
s gt AR 2 7 gre?r & fagiw @
I FT AGH T | g4 wea] * gy F
[ AAIE A awe femigw 1 @@
FET G

SHRI C. K. CHAKRAPANI (Ponnani):
Mr. Deputy-Speaker, Sir, the Government
have asked for grants totalling Rs. 75 crores
in the name of development of transport
and shipping, which i¢ the most neglected
aspect of our planning. The bulk of our
international! trade is being carried on
foreign bottoms and every year we are los-
ing crores of rupees worth of foreign ex-
change.

So, my charge is that if we have not
made our country self-reliant with regard
to transport and shipping, it is because of
the policy of this Government.

Then, the Government has given about
Rs. 110 crores as loans to the shipping
development fund during the first three
plans and provided Rs. 86 crores for the
Fourth Plan, but during the first three
plans they did not utilise this amount for
building ships indigenously but spent it
abroad for the purpose of purchasing ships.
At the same time, the invested capital of
Hindustan Shipyard is Rs. 6 crores. If the
Government had utilised the amount spent
for purchasing ships abroad op the manu-
facture of ships within India, we would
have saved a lot of foreign exchange.

The performance of Hindustan Ship-
yard is not up to the standard. This com-
pany produced ships of the value of Rs. 4.9]
crores during 1966-67, but to sell these ships
a subsidy of Rs. 2 crores had to be given
to the customers. This subsidy works out
to be more than 40 per cent of the cost of
production and this year the Government
wants Rs, 24 crores in the name of subsidy.
This is the position of Hindustan Ship-
yard.

The callousness of the Government to-
wards the second shipyard in Cochin also
highlights the total refusal of the Govern-
ment to march forward towards self-reliance
in ship-building. The House has discussed
this issue many a time. We do not know
what will bappen with regard to the Co-



1343
chin shipyard. The Central Government
is quite indifferent towards Kerala probably
because it is located in Cochin. When
other ministries are ignoring Kerala, the
Minister of Transport and Shipping is also
trying to live up to the notorlous reputa-
ttomn.

In this connection I want the Govern-
ment to pay more attention to minor ports
in Kerala. The State Government has ap-
proached the Central Government with
various developmental programmes. | want
that the Central Government should give
more funds for the development of minor
ports like Ponnani, Azhikkel, Badagara,
Cannanore, Beypore etc.

The Cochin shipyard project was to be
undertaken during the $econd Plan bot
because out of the estimated cost of Rs. 36
crores, the draft outline of the Fourfh Plan
has earmarked onty Rs. 15 croves, | wonder
whether this amount will be mrade avatlable
to the project.

When the pubtic exchequer is spending
money for the development of the shipping
indastry, the private shipping companies
are n¥inting money like anything. During
1966-67 Scindia Steam Navigation Company
earned 2 profit of Rs. 2.27 crores ; th:
Great Eastern Shipping earned Rs. 2.29
crorves ; I[mdia Steamship earmed Rs. 83
lakhs and Chowgule Steamship earned
Rs. 46 lakhs. All these profits were the
direct result of fantastic assistance given by
the Government from the public exchequer.

D.G. (Min. of

With regard to inland transport, the
Government has failed to utilise the naviga-
tion potential in our country. After taking
over the Rivers' Steam Navigation Com-
pany, Calcutta, Government did not take
any steps to develop imland water trans-
pori, with the ressh that about 3,000
workers showld not be absorbed after natio-
nakisation. Instead of giving them alter-
native jobs, the Transport Ministry behaved
like a silent spectator of the starvation con-
difions of these retrenched employees.

Regarding the road tramsport industry,
the Government has not taken any steps to
regulate the conditions. The Motor Trans-
port Workers Act is implemented in its
breach. Even the minimum wage recom-
mendations of the varioms cenwnittoes are
not being implemented. The Central Wage
Board for road transport workers have just
made a mockery of interim reliefs.

CHAITRA 28,
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The conditions of port and dock wor-
kers are also deteriorating fast and here
alse wage board recommendations have not
been implemented in full.

The Transport Ministry is moving at
snail’s pace.  Strikes of road transport
workers and port and dock workers are
breaking out in various parts of the country.
If the Government persists in its adamant
attitude, it will have to face a total para-
Hsation of the transport apparatus sooner
or later. 1 can hope the Government will
mend its ways before it is too late.

SHRI CHINTAMANI PANIGRAHI
{Bhubaneswar) : Mr. Deputy-Speaker, Sir,
as a professor, Dr. V. K. R. V. Rao under-
stand the problems of shipping very well
and, as a planner, be can plan them on the
paper alse very well but, as a Minister,
when he came to implement them, perhaps,
he feels himself most helpless.

You will find that whatever probloms
we have discussed here, Dr. V. K. R. V.
Rao himself, as a professor, has expressed
himself very often during the last so many
years and has understood the shortcomings
in the way of development of shipping and
he has himself said that at least there
should be a tem-year programme f{or s
development and planning. He himself is
thinking of it. But so far as | havc gone
through all the papers, I find that, when he
has tried to implement it, peribaps he has
failed the most.

I would fust take up ome or two as-
pects of it as | have not muchk time at my
disposal. During the fjast 20 years, the
Indian shipping is only having 13 per cent
of all osr overseas’ trade. Even in the
case of coastal shipping, we thought that
we must be sel-sufficient by this time.
From 1937 to 1968— 1 have gathered isifor-
mation bpto Murch—nearly we tave paid
Rs. 50 crores to the foreign shipping inte-
rests for coastal shipping. 1 want to draw
the attention of the hon. Minister to this
aspect that by 1971 we are going to import
at least 14 million tonnes of crude oil and
we shall also be exporting some of the
petroleum products by that time. Now,
the freight that we are going to pay to the
foreign shipping interests only on this one
item will be between Rs. 24 to 30 crores. 1t
is hard currency in foreign exchange. We
know what a huge drain of foreign ex-
change amounts (0 obnly on onc item
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of our trade in the import of crude oil and
in the export of our petroleum products.
If we could have a million tonpes of tan-
kers capacity by this time, if we had plann-
ed like that, we could bave saved a lot and,
if it is Rs. 30 to 40 crores annually, you can
imagine how much it comes to in 20 years
time,

It has been estimated that during 1965-
66 alone—-I hope Dr. Rao will correct me
if I am wrong—the freight payments for
the Indian overseas cargo amounted to
Rs. 210 crores and Rs, 170 crores were paid
in foreign exchange. Therefore, in view of
all’ the shortcomings, we would like to
know, as to the ambitious programme that
the hon. Minister is now thinking of for a
ten-year period, whether we will be increas-
ing our trade from 13 per cent to 50 per
cent. [ would like to know at least how
much he has progressed. Has he progres-
sed by at least 1 per cent out of this 50 per
cent by this time ?

In this connection, 1 would like to refer
to the port of Paradeep. Now, that port
has 2 million tonpes capacity. But you
will be surprised to know that only 6 lakh
tonnes have been exported by now and
today a large quantity-of iron ore and man-

ganese ore are being diverted to Calcutta -

-and Vizag. It is very well known that the
congestion ia Calcutta and Visakhapatnam
I have got the figures here but I have no
time to read them—is terrific. But still,
because there is a lack of planning, its
capacity of 2 million tonnes is not being
utilised. It came as a gift to this Govern-
ment, because it was not in the Plan, and
still the entire iron ore reserves in those
areas are not going to be exported even
in another 3 or 4 years through Paradip.
In the meantime, Japan is exploring other
markets, other countries, to have iron ore.
But our iron ore will be lying idle in those
areas. Therefore, I ask the hon. Minister
to look into this problem.

There is the question of diversion of
ships. At the Paradeep Port, 60,000 tonner-
ships can come and carry goods. In 1967,
only six ships wese there ; by 1968, one or
two ships may be there. Therefore, this
must be looked into. Paradeep Port is
languishing and efforts must be made to
improve that facilities, so that all the 2
million tonne capacity can be utilised. We
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are glad that the Railway Ministry has
sanctioned the construction of the railway
line from Cuttack to Paradeep. But at the
same time the hon. Minister should impress
upon the Railway Minister to have another
railway line, from Bimalgarh to Talcher
which will cover the entire iron ore belt.
What should be the policy of the Trans-
port Ministry ? It should be that where-
ver there is coal, wherever there are mine-
rals, wherever there is forest, wherever there
is industry, at least in those areas, road
communications and other communications
should be developed...

MR. DEPUTY-SPEAKER :
Member may conclude.

The hon.

SHR1I CHINTAMANI PANIGRAHI :
I will conclude in two minutes. 1 again
tequest the hon. Minister to look into this
aspect of the problem.

Then comes the question of minor
ports, Looking to the Annual Report
for 1967-68, you will be surprised to find
that the name of Orissa is not there. There
are three or four minor ports including
Chilka. I do not know how could the
Minister miss this. Perhaps he wants to
fill up this missing link while replying and,
therefore, he has kept it.

I would again urge upon the hon.
Minister to look into the road transport
problem. He himself has said, and this
is evident from the fact that while there
hag been a considerable progress in the
extension of road mileage, nearly 70 per
cent of Indian roads are not motorable all
the year round, not to speak of heavy
truck movements ; most of the mileage is
accounted for by unsurfaced roads. Asa
Professor, be understands the problem.
What do we find here today ? We find
that the share of roads in the country’s
traffic is only a little over 22 per cent where-
as it is as high as 92 per cent in USA, 72
per ceat in Italy and 59 per cent in U. K.
At what point of time—two or three or
four years—we can make up this gap ?

MR. DEPUTY-SPEAKER : The hon.
Member may please conclude.

SHRI CHINTAMANI PANIGRAHI :
One more point and 1 will finish.
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According to the National Develop-
ment Council, it has been suggested to the
State Governments that 20 per cent of the
State Plan allocation for roads should be
available for rural roads. I would like to
know which State Government has really
allocated this 20 per cent.

I express my gratitude to the hon.
Deputy Minister, Shri Bhakt Darshan, for
this. . There is one important road of
economic importance in my State; for
twenty years they have not looked into this.
One road from Kandapada to Kantilo, a
place of pilgrimage, requires only a minor
bridge on the river Kuanria. I am glad,
the hon. Minister has taken up this ques-
tion with the State Government, and 1 hope
the State Government will construct this
road and bridge with the assistance of the
Ministry here.

MR. DEPUTY-SPEAKER :
Member should conclude.

The hon.

SHRI CHINTAMANI PANIGRAHL :
Only one minute, Sir.

Even in regard to Central Road Fund
Allocation, you will find this. I will again
draw the attention of the hon. Minister to
the last page of this Report. He will find
this in the last page. He will find that
Orissa got. only Rs. 1,13,72,000 and it has
spent only Rs. 81,61,000 in 1966-67. It is

at the lowest rung in the ladder of all
the States. The hon. Minister can find it
out.
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SHRI DATTATRAYA KUNTE
{Kolaba) : We are told that the State has
taken over transport by air. railway and
road, but as far as my State is concerned,
1 find that the coastal passenger traffic is
not taken over by the 8tate. I really do
not know why the State has not taken it
over.

Very recently, I made enquiries of the
State Minister. He said that they were
not taking over this coastal shipping or
shipping within the Bombay harbour or the
creeks nearby ; it is the Centre which is
concerned with that and the Centre must
agrec to it and must think about it.

You will be surprised to find that while
we have such a fine herbour in Bombay
where annually millions are spent for the
betterment of the harbour, once you leave
the harbour and go to any of the otber
harbours on the Bombay cost, conditions
there remind us of Vedic times, If at ail
any changes have come about, the money
spent op these harbours upto 1948 came out
of the wharfage fee. The wharfage foo
was levied, and is being levied, for passen.
ger amenities. Instead of being devoted to
that purpose, Government used all this
raoney for building a few piers that are
there whether at Rewas, Dabhol or other
places. It was in 1948, that Government
realis3d that they owed some respongibility
to the public and this money was being
used by them wrangly.

I may state that on the west coast,
steamers came about 7-8 years before
the railway came to Bombay. The House
will recollect that the first time the raflway
came to this country was between Bombay
and Thana in 1853. That was elso through
private enterprise.  Since 1888 this whar-
fage fee is being levied and for about 80
years mothing was being done. Even to-
day what is being done is very tardy. I
wauld really like Governmeut to take over
this transport and hand it over to the
State transport department. It wil! not be
a difficult economic proposition.

At one stage there was a subsidiary of
Scindia's plying between these harbours.
But for one reason or other, the Govprge
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ment of Maharashtra quarrelled with them
and pushed them out saying that they
would not agree to the raising of whatever
-tariff was there. . Then Chougule came in.
‘What do-we find ? He is asking for a raise
of the tariff. Therefore, the position is
that one company which was there for 50-
60 years was pushed out aud another which
has come is not interested. He is mainly
interested in cargo traffic, not in passenger
traffic.

Therefore, it is time the Government of
India took this over. I may say that dur-
ing wartime ships of the BSN were im-
pounded by Government for war work.
From that point of view also, taking over
of the shipping in the coast is necessary.

Coming nearer Bombay, there is a
place called Mandva Rewas from which
place annually as many as 6 lakh passengers
come to Bombay.

What is the landing facility there ?
First of all, there are 21 small launches
plying, but till Jast year there used to be
a big steamer or a steam launch which
could carry 500 passengers in one trip.
Bven for the small launches there are
occasions when the passengers must go out
into still smaller boats to reach the so-
called pier which is there, and the Stats
Government is not looking after it. They
are really daily passengers in one way be-
cause most of them have left their families
there and work in Bombay. The Maha-
rashtra Government want these people to
do the travelling in those 21 launches when
they get their turn, when a man would like
to go in the morning and return the next
‘day or in the evening. That traffic ought
to be taken over. If there are six lakhs
passengers per year, the Government wil)
find that it is a paying proposition.

Similarly, across the Uran harbour, the
Navy has constructed a wharf at a cost of
Rs. 3 crores, but when it comes to
passengers traffic, what do we find 7—that
they must go in small launches - and those
faunches are not able to touch the passen-
ger wharf because the water has receded.
I really do not know why the Transport
Minister cannot persude the Navy to allow
this passenger transport to use a small
part of their wharf. I do not know
whether the wharf is fully yecd af ali,
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Uran could be a place from where
people could go to Bombay.” It is’ across
the harbour, only six miles from Bombay,
they can carry their cars also. Electricity,
water, everything is there. When Bombay
is congested, this should be looked into.
But somehow or other we find that when
we ask the State Government, they say the
responsibility and the authority is with
the Centre, and when I requested the
Central Minister last year, he just said he
was asking the Moghul Line whether they
could take over the Rewas traffic. He got
a reply from the Government of Maha-
rashtra saying that there are 21 launches,
and he quietly told me that he is satisfied
that the needful is being done. Till Ist
April, 1967 there was one ship which carri-
ed 500 to 600 passengers in one trip, and
now we have 21 launches, the biggest of
them having a capacity of only 200, and
they are not at all seaworthy, One does
not know when they may capsize. This is
the condition of areas round about the
city of Bombay. People will not believe
that this could be possible in the State of
Maharashtra which is so advanced.

Coming to roads, the Bombay Poona
Road has the highest traffic in the whole
of India.

AN HON. MEMBER : No.

SHRI DATTATRAYA KUNTE : You
take the statistics, and you will find, Tt
is no use saying no.

Even then, what is the width of the
road ? 1t remains as it was. The amount
of money collected by way of petrol duty
would be so immense, especially from vehi-
cles plying on this road, that the road
could be properly widened, but nothing is
being done as far as the travelling public is
concerned.

Then, it has got a ghat which is four
miles, you have to rise as high as 1600
feet. In some places the gradient is as
much as 105 feet in one furlong. We were
told that new plans are drawn and the
steepness would be reduced on this main
entry. It is not only between Bombay
and Poona, it is really a highway leading
to Hyderabad, Bangalore, Madras and other
places, but aothing is being done. ’
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Coming to the coastline, we have got
the Bombay Goa Coastal Road. 1 really
do not know why itis called a coastal
road, because sometimes it is as much as
40 miles away from the sea. If you even
get a glimpse of the sea, it is only for 4 or
5 miles out of 200 or 300 miles, I am
glad that a highway is being built from
Bareilly to Dibrugarh, but when you have
such nice scenery on the coast and we have
such important ports like Bombay, Marma-
gao and Cochin, and smaller ports like
Mangalore and Ratangiri are coming up, it
is a pity these ports are not properly con-
nected by road.

Secondly, even from the point of view
of tourist traffic, if there was a road all
along the west coast, from Bombay to
Kanya Kumari, it would be really a plea-
sant drive and it will give relief to the
public that stay in those areas. I really
do not know why the Government do not
make any efforts. As I said, when there
are paying propositions such as shipping
around the Bombay harbour, either in the
Dharamtar creek or Bombay to Uran, why
does not Government make an effort where
it is a paying proposition ? As a matter
of fact, I would really say that all this
passenger traffic on the sea ought to be
takea over and handed over to the State
Transport Authorities, and 1 want to say
here that the Minister concerned in the
Maharashtra State said that he cannot take
it over and give it to the State Transport
even if he wanted to unless Delhi agrees to
it and thinks about it.

Therefore, these are the difficulties in

my part of the country, in my constituency,
and I am told by my people there that
these are in respect of the Bombay-Poona
Road, a national highway, then the Bombay
Goa road which is a national highway and
then the coastal shipping which we have.
This is the tragedy in which the advanced
State of Maharashtra lives.

THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K. R. V. RAO):
Sir, I must begin by thanking my hon.
colleagues especially on the opposite
Benches for treating this Ministry with a
considerable degree of kindness. Only one
hon. Member tried his best—and that too
{ could not-detect enough confidence in his
atitude—to show shat pothing was really
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quite right in this Ministry. 1 think I
would find myself in agreement with some
of the points which have been raised by
the hon. Members who have spoken on
this subject. My hon. friend Shri Masani
who opened the discussion stated that his
report had been completely ignored and so
is the report of the Tarlok Singh Committee
and I think he was not sure what has
happened to the Keskar Committee report.
I am sure Shri Masani knows it ; many of
the important recommendations made by
his Committee have been implemented ;
for example, the setting up of a separate
Planning and Develpoment Wing in the
Transport Commissioners’ offices in the
States, setting up of Motor accidents claims
tribunals under the Motor Vehicles Act,
setting up of transport advisory committees
grant of public carrier permits with State-
wide validity, liberalisation of the issue of
inter-State and intra-State permits for
public carriers and reorganisation of the
Transport wing in the Ministry of Trans-
port and Shipping. I am not saying that
everything that he has said has been
implemented, because as he knows there is
the very comprebensive Motor Vehicles
(Amendment) Bill that we have introduced.
1t is waiting for full construction of the
Select Committee by the appointment of
some Members of the Lok Sabha on it.
But we have not ignored the report of
which Shri Masanj was the distinguished
Chairman. In fact, it is not possible, even
if you want, to ignore Shri Masani !

About the figures that he gave about
the enormous increase that has taken place
in road taxation, taxation of road vehicles
and road-users and of the failure of ex-
penditure on roads to expand sidz by side
with the increase in taxation, I would not
dispute it. There is no doubt that the
increase that has taken place in regard to
road expenditure has been much less than
the increase which has taken place in the
revenue obtained by the Central Govern-
ment and the revenue obtained by the
State Governments from various Kinds of
users of roads.

But simuitaneously Mr. Masani also
wanted a big reduction in taxation on
roads. He knew actually he was leading
himself up into e contradictory position.
On the one hand he wanted more money
to be spent op roads, where I entirely
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agree with him. I have not the least doubt
that we need to spend much more money
on both national highways and State high-
ways than we are doing at the moment. I
am not talking of strategic roads or lateral
roads, on which we have been incurring
substantial expenditure during the last two
or three years, but I am very distreased at
the sharp deterioration that has taken ptace
during the last two or three years on
roads intended for civilian traffic.

He says we must spead more meney on
roads and simultaneously he says, we maust
reduce the taxation, excise duty oa petrol,
etc. Of course, the question is how to
balance the two things. His amswer was
Dr. Rao shoudd show political courage.
What political courage ? I skhould go and
fight my coHeague, the Railway Minister ?
It is not even an inter-Cabinet quarrel, but
it will be a quarrel between twe children of
the same State, because tbe Railway
Minister happems to come from the same
State I come from. It would be most in-
appropriate for me to hotd up some kind
of charge against the Railway Minister
that his investment is excessive. As a
matter of fact, the report to which he
referred of the committee presided over in
its later stages by Mr. Tarlok Singh, is mot
at alf ia conformity with the point of view
Mr. Masani has advanced.

SHRI M. R. MASANI :
ring to the PAC report.

1 was refers

DR. V. K. R, V. RAO: He also
mentioned the Tarlok Singh Committee’s
report, that it has been shelved, etc. That
committee on transport co-ordination set
up by the Planning Commission of which
Mr. Negy was the Chairman for some
years and then Mr. Tarlok Singh, who
finally drafted and submitted the report—
that report does not take the view suggest-
ed by the hon. member that we have been
overspending on railways and railways are
the villain of the piece, that we can save
money from railway investment and use it
for further road construction. I would
suggest, let us not mix up railway invest.
ment with investment needed for roads.
We should really try to find out in what
way additional funds can be made availa-
Ppls for the pugpose of comstructjon and
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maintenance of roads at the pational and
State Ievel. I do not know what precisely
is meant by political courage in dealing
with the Finance Minister. Oune can make
representations, argue, discuss, etc., but T
I am sure Mr. Masani knows, though he
has not been a member of the Government,
the Finance Minister cannot be buitied,
certainly not the Finance Minister who is
presiding over the destinies of the finances
of the country today. But ‘I am glad he
and so many other colleagues of mine took
the same view about the need for much
more money being spent on roads at the
national and State level. 1 bope I will be
able to use this strong opinion exprossed in
this House te strengthen the consistent
and persistent efforts I have beem making
sincc I came inte this field to see that
more fuads become availabie for reads.

I would simultaneously discuss the posi-
tion about rural roads, of which a number
of friends have spoken. The house knows
rural roads are entirely within the State
sector. There are also so many agencies
are in charge of constructing the rural
roads.

There are the village panchayats, the
zilla parishads, the community develop-
ment organisation and so on. When 1 was
a member of the Plannmg Commission
dealing with agriculture 1 took this view
very strongly that rural roads form an
césential input for agricultural production
and therefore it is wvery important that
more money should be spent for rural
roads. The Planning Commission recom-
mended to the State Governments that 20
per cent of their outlay on roads should be
reserved for rural roads. 1 think this
decision was communicated to them but afl
sorts of things have happened since the
Draft Plan was submitted and the House
knows all that very well. I do not think
anything significant has emerged so far, as
far as strengthening of rusal read programme
in the country is comcerned. We hope
that when the new Fourth Plan comes to be
drawn up and Shri Sinha’s report will be
available my Ministry will 1ry its best to
see that in the new Fourth Plan a special
recommendation is made to see that rural
transport gets a much more effective place
ip the rpad transport planning.
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SHRI CHINTAMANI PANIGRAHI :
What about the crash programme that you
proposed.

DR. V. K. R. V. RAO : It is no good
thinking about crash programme because
it is entirely in the State sector. We have
to induce them and create public opinion.
That is the one thing that I have been
trying to do im this connection, and that
is why | am grateful to hon. Members
who have spoken about it, it is Becessary
to create some kind of a pressure, some
kind of public opinion even in the States
because rural roads do not command much
importance as far as political opinion is
concerned The reason is that rural
epimion on this subject is not sufficiently
articulate and even if it is articulate it is
not sufficiently organised. Therefore, it
does not carry importance in the same way
as, for example, roads in more important
political centres.

Shri Masani demanded consideration of
the Keskar Report. We have given notice
of a motion for discussion of the Keskar
Committee Report in this House. So far
the Business Advisory Committee hus not
given us any time for this. 1 do hope
some time will be available in this House
for a discussion of the Keskar Committee
Report. Anyway, the House will be glad
to know that the report has been sent to
all the State Governments and they are
being reminded to send their comments.
Probably some time in June [ propose to
have a meeting of the Transport Develop-
ment Council at which both the Ministers
of Roads and Road Transport from all states
will be present to discuss the recommenda-
tions of the Keskar Committee Report, and
to the extent there is agreement we will
try and see that they get incorporated in
the ameunding Bill that will be placed be-
fore the Select Committee on the Motor
Vehicles Taxation Bill.

1 must also refer to a number of sugges-
tions which have been made by hon.
Members. They have spokem about a
bridge here or a bridge there, a road there
or a highway here and so on  Qbviously,
# would not be possible for me during the
course of a brief reply to refer to each
individual case that has been mentioned.
But | would like to give them an assurance
that we will make a very careful study of
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the records of this discussion and wherever
any specific reference has been made to any
particular national highway or a bridge 1
shall sec that all those cases are speedily
investigated by the Ministry and to the
extemt any action is possible, of course sub-
ject to the financial limitation that is there,
necessary action is taken.

I would like in passing to express my
sympathy to this business of lack of
communication between North Bihar and
South Bihar. There is no doubt in my
mind that bridge facilities in our country
are not adequate compared to bridge facili-
ties that exist in many other countries.
Similar is the case about proportion of
roads to total area. All that to some
extent is part of the fact that our country
is under-developed. Regarding Patna bridge
my coileague Shri Bhakt Darshan  has
aiready spokem. There thc position is that
the S¢ate Government has not yet made up
its final plans. They had a consulnting
firm. 1 think their report is ready. Itis
going to cost a lot of money, probably
something like Rs. 20 crores to Rs. 25
crores. I think they are trying to find
some method by which this could be
financed. As far as the Central Govern-
ment is concerned, we have already given a
promise of Rs. 4} crores. Rs. 9 crores will
be available for Ganga Bridges—Rs. 44
crores to Uttar Pradesh and Rs., 44 crores

to Bthar. It is open to the Government
to spend all that monev on the Patna
Bridge.

Then 1 come to the question of shipp-
ing, A number of hon. Members have
referred to the fact that we have not done
enough to increase shipping, that we are
still carrying so much of the cargo in
foreign bottoms and so on. We arc
very much aware of the need for
increasing the shipping fleet i1n this
country. Just one thing I want to mention
here. We have increased our shipping.
As a matter of fact, it we take the positior
which obtained some time ago, even 5 or 6
years ago, the share of Indian ships in the
overseas trade was osnly round about 6'5
per cent. Now it has gene up to 135 or
13°6 per cent and this, mind you, when the
trade is expanding. Our intention is to
try to take it up to 30 per cent, if possible,
in the course of the next few yecars and
then, ultimately, to 50 per ceat which is
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normally the maximum that one can get of
the traffic in overseas shipping. So, the
progress which has been made by Indian
shipping is not unsatisfactory. As a matter
of fact, we have already reached 2 million
tons GRT and about 6 lakhs tons of ship-
ping are on order, and the composition of
the ships is exactly on the lines which have
been suggested. We are ordering more
tankers, more bulk carriers and larger ships
than was the case before.

Incidentaily, a point was made by my
hon. friend, I think it was Shri Panigrahi,
who was good eoough to refer to me as a
Professor and planner and assumed that a
professor-cum-planner can be a bad imple-
menter. | do not think it necessarily
follows. 1 would like to tell my hon.
friend that as a matter of fact we are
doing exactly what he is suggesting. With
the co-operation of my colleague in the
Ministry of Petroleum and Chemicals, and
also following business principles, already
we have arranged for the tankers. When
the Cochin refinery comes up, our tankers
in the public sector wifl be supplying the
crude oil. Regarding the Madras refinery
also, orders have been placed for 77,000
ton ' tankers which will be ready by the
time the Madras Refinery comes into exis-
tence. The harbour is also getting ready
for larger ships. Similarly, we have got
plans to see that before the Haldia Refinery
comes into existence the necessary tankers
are made available in the public sector.
Therefore, I should like to ask my hon.
friend Shri Panigrahi, for whom I have
great regard, that he should not think quite
so sceptically about professors and planners
just because they have been teaching, just
because they have sat on the Planning
Commission. 1t is quite possible even for
a Professor and planner somectimes at least
to be reasonably effective.

Then, a question was also raised about
Dufferin. 1 want to inform the House that
a policy decision has already been taken
that Dufferin wili be replaced by a floating
ship. There was some discussion going on
whether it should be a floating ship or a
stationary ship, but now a decision has
been taken to replace it by a floating ship
and orders will be placed as soon as finan-
cial clearance comes from the Government,

Regarding Koukan, 1 knew that my
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hon. friend, shri Kunte, whom I have
known for, I do not know, probably 40
years, would refer to this question. As
soon as he came to the House I knew that
he was bound to raise this question. As
far as Uran is concerned, about which he
referred to I could only state what I have
been told by his own government, a govern-
ment of which he was a distinguished orna-
ment, becausec he was keeping all the
Ministers in order, for a course of pearly
five years, I think. Since he has again
reverted to the subject and has expressed
dissatisfaction. I am prepared to make a
further investigation. 1 will ask both the
Mughal lines and the Shipping Corporation
line to see whether it is possible that any-
thing could be done.

Regarding the larger question of the
coastal shipping in bombay he says that
the Maharashtra Government says that they
cannot do anything unless the Central
Government gives them permission. The
position is not so easy as all that. When
Shri Kunte says “take it over and give it
to them” what does he mean ? Do I take
it over ? Do I nationalise coastal shipping ?
Is that the proposal? If, 1 nationalise it
do I nationalise it in the Central sector ?
Do the Central Government run it or
do I give it over to the State Govern-
ment ? And what are the economics of it ?
As a matter of fact, the coastal shipping
economics at the ‘moment is, as has been
pointed out already by one or two speakers,
rather in a difficult position.

18.00 hrs.

The coastal freight and passenger rates
have not been increased. The decision has
been pending—I hope, soon I will take a
decision—on the 7 per cent rise which has
been suggested by the committee. During
the same period, I think, the Maharashtra
Government has raised the fare on the
road transport by 50 per cent covering = the
same route. They are not particularly
happy even at the idea that we accept this
committee’s recommendation of raising the
rate by 7 per cent. They are tryiag to put
all sorts of conditions and ifs and buts if
their consent is to be obtained for raising
the rate by 7 per cent.
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Therefore the problem is not easy. 1
think, one has got to go into it because no
service can rum unless it is economic.
Certainly, if the Maharashtra Government
wants to go in for coastal shipping, there
is nothing to prevent them from doing so.
So far | have not had any indication from
them to the effect, but I do recognise the
difficulty not so much because of the high
rates but, as you also know because you
also come from that part of the world, it is
really the difficulty of these minor ports
where the coastal boats cannot touch, where
they have to stand at a distance and peopte
I am told, have to jump from the ships
into the boats, It is very unpleasant,
specially when a man is ill or old.

MR. DEPUTY-SPEAKER :
ordeal.

It is an

DR. V. K, R.V. RAO : I can well be-
lieve it. That is largely because these ports
have not been dredged. There has not been
proper looking after these ports. The
jetties must be there and the ports must be
dredged. The vessel must go alongside and
be given that facility.

We are trying to see whether a dredger
eould be located but it will take a little
time. But certainly we are seized of the
proposal. However, I must say that it is
entirely the responsibility of the State
Government. The minor ports are the
responsibility of the State Government.
We are prepared to give them technijcal
assistance. We are prepared to help them
and see that they get foreign exchange for
the purpose of getting a dredger or help
them in getting a dredger constructed within
India. But the State Government, 1 am
afraid, cannot escape its responsibility of
seeing that the minor ports in Maharashtra
are kept in such a condition that it is possi-
ble for coastal vessels to go alongside and
they are given the facilities that are required
for passengers.

Regarding the general question of coastal
shipping, we have received the report of the
National Shipping Board Sub-commitiee
and we are going to examine it. Again, it
involves very complicated questions of
economics and finance and I do not quite
see how we are going to solve those pro-
blems. But we shall examine it in consult-
ation with ministries concerned. At a later
stage I hope it will be possible to see that
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something effective is done regarding coastal
shippiog.
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Then, regarding the Cochin shipyard, I
think, my hon. friend, Shri Chakrapani—]I
do not think I see him here—suggested why
we spent all this money on buying ships and
that if we had spent the money on constru-
cting ships we would have saved so much
foreign exchange and so on.'I am sure, he is
aware that it is not a question of immediate
substitutability, buying ships from abroad
or using that money for constructing
ships within the country. 1 do not want
to go into the controversy because th.
House has been extremely generous. I will
simply say that we are trying to see that we
go ahead with the Cochin shipyard proiect.
We have received the revised lay-out of the
shipyard from Japan and we have asked
them a number of questions regarding
further negotiations not only for completing
the revised project but also for consultancy
in ship construction and so on. If a satis-
factory . reply is received, as I hope we will
get one, [ hope to send out a team from this
country to Japan to have negotiations with
the company with whom we want collabor-
ation. So. I would again assure my hon.
friends from Kerala about that.

1 thought, they would give a pat on
the back as I was concerned, I am going
to the Kerala State in the next few days at
the invitation of a very respectable member
in the Kerala Cabinet, Shri Imbichi Bawa,
who is going to go round with me. I am
sure, his name is very well known to Shri
Jyotirmoy Basu. Iam going to see all
these minor ports and to the extent that
anything can be dome by us, we will
certainly do so. 1 do not think that it is
right to say that the Ministry of Trans-
port is going like a snail. You may say
that we are not not going like a greyhound,
but going like a snail is a little too much to
describe the pace at which the Ministry
of Transport and Shipping is working.

SHRI INDRAJIT GUPTA {(Alipore) :
What does he mean by a respectable
member of the Cabinet ? Are there some
members who are not respectable ?

DR. V. K. R. V. RAO : 1 am surprised,
my hon. friend, Shri Indrajit Gupta, for
whose linguistic proficiency I have got the
highest respect, should have tried to put
this interpretation on what { said. It only
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shows that even in the cuase of such a
sophisticated and scholarly colleague like
Shri Indrajit Gupla some timgs this
bappens. 1 do not know; it may be party
feeling or it may be due Lo the distance
thai separates the two beaches. But I am
sure, he knows that [ was not trying to
draw apy distinction between members of
Cabipet. All that | wanted (o say that
shri Imbichi Bawa is a  distinguished
member of the Communist Party (Marxist}
and a member of the Kerala Government
and, 1 do not think, he is so dissatisfied
with what the Gowernment of India is
doing for Kerala.

D.G. (Min.of

Then, regarding the Tuticorin project;
1 entirely agree that the money that has
been provided this year is adequate and 1
am pot happy with only Rs. I crore. 1
hope it will be possible to get more money
to be provided. But I can assure my hon.
friend that it is not going to be Rs. 1 crores
a year. If it is Rs. 1 crore a year, it will
take a decade and a half ‘before the
Tuticorin project gets completed,. That
is not going to be the case. Even this
year, we hope the financial postion will
improve and, as far as | am concerned, we
ghall uwry and see what can be dome to
improve the allotmem for the Tuticorin
project.

Regarding the invitation to Tuticorin, |
am going to Tuticorin on the 6th and T7th
June. 1 will also took at the eastcoast road
10 which a reference has been made by
my hon. friend. But from what 1 have
studied from the fles, I am npot recally
satisfied that on the basis of present
moment of priorities, the eastcoast national
highway is needed. But we are considering
the construction of all the missing links.
In any case, | am going to look into it.

Regarding the Sethusamudram project,
1 would request the House to forgive me.
1 think, the Sethusamudram projecet report
is ready. | am not sure whether it has
been received. | have not seen it; it has
not come to my table. But I should like
to point out to House That the Tuticorin
project is not linked with the Sethusa-
mudram project. 1 think, it is very
jmportant for us to remember that. If 1
had got it linked the Tuticorin project
would never have gone under way., The
Tuticorin project is a project by itself.
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The Sethusamudram project is a very big
project. 1t involves a great number of consi-
derations. It involves not only a very heavy
investment but it also involves national
and international questions and so on. I
would beg of my triends in the Opposition
because 1 do believe that all of us, ultima-
tely, have the national interest at heart
even though we may have party differences
let the Tuticorin project go through. It is
difficult enough that we are trying to set
it on foot. The money we huave got is
most inadequate. Let the Tuticorin project
get completed. In the meanwhile, let us
not rouse further dissatisfaction and dis-
trust and frustration by putting before them
things which are not capable of immediate
implementation. 1 think, my friends in the
Opposition, certainly, the D. M. K. friends
will agree because they constitute a Govern-
ment and they are becoming aware, as we
are aware in in the Congress Government,
that public dissatisfaction and frustration,
whatever may be the cause, is not helpful
to the maintenance of law and order and
does create problems for those who sit on
the Treasury Benches. 1 would like to
request my friends in the D.M.K.—1 have
said # in Madurai ; | am repeating here
what | said there and it has been published
in Tamil papers—-not to start the Sethusa-
mudram project now. Let them wait.
After all, it is bound to come sooner or
later. Let them pay their concentrated
attemtion on the Tuticorin  project and,
after a year or two or three let them come
back to it. But just now, in view of the
situation in the country. [ would request
them not to put this proposal forward as
samething which is urgent. They can go
on record and 1 do net think they should
press for it.

SHRI G. VISHWANATHAN (Wandi-
wash) :  What is the international question
involved ?

DR. V.K.R. V. RAQ 1 do not
know. This is a vague idea that I have
gathered by reading here and there about
it because, I think, Ceylone is there, lodia
is there, and, I think, it will either go
round Ceylon or cut the distance. 1 do
not know.



1267 D.G. (Min. of

SHR! V. KRISHNAMOORTHI (Cudda-
lare) : You want to benefit the Ceylon
Government by allowing the ships to cross
the island.

DR. VXK. R V. RAO: I do not
want to get involved in international dis-
cessions. I should not have mentioned
the imternational aspect. But all thatl
want to tefl you......

SHRI V. KRISHNAMOORTH! : You
are serving the interests of the Ceylon
Goverment.

DR. V.K.R. V. RAO: [ strongly
repediate what my hon. friend says. 1
am surprised at Shri Krishnamoorthi
saying that. I am not standing here to
serve the interests of Ceylon. He knows
very well. T am here to serve the interests
of India. All that T have said is that this
is a project on which we should go slow.
That is what I said.

Regarding Haldia, I was highkly ime
pressed by the cuergy and the feeling that
was shown by bon. friend, Shri Samaata.
I have looked at him as an extremaly
bemign and completely non-violent persom.
But secing the amount of enthusiasm and
passion that he showed, I can assure him
that even if I had not myself intended to
go all out to see that the Haldia project
gets completed in time, after listening to
him, I shall, certainly, see that I go all
out to get it completed.

I can say that the Haldia projoct is
proceeding according to plan, and the
latest thing, which I am sure will please
him, is that the coatract has been gives
for the comstruction of ore-loading as well
as coal-loading plant in Haldia. As he
knows, we have sanctioned the only new
national highway leading to Haldia ; no-
thing eise has been sanctioned during the
last two years. I canassure him that we
are very mrsch interested in seeing thet the
Haldia project is completed as quickly as
possible because the Calcutta Port is in a
very bad way, and, as I said, Farakka on
the one hand and Haldia on the other
will certainly make the position of Calcutta
Port very much better and much more
viable than has been the case so far.

- DR. MAITREYEE BASU (Derjecling) :
] want to know whether Haldis is going to
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be separate port or a part of the Calcotta
Port, (Imerruptions) Is it going to be a
sepasase port or a dock system ?

DR.V.K.R.V.RAO: Iama lttle
servous because Dr. Maitroyee Basu is the
head of a big labour eorganisation. Whken
she says ‘dock labour’, I do mot know what
the implications are. What I want to tell
the House 1s this that organisationsily and
financially, Haidia Port has beem treated
as a port of Calcutta Port ; it wil be a
satellite of the Calcutta Port ; it will not
be aa indepeadeat port trust...

DR. MAITREYEE BASU: It is not
even an auxiliary port ?
DR. V.K.R.V. RAO: [ do not

know.

I think, 1 have, more or less, coversd
most of the problems that have been raised
by the hon. members, and [ would like to
take & few minutes to say ome or two
thimgs myself, Regarding bridges, regarding
Taden weight, otc.... (/arerynptions).

o g Tomw (F<R) ¢ W A
AT Ay oy N wew G sy

Irfg¥ | 1t is a very important road.

st qEmEaR el ;. zAdr R
Afaiem ¥ O § ot o wfedr

DR. V.K.R. V. RAO: | have ai-
ready said that, as far as roads and other

things are concerned, they will be looked
into.

SHRI SHEQ NARAIN : 1Itis a very
important road.
DR. V. K. R. V. RAO: What Mr,

Sheo Narain bas said is also on record,
That will also be examinex.

SHRI SHEO NARAIN: Today the
Centraf Government is responsibie for U.P.
There is President’s rule there. The road
must be completed within nine months.

MR. DEPUTY-SPEAKER : He has
already given an assurance oa the floor of
the House. What Mr. Sheo Neamia has
said will also be looked into, Thisis
frm apsurgace, o
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DR. V.K.R.V. RAO: Normally,
Mr. Sheo Narain is always present in the
House, but today he must have been a
little busy outside. 1 have already said
this and I will repeat it because I do not
want to offend him; he is a good and
sincere person. 1 said that there are so
many important points which have been
raised on individual bridges, roads and so
on ; it is not possible for me to deal with
all of them in the course of my reply. As
1 have said, the record is there which
contains what exactly the members have
stated, and wherever a reference is made
to a specific road or bridge, it will be
fully examined by the Ministry and such
possible action, as is consisting with the
firancial resources, will be taken.

Regarding inland water transport, I
am very glad that my attention has been
redrawn to that particular question. I
think, there is some misunderstanding...

SHRI SHEO NARAIN: 1 want to
tell Dr. RAO that the Prime Minister and
our speakar, when he was the Minister of
this portfolio, went to Faridabad and
saw this. It is a very important road. I
think, Government will pay attention to it.

MR. DEPUTY-SPEAKER : He wants
to put this on record.

SHRI SHEO NARAIN : Let him not
take it in such a simple way. The record
alone will not solve the problem.

DR. V.K.R.V. RAO: Regarding
the question of inland water transporit,
the whole question of the development of
jnland waterways, as far as the Constitu-
tion is concerned, in the State sector.
Unless the Centre declares an inland water-
way as a national waterway, it is in the
State sector. But we have been feeling
that something has got to be done to
look into the development of inland water-
ways. For that purpose if the hon-
Member will see the report, he will find
that not only have we set up an inland
water transport directorate within the
Ministry which provides technical assis-
tance,  but we are also going to formulate
specific schemes in sclected regions SO
designed ‘that inland watér transport fu:!c-
dorns as an integral part of a composite
sranspost network sorving the vegions as
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whote. The States particularly concerned
are Assam,—for which we have already
appointed a committee under the chairman-
ship of Shri Bhagvati, a member of Parlia-
ment, to look into the gquestion of water
transport there,—Bihar, and West Bengal ;
I think Orissa comes in a little bit, and
Andhra Pradesh comes in a little bit,
and Kerala also comes in. So, we are
trying' to look at the question from the.
regional point of view to find out the
regions where inland water transport can
be developed. We have set up a steer-
ing committee in the Ministry, consisting
of the representatives of the Ministry of
Transport and Shipping, the Ministry of
Railways, Ministry of Irrigation and Power
and the Planning Commission to study the
potentialities of inland water transport in
selected regions.

Two things are taken up. The first
one is on the Ganga and the second one is
on the Brahmputra. Actually, 1 am my-
self so much interested in the subject, and
I know that several of my colleagues in
this House are also interested in it. 1
propose to have a committee set up on the
subject to go into the possibilities of
developing inland water transport. I also
propose to request some Members of
Parliament to serve on this committee
because 1 think this is not a question
which should be looked at only from the
experts’ angle, but I want a little bit of
sentiment and enthusiasm to be brought
into it. So, I do propose to set upa
committee on the subject.

Regarding shipping, I would like to
tell the House that the kind of changes that
have taken place in the course of the last
three or four years in shipping technology
and- harbour technology are such that
unless we also fall‘in. line with these
changes, - we are going to find ourselves i
great -difficulties, because .our exports
depend very much on the competitiveness
of freight rates.

Therefore, we have got a big programme
for modernisation of our ports and also
for modernisation of our shipping fleet.
A major ports commission has been set
up, as the House knows, under the chair-
manship of Shri Venkataraman, Member,
Planning Commission, in charge of trans.
port, ta go into it, .
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In the meanwhile, we are not merely
setting up a commission and planning only
for the future, but we are going ahead with
the programme of some ports. Already,
Haldia dock has been mentioned. Thea,
there is the Madras outer harbour. Only
3 few days, back, the dredging ocontract
has been given, and the dredging has start-
od for the outer harbour im Madras, and
we hope that the work will now go ahead
and we shall be ready in time for the
refinery.

In the case of Mormugao our applica-
tion for loan is now pending before the
World Bank; all our schemes are ready
for the purpose of modernising the Goa
port not only for having mechanical loading
facilities and so on but also for having 4
draft which wil! enable ships not only of
60,000 tonnes but even of 100,000 tonnes
possibly to come into the port. Recently,
a Japanese team came to this country.
They wanted to increase the exports of iron
ore from India to Japan. 1In fact, I asked
them one thing, and 1 want to say this for
the benefit of my hon. friend Shri
Chintamani Panigrahi ; because I have got
a small soft corner for Orissa, 1 had been
to Paradip myself. Having been to
Paradip, I saw that there was nothing there
except the port. [ asked thoge Japanese
people whother it was rot possible ta have
the extra iron ore go throgh Paradip port.
They sgid “You do’ not know your geo-
graphy”, and they showed me the map and
said that Bailadilla ore was very much
nearer to Visakhapatnam ; it was nowhere
nearer to Paradip. Therefare, a detailgd
report is pow awaited, and we arg contem-
plating to construct an outer harbour im
Visakhapatnam.

S0, quits apart from the recommsada-
tions that may ceme from the¢ major ports
commissicn, as it is, work is going on in
in Haldia, work is going on the Madras,
and 1 hope that the werk will shortly
commence in Goa, and I hope the work
will also commence fairly soon ip
Vishakhapatnam. We have also got iwe
new ports at Tuticorin and Mangalore on
which we are working.

Therefore, we are going ahead with
port development.

SHR1 SRINIBAS MISRA (Cuttack)4
is Bailadilla nearer to Visakhapatnam ? Jg
that the report of the Japangse team ?
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DR. V. K. R. V. RAO:
0,

Very much

SHRI SRINIBAS MISRA : No, never.
You cannot change geography.

DR.V.K. R. V.RAO : [know Shd
Misra has got great affection, naturally,
for Paradeep. I share that affection with
him. But on this I wmust say this that [
myself went into this with those people and
we see therefrom that Bailadilla in Madhya
Pradesh with the fagilities that now exist
for the purpose of transporting the material
is pearer to Vizag.

SHRI S.S. KOTHARI (Mandsaur) :
The UK and US Conference Lines freights
discriminate against India relatively to
Singapore, Hong Kong and other ports.
Would he deal with it if there is time ?

DR. V. K. R. V. RAO : Unfortunately,
1 am not a in position to answer that. [
have got oanly four or five minutes more. 1
will make 2 note of it and give the member
an answer,

As regards Orissa, | was told that we
had forgotten minor ports. I just looked
up the report and found Gopalpur men.
tioned thergin. [ hgve an impression it is

in Orissa.
AN HON. MEMBER : Yes.
DR. V.K.R.V.RAQ: Sol would

request Shri Panigrahi to read the report
again where he will find Gapalpur
mentioned. So we have not neglected
Orissa in the matter of minor ports.

Regarding the question of shipping
fleet, as 1 have already told the House, we
are going ahead with expansion and diver~
sification of the fleet. As Shri Mahida
has said, it is a question of getting finance
for the purpose of expansion on the figet.
At the same time, we are trying to see
what can be done to liberalisc credit con-
ditiops. In this conpection, as the House
is aware, one of the few matters where
UNCTAD-II was at least successful toa
reasonable extent was in Committee IV
which dealt with shipping and inyisibles.
The Conference unapimously adopted a
resplution recognising the need for develop-
ment of mercantile shipping in backward
gountries and the resolution for liberalising
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credit to 8-9 years has been sent to the
UNCTAD Ezxecutive Board and we hope to
follow it up so that it becomes possible for
us to bring about the expansion we want.

I think you are getting anxious about
time and you are perfectly right. So I
will not trouble you with the other points
in my notes. Thereis only one thingI
would like to say before I conclude. I
would like to thank members on both sides
for the great co-operation they bave given
me and the great kindness that almost
invariably they have shown in their dealings
with me. 1 would like to assure them that
as far as I am concerned, as long asl
remain in this Ministry, I shall try to do
my bast to expedite and get things done as
quickly, impartially and npationally as
possible.

I would also in conclusion like to
place on record my very deep appreciation
of the work which is being done by the
officers and other personnel in my Ministry
as well as in the other attached offices and
units.

SHRI S, K. TAPURIAH: How does
it come here ?

DR. V. K. R. V. RAO: This is where
the professor comes in.

MR. DEPUTY-SPEAKER : It came
in when he told Shri Krishnamoorthy
‘Please sit down’.

DR. V. K. R. V. RAO : 1 have heard
in this House sometimes attacks on the
administration and so on, but I think
it would not be a bad thing if sometimes
we appreciate their work also,

SHRI V. KRISHNAMOORTHI: I
am not allergic to it. He is a professor
and 1 was a student.

SHRI S. K. TAPURIAH: The pro-
fessor did not ask him to stand up on the
bench.

DR. V. K. R. V. RAO : 1am finding
that there is both an advantage and a
disadvantage to have had a past. Butl
should like to put on record my expression
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of appreciation of the really good work
which has been done by the staff of the
Minis'ry as well as the other organisations
connected with my Ministry.

MR. DEPUTY-SPEAKER: 1 shall
with the permission of the House now put
all the motions together to the vote of
the House.

All the cut motions were put and negatived

MR. DEPUTY-SPEAKER :
tion is :

The ques-

“That the respective sums not excee-
ding the amounts shown in the fourth
column of the order paper, be granted
to the President, to complete the sums
necessary to defray the charges that
will come in course of payment during
the year eunding the 3ist day of
March 1969, in respect of the demands
entered in the second column thereof
against Demands Nos. 79 to 83 and
128 to 130 relating to the Ministry of
Transport and Shipping’’.

The motion was adopted

18.25 hrs
.
HALDIA-BARAUNI PIPELINE

SHRI 8. C. SAMANTA (Tamluk) :
The object of my raising this half-hour
discussion is as follows.

In February last it appeared in the
newspapers that in the pipeline from
Haldia to some places like Mahishadal and
Kolaghat which are in my constituency,
some defects were found. So, 1 wanted
to know the facts and I put a short notice
question, but the hon. Minister was not
kind enough to accept it. So, it was turned
into an unstarred quéstion. It came on
4th March, 1968, and after that on 16th
March I went to my coustituency with the
answer that was given to my unstarred
question.

The reply that was given to me came
as an astonishment to me because in the
reply it was stated that there was only
ope leakage in ome mile, and that the
pipes were being dug and sealed, but when
1 went there 1 found that ten miles of pipes

™ ¥Half-An-Hour Discussion,
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had been dug out from Mahishadal to
Bar-Vasudevpur.

SHRI JYOTIRMOY BASU (Diamond
Harbour) : Even the American pipes ?

SHR1 S.C. SAMANTA : You will
be astonished to hear that on each pipe
there are hundreds of scriatches; not holes,
but they may become holes afterwards,
and they are being painted. For this, |
would like the hon. Minister to refer to
Mr. Balasubramaniam of IOC who is at
present in charge of this repair work. I
had discussions with him, [ saw these
things, but I was told that there was
only one leakage.

After coming back, I wrote a letter to
the hon, Minister and I shall read out the
reply that I got from him. Tt says :

“Recently one leak was poticed near
Chaitanyapur, between Mahishadal and
Haldia™.

18.28 hrs.
[Shri G. S. Dhillon in the Chair]

It is Bar-Vasudevpur, and I belong to
that place, and I am being told that it is
Chaitanyapur. The letter says that one
mile of pipeline at Chaitanyapur crossing
has beem dug and there was orly one
leakage.

I saw ten miles dug up and after that
the Minister has enquired and the reply
has come that only one mile had been
dug. You may disbelieve me ; whom will
you believ e then ? It is up to you. Why
has this thing not been intimated to the
Minister ? Is there something fishy in it
80 that even the Minister has not been
informed about this thing ? 1 think there
is something fishy in it.

Then the reply goes on to say that
‘‘the estimate of the cost of the repairs
can be known only after the investigations
are completed”. What is the investigation?
Who has done this work? A contract
was given to a foreign firm Shams, ENI of
Italy and Bechtel Co, of America. They
were to complete this work long before ;
it has however been completed later. So,
the expenditure to some extent has to be
borne by the Ministry. What was the
contract 7 The supply of pipes, and who

CHAITRA 28, 1890 (S4KA)
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was responsible for these pipes ? That
should be found out. 1 as a representative
of the people would demand who is res-
ponsible for this and what is contained
in the contract with the company, Shams ?
Who is this Bechtel Company ? He was
appointed as supervisor. Sham Saipens
is the contractor and Bechtel Co., is the
supervisor. Why have the Indian engineers,
a body formed by the IOC, a set of
beautiful workers, have been debarred ?
They have also been there but they have
no power to do anything. I wanted the
hon. Minister to enquire, because Mr. P.R.
Nayak gives help to these people. In the
last session, so far as I remember, the
scandal about this pipeline on the coalifield
area, Raniganj, came to the fore. Who is
responsible for this ? Did not Mr. P 'R.
Nayak insist that this line should be dug
through the Raniganj area while our Indian
engineers said that it would be difficult in
future as there might be fire and other
things ? Why has this point not been
taken into account ? The hon. Minister
will say, “I have asked for an enquiry”.
Enquiry by whom ? The Vigilance Depart-
ment which has no power to do anything.
May 1 request the hon. Minister to have
CBI investigation or a Parliamentry Com-
mittee, whatever you like ? The Parlia-
mentry Committec should have some
expert with them also. Why such things
are happening ? Why is the real thing
not being intimated to the Minister and
why has the Minister to tell something
which is not right to me, a representative
of the place who can see what is happening
there everyday ?

Now, the hon. Minister has said after
the leakage was found out, after
they are repaired, who will bear the
expense ; most of the expenditure will be
borne by the IOC. Is this is the contract ?
When the contractor finished his work,
somebody should see it and he should be
responsible if there be any defect in it. Who
is responsible ? Why should the 1.0.C.
and our country bear thing ? why should
this investigation at Raniganj and these
fishy things be there ? We think there is
some thing in it, in the scandal that came
to the House. There is some truth in it.

A department can run well if the man
at the head is just and all right. I request
the minister that CBI should be entrusted
with this enquiry or a committee of
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[Shri S. C. Samanta]

Members of Parliament should go iato it.
1 want to know who supplied the pipes,
who would be responsible, who paid for
it now and who is going to pay for it and
whether Bechtel company is not in the
clutches of somebody. 1 hear that Mr.
P. K. Nayak had been 1o Italy in April
last when this scandal was discussed. Did
he say anything there ? What is the result ?
We would like to know this from the
minister.

1 domot know why enly one pipeline
hes been put and not a double line because
cnide oil should come and go and purified
petrol will atso coroe aad go. How will it
80 ovn? In fattwe, do the Goveramsont
think there will be no refinery at Haldia ?
1r ber, as Chai ofa ¢ i
Mr. P. R. Nayak went to Haldia to decide
whether it is a place where a refinery can
be set up.  You will be astomished to hoar
that all the other friends differed from ain.
He sgid, “This is mot the place, but a re-
finery cam be buiit at Papakura, about 35 to
40 wmiles from Haldia.” What was his ob-
toctive 7 He could have clearly said, “
thigk there can e no refinery in this area
We have no grudge agaimst it, but why
should be in this way try to-avoid thiogs ?
In the meantime, the services of Mr. 8. K.
Ghosh, who was Director of the pipeline
bave beea done away with. Other eagi-
acers who were acting justly are being

barassod. [ have names with me amd if
required, I will supply them to the
Minister.

We want to kmow what was the cost of
the pipelime per mile and how mmch isgo-
ing to be paid and whether it will be
paid by the Goverament or by ¢the costrac-
tor. People say that two sens of Mr.
Nrysk are studying in America with fhe
belp of Bechteis. it may be true or un-
true. I r the minister to i
dbout it.

If the pipes are rusted, why are they
rusted ? Somre experts tell me that the
area is saline and cathodic treatment should
have been done by the contractors. That
has not been done. Who is responsible for
it ? 1Ithink the supervision was not all
right.

Only the poor officers will be heid res-
ponsible and the man who was moving the

g daee |
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fan from the top will go scot free. There-
fore, this is very serious thing and T would
request the hon. Minister to go into the
matter by having some kind of a CBI in-
quiry.

We want to know why the investigation
at Raniganj and the grievances asd oom-
plaints that were given to the Miniskry
have been bushed up. By this time on
such an important thing sowething shoskd
have been done. The good name of IOC
and the Ministry of Petroleum and Chemi-
cals is at stake. In order to save the good
name of the Ministry I would request the
hon. Minister, who is not even being in-
formed of what is happening in his Minis-
try, to take immediate action. Tt is my
firm belief that he is not being kept inform-
od. They migint have informed him that
where thore are rustings they are being re-
paired. They are trying to repmir. One
pipe has been cut.  Where the leakage was
there it is not there now. At Jhaupathma
one pipe has been cut. In other places
the spote have been kept -and cathodic
treatment or other treatments are done.
T would request the hon. Minister to look
into the matter withowt any delay.

SHRI JYOTIRMOY BASU : Sir, as
far as fertitisers, wells and pipelimes are
concerned this Ministry of Petrolentn and
Chemicats are doimg a wonderful job, I
have no doubt, under the able guidance of
the author of devaluation in this country.

SHRI DWAIPAYAN SEN (Katwa) :
$ir, what relevancy has it got here ?

SHRI JYOTIRMOY BASU : It is for
the Chairman 'to object. It is within wry
right to refer to that. This HaldiaBaoaumni
Kanpur pipe line is a monument of mis-

man ‘and der to foreign capi-
tal and corruption. In the original ‘project
report there was provision for giving catho-
dic treatment which wonld have wwved the
pipe line from corrosion. ‘Since the con-
tractors, the white men, the plunderers, the
adventurers who were bronght here «did
not have the equipment, 1 am told, in ortder
to suit the conditions and to wmke thimgs
easy for them the project report wes recti-
fled by Shri Nayak in March 1964. Why
was it done ? Secomdty, when the Rani-
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ganj coal field had this pipe line they
wanted to bring it th-ough that coal fleld.
It suved a lot of money for those people.
the Italians, the Yankees. The West
Bengal Government Mining Adviser and
the Central Government Mining Adviser
both strongly advised against it but_that
was ignored.  Why was it done ? Thirdly,
the promised capacity the sold capacity of
the pipe line to carry crude was two
million tonnes a year. But in fact itis
not capable of conveying more than u
million and half tonnes. How is it that
the pipe line was passed for the guaranteed
quantity at the completion of the job and
that was accepted by the -Government of
India ?

Lastly, about Rs. 6 lakhs was advanced
to Modern Indieg Construction Cempany.
a Birla concern, which was engaged as
coutractors for construction of two storage
tanks at Haldia, with this condition that
this amount will be deducted proeressively
from the bills by the Project Manager, but
in actual fact the Project Manager Bever
did it the way it was promised to be done.
If the Minister is willing to give us proper
and satisfactory answers to these few ques-
tioms, we shall be obliged.

MR.CHAIRMAN : Shri Ksaadappan
is not here.  Shri Indrajit Gupta.

SHRI INDRAJIT GUPTA (Alipore) :
Mr. Chairman, in the last session it was |
who had raised this question about this
Haldia refinery pipeline, and 1 am sorry to
find now that this matter is getting fishier
and fishier. 1 would like to know from
the hon. Minister about that inquiry which
was set up at that time, the announcement
that an inquiry was goiug to be held into
the guestion of the faulty slignment of the
pipeline in the region beiween Ondal and
Sitarampur, which led to this, what was
then described as a costly mistake, asa
result of which that pipeline has no to be
re-aligned by a detour which will cost
about Rs. 14 crores extra to the tax-payer,
what has happened to that inquiry. It was
announced that Shri A. K. Roy, the retired
Comptroller and  Auditor-General was
going to carry out the inquiry.

Some of us went to the Prime Minister
about it, for the simple reason that Shri
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A. K. Roy, after retirement, was connected
with thut same group of collieries over
whose territory this pipeline had been
wrongly aligned. We said that he was not
a suitable person to carry out this inquiry
and she promised to look into the matter.
Sub-sequently, we have not heard anything

about it. We do not know whether the
responsibility has been found or fixed on
anaybody. Al that we know is that
Bechtels, who were responsible for the

survey work of laying this pipeline have
got away with whatever they could loot

out of India. 1| am greateful to Shri
Samanta thut he has brought to light this
guestion of the leakuge. From the reply

given on the 4th of March to that Un-
starred Question 1t appears that while the
fact of the leukage was admitted, the ex-
tent of expenditure to be incurred was
sought to be minimised. The reply of 4th
March says that the Italian firm, ENJT are
to be held partly responsible for the cost
which will be incurred now to repair that
pipeline and part of it will be borne by the
Oil Corporation. 1 want to know who
was responsibte for this. Was it part of
that contract which was made with Bech-
tel, the general contract with Bechtell
and ENIT and, if so, who negotiated
it 2 Who was the officer who was sent
abroad by the Ministry to negotjate this
contract 7 Who actually supplied the bad
pipeline material 7 It is indigenous or was
it imported from abroad ou the advice of
the foreign collaborators 7 Was that pipe-
line inspected before it was actually laid ?
If it wus inspected, who was it that inspect-
ed it 7 These things 1 would like to know,
including the fate of that earlier inquiry,
because it has become more than a jokc
now. We do not khow why the country
should be made to pay through its nose
for these projects out of which we are
being swindled by some foreign collabora-
tors with the aid and abetment of certain
high placed officers. 1 do not want to
name them. Shri Samanta has specifically
namd a person about whom we have

heared a lot. He has been sent abroad
repeatedly to negotiate these contracis
and, later on, it is found that all sorts of

very costly bungling has been done which
is costing so much of money and wastage
to the country. 1 would like to know
whether this matier is going to be cleared
up once and for all or not.
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[Shri Raghu Ramaiah]

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): Mr.
Chairman, I must say, like the Minister
for Transport, that I was greatly puzzled
by the aggressive tone adopted by my hon.
colleague ; who is always noted for his
soft, persuasive and mellow ways. Iam
all the more sorry because he has built up
the whole case—1 would not minimise the
importance of the case by amy chance, as
he will see as 1 proceed-further in this
matter—he has high-lighted the whole
matter as if at the back of it there is some
villain who has been manoeuvring all these
things and we, at the Ministry, are either
parties to the suppression of facts or we
have ourselves been cheated of the facts.

May I assure the House that it is not
true ?

Very unfortunate references have been
made to Shri Nayak, the Secretary of the
Department. What is mor: saddening is
that two of his children have been brought
into this. 1f 1 may say so, thisis very
sad indeed and it will be a tragedy if officers
and their children are brought in like this
without proof, damaging statements made
and publicity given. There is no surer way
of demoralising our services than to do
this.

in this case I have made inquiries and
1 understand that Shri Nayak has nothing
to do with the Bechtels in the manner sug-
gested by our hon. friend. The insinua-
tion is wholly unfounded.

SHRI INDRAJIT GUPTA : He nego-
tiated the contract.
SHRI RAGHU RAMAIAH; So far

as his two children are concerned, they are
very brilliant boys.

SHRI S. C. SAMANTA : When the
contract was given, Shri Nayak was at the
head.

SHRI RAGHU RAMAIAH ; That
does not make Shri Nayak privy to any
fraud. The fact that an officer is at the
bead of the negotiating table, even if it is
true, does not necessarily mean that there
is fraud and that be is privy to the fraud.
These are two different considerations alto-
gether.
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1 want to say in fairness to these boys
that they are very brilliant boys. The
eldest son went to the Massachusetts Insti-
tute of Technology for post-graduate study
in mechanical engineering in September,
1961.

SHRI JYOTIRMOY BASU: It
written.

is all

SHRI RAGHU RAMAIJAH: It is
very relevant because a statement has been
made that Bechtels had something to do
with the education of these boys and that
this has in a way affected the judgement
and the soundness and the ethical approach
of Shri Nayak. I have got to explain
that.

He got his B.Sc. in the same subject
of the Bombay University having stood
first class first with distinction. Similarly,
the other boy also... ... (Interruption).

DR. MAITREYEE BASU (Darjeeling) :

Now we have to listen to their life
story.
SHRI RAGHU RAMAIAH : Please

listen to their edncational career at least
which has been dragged into this place.
They went there on their own merit. They
got scholarships and now they have got
jobs in the Massachusetts Institute. It
has nothing to do with the Bechtel Corpo-
ration,

1 would like the protection of the
Chair in a matter of this kind because this
kind of a statement is often made. It
would be a salutary principle that in
Parliament we do not make statements of
this nature without proof. Merely because
some yellow journal or somebody publishes
something, 1 would beg of hon. Members
not to repeat it.

SHRI S. C. SAMANTA : [ had said,
“It is said that””. It may be true or un-
true. I had said that.

SHR]1 RAGHU RAMAIJAH : Yes, but
even mere repetition of it here is published
in the papers and enormous damage is
done to the morale of the services. After
all, we are responsible Members of Parlia-
ment and we cannot lightly ignore such
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matters. I am talking to my experienced
friend who is a very senior colleague and,
1 am sure, he will appreciate the force of
my argument.

Coming to the point, I must assure the
House that there has been no intention on
the part o} anybody to suppress facts. It
is an unfortunate incident that there has
been a leakage. There is no question
about it.

1 shall give some basic facts. The
pipeline was completed by June 1965.
After the end of the monsoon season,
Snams started the hydraulic testing of this
pipeline and completed it by June 1966.
During testing 15 leaks were detected but
these were repaired by Snams at their cost
by February 1967.

SHRI INDRAIJIT GUPTA :
supplied the pipes ?

SHRI RAGHU RAMAIAH : The pipe
was imported partly from Japan and was
partly obtained from Rourkela.

Who

SHRI JYOTIRMOY BASU: Who

paid for the cost of material ?

SHRI RAGHU RAMAIAH : We had
to pay the cost of material.

This line was tested for reverse flow
from Haldia to Barauni in July 1967 when
a slight drop of pressure was noticed. On
13th August it was found that the pressure
at that end was dropping very sharply; in
fact, it came to zero. In the first week of
September 1967 the line from Haldia to
Baradabar was pressurised and a pressure
drop was observed between Mahishadal and
Haldia over a distance of about 20 kilo-
meters. As soon as the ground became
dry a leak was located.

SHRI S, C. SAMANTA : It is not at
Mahishadal. Mahishadal is far from the
line; it is about two miles south. It is
at Jaupatra.

SHRI RAGHU RAMAIAH : What-
ever leakage has been discovered is
between Mahishadal and Haldia, within
that 20. K. M. That is where. the leakage
has been found. In fact, the final assesment
is yet to be made. The whole line has been
opened up. The whole hon. Member was
referring to the line being opened up, The
whole line was opened up.
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SHRI S. C. SAMANTA : Mahishadal
is too far. Has the line come through
Mahishadal ?

SRI RAGHU RAMAIAH : A leakage
has been found to exist between Mahisha-
dal and Haldia and the damage is to the
extent of 1'5 k. m. The actual assessment
is yet to be made, That is what has been
found out.

SHRI S. C .SAMANTA : 10 miles I
have seen; from Jhaupatra all the pipes
have been dug up.

SHRI RAGHU RAMAIAH : Of course,
it has to be dug up to find out the leakage.
How can you know where there is l‘eakage
unless the whole line is opened up. The
opening of the line does not mean that
there is leakage everywhere. It is not so.
Our information is that, after opening up
20 k. m. length, it has been found there is

a leakage affecting the pipe-line to an
extent of 1'5 k. m.
SHRI 8. C. SAMANTA : Has- the

Minister been informed that all the pipes
are damaged ?

SHRI RAGHU RAMAIAH :
hon. friend has any better information,
he is most welcome to write to me. I am
giving the facts that are before me. Of
course, whatever information my hon.
friend has got, we will look into.

If my

I must here give the lay-out of the
work to be done by Snam Saipems and
Bechtels. The Snam Saipems are the
people are to do the engineering design
who are to do the procurement of the
material, etc. and who are to do the cons-

truction. The Bechtels are to give us the
technical consultancy and management
assistance, That is to say, it is a kind of

supervision over the work done by the
Snam Saipems.

Now, the actual construction of the
work, the laying of the pipeline, was over by
June, 1965 and the Bechtels contract was
then terminated. That came to an end.
About the provision of cathodic protection
to which my hon. friend referred, it was
delayed even after the laying of the pipe-
line. There I must say, some obvious delay
has taken place on the side of the Indiap
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Oil Corporation because the electric power
is to be supplied by us. So, in August,
this Company had written to I. O. C. about
the danger of delay involved in the supply
of electric power and the I. O. C. had been
corresponding wirh the State Electricity
Board for an early supply of electric power.
This shows that 1. O. C. were warned also
but the matter dragged on and the actunat
power supply was made only in early 1966,
that is, long after the laying of the pipe-
line.

DR. MAITREYEE BASU :
seem to be worse than the offence.

Apology

SHRI RAGHU RAMAIAH : I am
not apologising. But I must give you the
facts. The fact is that there was delay in
the supply of clectric power. Bat that
does not absolve the other parties. For
instance, in the case of the Snam Saipems,
they are to actualy construct the cathodic
protection station. It was found that what
thsy constructed was sligntly inadequte and
therefore, they had to remodel it. So there
was negligence on theit side, if I may use
that expression. And as I had already
stated there was delay on our side also. The
net result was that the protection was not
available. Also, the Snam Salpems had
to give until cathodic protectlon was pro-
vided for sacrificial anodes. They did not
do that. So, there was default on their side
also. When this matter came up, the
Board looked into it and. in order to save
time, they entered into a package deal with
the Snam Saipems whereby Snam Saipems
wrote off certain items which they were
claiming. Both parties came to an agree-
ment that while the services in relation
to replacement of the pipe-line will be re-
ndered free by the Snam Saipems, we on
our side will provide the pipo-line.

It is estimated—it is only an estimate
because the actual pipeline was operned up
only recently and the assessment has yet to
be made--that it will cost Snam Rs. 16 lakhs
for their services in this matter and it will
cost us about Rs. 20 Jakhs. Rs. 20 Jakhs
will be cost of the material we have to bear.
As against that, 1 understand that Snam
have given up a claim for about Rs. 18 lakhs
in regard to the extension of the railway
bridge crossings in respect of services
rendored by them. The original contract
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provided only 2,100 kilometre length where-
as the actual services were in respect of the
double of that area. The difference worked
out to abomt Rs. 18 to 20 lakhs. They
wrote it off. K was u package deal. .

19.00 Rrs.

The point, therefore, is this. So far
as Bechtel are comeerned, their services
were terminated before this corrosion took
phace.

So far as Snam are concerned, I should
say that there is certainly a default on their
side and certainly a delay on our side which
we are not condoning. The Indian Oil
Corporation has appointed a Committee
consisting of very high level officers to go
into this aspect and to find out who ave
the officers who were responsible (/nferrup-
tions) The Chairman of the Indian Oil
Corporation has appointed a committee
consisting of the Chairman plus the Gen-
eral Manager of the Refinery Division,
Gen. Sharadanmand, Mr. Gupta of Finance
and also Mr. Rajwade, Joint Secretary of
the Department, to find out who were
responsible for the delay and default on
our side, and appropriate action will
certainly be taken against the officers res-
ponsible for this.

Now it has been said that an officer
was sent abroad to negotiate this contract.
No officer was sent abroad for negotiating
this contract. These were negotiated in
India and they were concluded here, It is
very uanfortunate, I repeat again, that one
brings the name of Mr. Nalk into this. It
is my duty to point out that he is one of
our ablest officers ; he has been discharg-
ing his duties with great integrity, and I
would like to record our appreciation of
his services.

About Raniganj pipeline, I do not know
whether my hon, friend went abroad when
a statement was made here that the matter
is being looked into by the Vigilance
Commission. That is where it stands.

SHRI JYOTIRMOY BASU: What
about my questions ? I take it that what I
have said is trus and correct and they have
accepted it.

SHRI RAGHU RAMAIJAH : [ think,
J have answered all the questions. '
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SHRI JYOTIRMOY BASU:
about rectification of the original project
report in March ?

SHRI RAGHU RAMAIAH The
modification in 1964 of the project report
had nothing to do with cathodic protection,

SHRI JYOTIRMOY BASU : Why
was it rectified ?
SHRI RAGHU RAMAIAH : 1 refat-

ed to other matters, to bring down the
cost of the pipeline on the advice of
Bechtel.

SHRI JYOTIRMOY BASU : What
about the other things ? What about the
pipeline capacity ? An annual capacity of 2
million tonnes was promised, but the actual
capacity is 14 million tonnes.

SHRI RAGHU RAMAIAH :
look into it.

T will

MR. CHAIRMAN @ May I,say some-
thing ? In the explanatory note, Mr. Sama-
ntha has mentioned that two sons are in
USA with Bechtelcoy.

CHALIRA 28, 1890 (SAKA) Pipeline: H.A.H. Dis) 1288,

‘What SHRI RAGHU RAMAIAH : 1 have
answered that,

MR. CHAIRMAN : . . and the

Minister has said that that is cot a fact.
When the officer is not present in the
House, such a definite statement is there
in the explanatory uote .. (Inferruptions)
It is something personal than in the course
of an adminitrastive acts.

SHRI INDRAJIT GUPTA : They are
in the U.S.A.

MR. CHAIRMAN : Here, it is parti-
cularly mentioned, with Bechtel., It is not
true, We should avoid such references

because the officer is not present in the
House. It is in the interest of the good
tradition of the hon House,

That is all.

The House stands adjourned till 11 AM,
tomorrow.

19.05 hrs,

The Lok Sabha then adjourned till Eleven
of the Clock an Thursday, April 18, 1968/
Chaitra 29, 1890 (Saka).

Printed at Akesisdeep Pribters 20, Duryaganj, Dethi-6.
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